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LOK SABHA

Thursday, March 4, 1965/Phalguna 18,
1886 (Saka).

The Lok Sabha met at Eleven of the
Clock,

{MR. SrEAKER in the Chair]
MEMBER SWORN

Mr. Speaker: Secretary may call
out the name of the Member who has
come to make and subscribe the oath
ar afirmation under the Constitution.

Seeretary: Shri Nar Deo,

Mr. Speaker: The Minister of Par-
liamentary Affairs may introduce the
Member to the House.

The Miaister of Communications and
Parliamentary Affairs (Shri Satya
Narayam Sinha): Sir, I have great
pPleasure in introducing to you and
through you to the House Shri Nar
Deo who hag been returned to Lok
Sabha from Hathrag constituency of
Uttar Pradesh in the vacancy caused
by the election of Shri Joti Saroop
having been declared void.

Shri Nar Deo: (Hathras).

ORAL ANSWERS TO QUESTIONS
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Shri S. C. Samanta: May I know
whether the representatives of the
universities in the States are buing

consulted by State Governments or by
the Central Government?

Shri B. R. Bhagat: Universities are
not consulted, but it may be that
some of the persons may be on the
working groups in the States. I do nos
know.
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Shri 8. C, Samanta: Is it not a fact
that in the First and Second Plans the
Centre itself invited representatives of
the universities for their opinion in
the formulation of the Plan?

Shri B. R. Bhagat: In their ad-
visory capacity we keep in close touch
with all sections, whether they be uni-
versity teachers or scientists or others,
in i, formulation of the Plan. So
far ug State plang are concerned,
various States have various working
groups and they are mainly composed
of officers of the departments. They
submit plans and they are integrated
by the States and then submitted to
the Centre.

Shri 8. M. Banerjee: Is it a fact
that no State Government has kept
any additional amount for the welfare
or raising of the allowances of the
teachess and, if so, whether the Cen-
tre has given any additional amount
out of the Plan for the non-plan ex-
penditure for the welfare of the
teachers or for implementing the trip-
ple benefit scheme?

Shri B, R. Bhagat: All the State
Plans are under examination and it
is only when the review is made that
the point raised by the hon. Member
can be known. Apart from that that
is a separate all-India question . . .
(Interruptions).

Shri S. M. Banerjee: The other day
this question was raised . ..

Mr. Speaker: I am concern-
ed with the present question.

Shri S. M. Banerjee:
concerns with this,

Mr, Speaker: No.

My question

ot qmarw fag ¢ T R O
T awar § o feder & fag i wrga
WA A7 AT T § IEET Hqww W
& STTAT R U w9 gHET w9
dfRmavaaF farcdr aar RE )
@ W e §

‘f,vﬂio !‘lom:fx\iﬂmuﬂq
W, WAy
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Shri Rameshwar Tantia: s it a fact
that most of the States have submitted
the Fourth Plan report with deflcit
financing and, if so, may I know whe-
ther they have consulted the Central
Government before presenting these
budgets?

Shri B. R. Bhagat: As many as 18
States and Union Territories have sub-
mitted iheir Plans. But it is true that
although the outlays indicated are
high and in some cases even higher
than what were indicated by the
Planning Commission, they have
either taken a very pessimistic view
of the resources or have not taken
any view on this,

Shri S. N, Chaturvedi: May I know
whether advance allocations have been
made in respect of the targets that
have been fixed in the fourth Five
Year Plan, power particularly?

Shri B. R. Bhagat: Generally, the
Planning Commission has indicated
that the fourth Plan outlays should
not exceed double of the third Plan
overall outlays.

Shri S. N. Chaturvedi: My ques-
tion wag different. It was about the
advance allocations especially in res-
pect of power.

Shri B, R. Bhagat: How can there
be an advance allocation for the fourth
Plan when the Plan itself i3 not de-
cided upon? It has not been made.

Shri Harish Chandra Mathur: May
1 know whether the strategy, approach
and the scope of the Plan have been
indicated to the State Governments
and, if so, what are the strategy,
approach and the scope of the Plan,
and if the National Development
Council is to consider these only in
February, 1966, how will we get along
in the first year of the fourth Plan?

" Shri B. R. Bhagat: So far as the
broad objective and strategy of the
fourth Plan is concerned, it was
adopted in the preliminary memoran-
dum which has been considered by
the National Development Co\';agn and
has also been placed on the Tuble of
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both Houses. The National Develop-
ment Council has broadly indicated
the size, that is, Rs. 21,500 crores to
Rs. 22,500 crores, for the fourth Plan.
In this broad perspective, the State
Governments have been asked to for-
mulate their plans.

Shri Harish Chandra Mathur: My
question is particularly about the stra-
tegy, because we were told that there
was going to be a reorientalion in the
strategy, more stiention towards the
consumer goods and all that. So, what
is the strategy which has been indi-
cated?

Shri B. R, Bhagat: Well, I have to
repeat the objectives in the prelimi-
nary memorandum; broadly, a 6.5 per
cent growth is indicated. It ig true
that there is a shift in the alloca-
tions—more towards social services,
particularly health and education, and
al]l these basic industries like metals
and machines, o which special prio-
rity hag been given,

. ot e ow & ag 9 g
g s S o affa g i S
vy WY dwaE e & @l
& fou fawiw @0 ¥ 1% @w @ T
2

tﬁ'o TWo AN ﬂ‘ﬁﬁﬁﬁ!ﬁf'
fady e awWT & g2 9T @
TaT § Sgi g e ¥ oY 9=t § AR owd
N TR IY q@@ET AT |

Shri Ranga: Is it in anticipation of
what they would be getting from the
fourth Plan allocations that almost all
the States are now competing with
each other in presenting deficit
budgets? Wherefrom are they going
to get the funds to balance their ways
and means?

Shri B. R. Bhagat: The deficit
budget does not relate to the fourth

Plan, but. to the 1rst year of the Thurd
Plan, -
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Shrli Ranga: How do the Govern-
ment propose to help them to balance
their ways and means position there?

Shri B. R, Bhagat: Both the Plan-
ning Commission and the Finance
Minister have made it clear 1o them
that they must balance their budgets.

ofi fayyfe fasy - fafem w22t 4 &
fadt # @ md weEr A @ Wi
it H s g A ARaTE e
I gEAETT FISET I F awq 94T
&I & &1 5§ F7 9w @
¢S St o WY owa &2 & e
# g wifw gt fowr gar @ “wview
Ty WYY 39 F1 g9 7 WuA sfqum
# wqg W g

ot ¥o o WA : FF €3F I
&TE AT a9 I H TH I B AT
fadw farar s fe g 1 e AR
T fe o #9 9wa da § @ e
I Sfa AT A 8

Diversification of Tax Pattern

+
( Shri Surendra Pal Singh:
Shri Yashpal Singh:
Shri §. M. Banerjee:
Shrimati Savitri Nigam:
*254. { Shri Bhagwat Jha Asad:.
Shri P. R. Chakraverti:
Shri P. C, Borooah: -
Shri Vidya Charan Shukfa:
Shri Bibhuti Mishra;
| Shrimati Ramdulari Sinha:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that the
Resources Committee of the Nationhal
Development Council took certain de-
cisions during its first meeting held
on the 3rd January, 1965 to check tix
evasion and to raise additional re-
sources for the Fourth Plan from the
agricultural sector; and

(b) 1t so, the broad outlines of the
proposals under consideration?
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The Minister of Planning (Shri
B. 1. Bhagat): (a) and (b). At the
meeting held on January 3, 1965, the
Resources Committee of the National
Development Council considered only
the broad approach to the question of
additional resource mobilization for
the Fourth Plan. Certain suggestions
of a general nature for checking tax
evasion and raising additional re-
sources from the agricultural sector
svere also made during the course of
discussions. It was agreed that spe-
eific proposals should be prepared and
enbmitted for consideration by the
Committee at its next meeting.

Shri Surendra Pal Singh: In view
of the fact that the pattern of econo-
mic growth in the country has chang-
ed considerably as a result of massive
investments in the economy since
1951, do the Government propose to
»et up a fresh Taxation Enquiry Com-
mission to rationalise the tax pattern?

Shri B. B, Bhagat: There is no such
proposal.

Shrl Surendra Pal Singh: In view
wi the fact that according to the Gov-
ernment’s own assessment, tax evasion
in the country is as high as 60 per
cent of the potential assessment, may
1 know how far would the reduction
of this tax evasion to the normal mini-
mum Jevel help in the augmentation
o2 the resources of the fourth plan?

farl B. R. Bhagat: It is difficult to
give an estimate.

o Teaw fag - & W A W
s TERE e § v R
fear ® AR gy o S A W
arar § @, %% # dAw Few faww
aran §, S a<g foam @ { W AW
Sww xAw fear § W IAET o IW R
ey AREEwy?

;mq@w:swwﬁwﬁ?m
grm | '

Shri 8. M. Bancrjee: Apart from
the discussion on tax evasion, may !
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know whether the question of nationa
lising banks and general insurance ang
other key industries to mop up the
resources were also discussed at this
meeting and, if so, what is the reac-
tion of Government?

Shri B. R, Bhagat: It is difficult to
give a gist of the discussions which
lasted over several hours. But what-
ever is relevant to resource mobili-
sation is under review.

Shri S. M. Banerjee: Was nationa-
lisation of banks also considered?

Shri B. R. Bhagat: In that parti-
cular meeting, it was not discussed.

Shrimati Savitri Nigam: In view
of the fact that the U.P. Government
have clearly stated that the tax load
on the people of U.P. is dlready very
high and due to the very low invest-
ment in the three five year plans and
the low per capita income of the
State they are unable to do any diver-
sification, may I know what sugges-
tion or advice the Central Govern-

ment ig going to give them to get
more and more resources for the ful-
filment of the fourth Plan?

Shri B. R. Bhagat: It iz mot our
own advice, but they are also partici~
pating in that. The Chief Minister of
U.P. is a member of the committee.

sft wirew Wy QT ¢ W st
gy {7 Famar e wgd A @
¥ ¥ 39 It ) fa= o smqa
# gg w1 wgan § & IR va aw
3w aga ® Qwa & fag W o
qoTg § SR & fea s g § Wi
I % weu ey gaafe fadt §,
e B AW WA g Y

.ﬁ'o nom:w!ﬂfzwia}
WA A aaigg gt afew
R i wTAeTg T w1 arerw s faw
& ot ¥ %€ gurg w9 Ay §,
7 & @ ¥ fom =y 7 oF faw ma
far g | 7Y @aT § $O q9A ANCGAY
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fem wq @ KA Iyl ¥ afom w1
T WRTATE AT | '

ot wrre v oo ¢ F w9 A
T 7w | g s v ag
IER WA % o Faw o & ¥ ww
fray o gr § s wR g & A
frat gt 7 393 Fereaww i
gga?

WETR WEIET . 9 & IAC A
a1 T AT A F e e g
A fewea g AT @, W A A
wifgarm o amt 1 s w7 aw §

st ®Wo Yo wmw : faw welt oY A
Fwe foid & qamar § fr e @
@R @A I # ahea
T ARMAT AAQAT ST qFAT § |

Shri P, R.  Chakraverti: May 1
know what ig the proportion of tax
evasion $0 the total amount which is
expected to be raised and what speci-
fic suggestions were made at that meet-
ing to stop tax evasion?

Shri B. R. Bhagat: I am not in a
position t0 say what ig the proportion
of tax evasion to the total amount; it
is difficult to give. As for the propo-
sals, there iy no definite proposal that
has emerged. Some suggestiohs were
made by the members of the committeg
and they were discussed. There will
be many more meetings.

ot firefe firm ¢ w7 FER N
qmr ¢ fs 5Y7 ®Y7 ¥ Q¥ I W aw
% § g aTeTd WX A & WA Wi
» dfwy Tar 2 ? afx i, A W@ AT
X @ W ¥ wEEE@ FIAr A Y
2 dur fw giet ot w1 fagrr a1 ?

Y o To AMW 1 AT FTE
AT WA FL ALEEAY A
¥ qgAAT FEATF |
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sft fawfx fas: amgz wre w1
¥ gaT ag § e forr 1 A a
w7 &3 ) fear @ 99 ¥ w1 gl Wy
W a¥ 72 {9 T A Y § WK
I Y grag @ § ey Iy deat
¥ aur A A oo et § 1 wmE
forg gard FER AT FT GG 7

weae qEY ¢ 48 @) & AT wgan
fF AT 93 agT 4g WaT AL I
qHd | I 9A9 goed g ) W &
qg T FE 6 qgi F T9W WK g
fafaeeT # w93 EATRTT § w5 ey
oY SqTET F5\T ghaT | war av agi fear
1w &, Afew g w war g
& afi @ " |

sft WrTER WY GTAT ¢ WIS qwT-
afaer # g0 97 71 3% ¥ T Ew §

st wey qag: # ag AT g
f v @ difer § @@ @ ol
far fieqn ma fe woat § Wk 90
FTETT ¥ o ATy A<y & fow faw ol
wfea § I3 qrwvar At g ?

oft ®o o WY ¢ YW X & W
ot ¥ wai ot g€, wfer @waw &
oof e IS Y fr wiagf @ N w-
ufir gea Y arf § W e g 0w #
FR AW F qweTar wr AT wE oy agy
e gRi
Shri Kapur Singh: Is any reliable
assessment available of the true mag-
nitude of tax evasion prevalent or is
it anybody’'s guess?

Shri B. R. Bhagat: . There is no esti-
mate with us at least

Shri Shivajl Rao 8. Deshmukh:
What wastherenctiono!tbomﬂoul
Development Council to the long-

standing and historical background of
our freedom struggle which was based
on the main idea that land revenue n
the viliages should be abolished be-
cause the rural section constitutes thc ’
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weakest section of the population of
our country and there has been a pro-
posal that the rural section alone is
the only sector in India where there
has been absolutely no tax evasion?

Shri B. R. Bhagat: I do not know
what would happen to the Plan if we
decide not to raise any resources from
the rural sector in the present state
of our economy where the rural sec-
tor constitutes about 80 per cent of
our population.

Shri Shivaji Rao S. Deshmukh: The
question was that 75 per cent of the
rural holdings are uneconomic and the
entire freedom movement veered
round this idea that there should be
ultimate abolition of land revenue.

Mr. Speaker: The information that
the hon. Member gives cannot be a
question,

Shri Shivaji Rao S. Deshmukh:
Members can ask for the reaction of
the -National Development Council.

Mr. Speaker: Hon. Members first
créate a basis while asking a particu-
lap question,

Shri Shivaji Rap S. Deshmukh:
Sir, is not a Member justified in ask-
ing what is the reaction of the Coun-
cil? I am not giving any information,
1 am asking what is their reaction.

‘Mr, vsﬁegker:,-.That he has told us.

Dr, L. M. Singhvi: What were the
specific suggestions or proposals exa-
mined by the Resources Committee in
respect of raising additional revenue
from the agricultural sector and what
was the reaction of the Government
on them?

-Shri B. R. Bhagat: This was the
first meeting of the N.D.C.—Commit-
tee on Resources. Members have
sy ‘certain  suggestions—for ex-
aiple,” increase in land revenue, to
wha{ extent it 15 feasible, revision of
irrigation “rates ‘and other things, re-
sources for the panchayats and zilla
parishads etc. All these points were
made. But they are just in the nature
ot suggestions. Their feasibility, par
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ticability and to what extent ‘he peo~
ple are going to be affected ete., will
be examined in the subsequent meet~
ing,

Surrender of Unaccounted Money

+

( Shri Yashpal Singh: -
Shri Bhagwat Jha Azad:
Shri S. M. Banerjee:
Shri Prakash Vir Shastri:
Shri Jagdev Singh Siddhamilr
Shri M. L. Dwivedi:
*255. { Shri R, S. Tiwary;

ﬁ Shri S. C. Samanta:

Shri D. C. Sharma: '

Shri P. R. Chakraverti:
Shri P, C. Borooah:
Shri Subodh Hansda:
LShrl Chuni Lal:

Will the Minister of Finance be-
Pleaseqd to state:

(a) whether following the raidg to-
unearth unaccounted money, some
persons had approached Government
with an offer to surrender their wealth
provided no legal action is taken
against them; and

(b) if so, the action taken in the
matter?

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): (a) and (b). While volun-
tary disclosure of income by persons
liable to taxation is not altogether un-
known to the Direct Taxeg Depart~
ment, there have been some such
offers in the recent past. It is not
possible to say that these are directly
related to the raids. The bill before
the Lok Sabha to amend the Income-
tax Act ig intended to help in this pro-
cess of voluntary disclosures. Such
offers are dealt with according to law.

Dr. L. M. Singhvi: It has already
been passed.
Mr. Speaker: The answer was pre-

pared before it was passed.

Shri Harish Chandra Mathar: They
should have amended the answer at
least.
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wft qerare fag @ F7 < TER
qgEg gugar g f& agi o
v w AR fEL o ag X & AN
wrq §, A |\ SEE WTE A faar

e ?

The Minister of Finance (Shri T. T.
Krishnamachari): Sir, I am sorry that
we did not correct the answer. It
should have been “the Bill before
Parliament” because the Bill has not
been passed yet by both the Houses.

I hope, Sir, you will accept my apo-
logy for it.

There is no question of murder or
anything of that nature here. If
people are willing to co-operate with
us, naturally there will be no punish-
ment.

oft aorare fag @ 57 e A Wi
I ¥ W & ATAT ¥ §9AT FAAT
targafasidan g ?

weqw WEYEq : 4 WY I A

zwREfewEawmg ?

ot qoarw ey : & ag ST "R
g & @ ar & Fv favi faar
e & firerae feg @ Wi faaer
wqaT wTRT faar war ?

weqw WA : 9g a1 SN AeAY
I T ¥ q9 0 qanr § & maade
e e &0

st AT W W ¥ ag S
wigat g & #a1 ag e # waw
O F7 AR qgRA AT a9 E fF
Mpfaidmar e aa
ax fraq safadt & o9 #7199 g9
w7 wRdor fHaT 91T W1 99 I qEEY
¢ fe go Afs ¥ g 39 S &Y
WAL § 9 & gwmfa w0
T FRAEAR I T EITTFQAE ?
T g9y @ a9 97 fa=e fear §,
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afg fear & @1 18 avay & mow s
T g?

Shri T. T. Krishnamachari: As you
have very kindly pointed out, this
matter I have referred to in my
budget speech. All the pros and cons
are considered and then a decision is
taken.

oft odw fag fagrft : ot qg@
BT W T ¥ §41 F qF gEAT 9 W
™ A FifE oform gz e fe
faeY grafa a1 o awd ofg &
T 9t § IEET W19 UTH § /A
fagrer & 73 ? & ag STAAT @TEaT
fi6 o ag BT AR Y 9 F qF gEAT A
¥ qr AR T & a1 qi7 Y gEaT &
feg R ay v ?

Shri T. T, Krishnamachari: Natu-
rally, when we make a raid we do not
give any information before.

Shri 8. C. Samanta: How much
money has already been deposited with
government by such persons?

Shri T. T. Krishnamachari: The
announcement was made only on the
27th of last month. We have to wait
for some time to know the results.

Shri D, C. Sharma: May I know
the modus operandi of government in
getting these voluntary  disclosures
made? Is it left to the good sense of
the persons who disclose them, or the
income-tax officialg persuade them, or
some moral agency like the Sadachar
Samiti persuades them?

Shri T. T. Krishnamachari: Once
the income-tax department comes in,
there is nothing voluntary about it
The good sense of the person comes ix
when, in the manner suggested in my
budget speech, they make a declara-
tion and deposit the tax in the Re-
serve Bank. Then that voluntary dis-
closure will be accepted.

Shri P. R. Chakravertl: While
working out the formula of giving
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ooncessions to those who voluntarily
offer the surrender of wealth, may I
know whether government draws a
distinction between those who make
an offer before the raids and after the
raids?

Shri T. T. Krishnamachari: The
position now ig that anybody could
make an offer. I think the Depart-
ment is issuing a press-note today
claritying the position. If it is in the
,procesg of assessment, they have to
negotiate with the Income-tax Com-
missioner about it.

Shri Subodh Hansda: The hon.
Minister has stated that a number of
‘people have expressed their desire to
.discloge their accounts. I would like
to know whether it ig not a fact that,
as there was not adequate protection
for those who honestly desired to dis-
close their accounts, there was the
bitter experience in the case of food-
grain dealers who were harassed when
they disclosed their whole stocks?

Shri T. T. Krishnamachari: 1 am
not aware of any harassment in any
.other sector. If anybody voluntarily
discloses his income and co-operates
with the department, I am sure the
.department will see that he is treated
fairly.

Shri Ranga: What steps are being
taken by government to ensure that
whatever is discovered during raids
and is in the possession of the officer
.or officers is actually accounted for and
credited to the government and there
is no difference at all between the
sums of money that are taken charge
by the raiding officers and the sums
of money which are actually handed

over to the government?
Shrl 7. T. Krishnamachari: Gov-
ernment have no reason to doubt that

there s any discrepancy of the nature
that the hon. Member contemplates.

Shri Ranhga: That answer does not.

help us. We want to know whether
they have taken any steps to ensure
that, We would like to have that in-

formation.

MARCH 4, 1968

Oral Answenrs 2398
Mr, Speaker: Does he mean that
there should be a third party pre-

Shri Ranga: Sir, as a judge you
should have known that whenever a
raid is made on anybody’s house all,
the properties are accounted for. Even
in those days when our houses were
being raided and our records were be-
ing taken over by the British Govern-
ment. they used to give us a regular
receipt for all the papers that they
had taken away. Similarly, in this
case also. are any steps being taken
by government to see that there is no
mischief played by the members of
the raiding party, because it is quite
possible that mischief can take place?

Mr. Speaker: An inventory is al-
ways prepared under the law. There .
would always be some scope for mis-
chief by those who want to indulge
in it. But we have to repose confl-
dence in somebody.

Shri Ranga: We have seen the
result of confidence being reposed even
in Chief Ministers and Ministers.
Therefore, definite steps must be takea
by government to safeguard the inte-
rests of the 9itizens.

Mr, Speaker: Does he want another
agency to supervise it?

Shri Ranga: When people bave no
confidence even in Chief Ministers,
just to ask them to have confidence
in some officers . . .

Mr. Speaker: The Mimister might
take note of the suggestiong that have
been made by the hon. Member.

Shri Indrajit Gupta: In view of the
wide publicity which has been given
to this offet of government to people
who come forward to make voluntary
disclosures, has the Minister consi-
dered ‘the possibility of ‘some unscru-
pulous people taking advantage of this
in order to disclose only a very small
fraction of their total unaccounte
wealth?” In that case, would the gov-
ernnfent or the publie 2t large be led-to
believe that beeausc they have par;t}-
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ally disclosed a part of their wealth,
so they have thereby established
their moral bona fides, as it were?
What is the check prescribed to see
that people do not evade payment of
tax by simply disclosing a small por-
tion of their income?

Shri T. T. Krishnamachari: The
extent of any immunity granted is
limited to the amount of disclosure
made. There is no estoppel, so far as
the department is concerned, in regard
to making further enquiries.

Shri Indrajit Gupta: Would the
Government be conducting further in-
vestigations in such cases or would
they be taking it for granted that he
is an honest man because he has partly
-disclosed his income?

Mr. Speaker: The Minister has al-
ready answered that the immunity
would extend only to the portion of
the wealth which has been disclosed.

ot g™ wex weEr : & ag oA
argn g fw g § & foa e § o
AMRAAEARIGIA S5, 5 TAR AR
6, 6 TIAT TIAT THZST frar At g W
I Tl X I wE o
fear < @ 3 fe ST ag dar
*9/T § A ¥ET TR GTA IT AT
N AR s faa frarmar g ?

Shri T. T. Krishnamachari: Any
money collected in excess of what is
due to government will certainly be
returned, According to the Bill whrich
hag been approved by hon. Members
yesterday, they cannot keep it with
them for more than 90 days. Within
that time it has to be returned.

‘Ghaggar Project for Flood Conmtrol

+
Shri Harish Chandra
Mathur:
Shri Karni Singhji:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
{ Shri Shiv Charan Mathur:

Wilt the Minister of Irrigation and
Power be pleased to refer to the reply

>258.
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given to Starred Question No. 210 on
the 26th November, 1964 ang state:

(a) whether work on Ghaggar pro-
ject for flood control has been started;
and _

(b) the progress likely to be made
before the next rains?

The Deputy Minister in the Ministry
of Irrigation and Power (Shri Shyam
Dhar Misra): (a) and (b). Ghaggar
Flood Diversion Scheme is being acti-
vely processed by the Government

Shri Harish Chandra Mathur: What
is the nature and financial implication
of the scheme which has been finalis-
ed by the engineers and approved by
the Planning Commission? Is it a
fact that this scheme approved by the
engineers and- the Planning Commis-
sion is not acceptable to the Finance
Ministry on technical grounds? If that
is so, what is the nature of the ob-
jection of the Finance Ministry and
how do government propase to re-
solve it?

The Minister of Irrigation amd
Power (Dr. K. L. Rao): It has to be
accepted that while dealing with the
problem of Ghaggar, various aspects
have to be studied, and studies have
been conducted to find out how to use
the water economically ang efficiently
in the best interests of the natiom
Therefore, a number of schemes have
been drawn up to utilise the water by
way of lift or flow irrigation, by way
of feeding into the Rajasthan Canal
and the excess water being used fa
the diversion scheme, All these as-
pects were being carefully gome
through with the assistance of the
Ministry of Finance and I am happy
to announce that some final decision
will be taken in the next few days.

Shri Harish Chandra Matbur: My
clear question wag whether all the
engineers are agreed on some partl-
cular steps to be taken or not. If thcy
are all agreed, I would like to know
the nature of that asreement and is
financial implications, ’
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Dr. K. L. Rao: I can only repeat
that considerable discussions were
held with the engineers concerned.
There are some flnancial implications,
especially because the scheme is of a
non-plan nature, not included in the
Third Plan. They have been careful-
ly gone through by the Ministry of
Finance and the project is now gomng
to be taken up actively.

Shri Harish Chandra Mathur: Mr.
Speaker, are you satisfied with the
answer? I do not at all object to the
Finance Minister going into the finan-
cial implications of the scheme. My
question was about the nature of the
scheme drawn up and whether all the
engineers have agreed on it or not.
That ig a clear-cut question. I do
not object to the Finance Minister
raising objections. The Minister is
well within his rights. But let us
know whether he is raising objec-
tions about the technical soundness of
the project or he ig raising objections
because of certain financial implica-
tions involved. If it is so, what is be-
ing done to resolve that? That is a
clear-cut question.

Dr. K. L, Rao: I think I have ans-
wered the question very clearly. The
point is that so far ag the techincal
goundness of the project is concerned,
that iz not questioned. What has
been done is tb find out the best utili-
sation of these waters .

_ Mr. Speaker: May I help the hon.
Minister? Are all the engineers
sgreed?

pr. K. L, Rao:_ Yes.

Mr. Speaker: Are there any diffe-
renceg of opinion in the Ministries
either on the technical side or on the
finance side?

Dr. K. L. Rao: There are no diffe-
rences.

Mr. Speaker: What is the financial

implication?

Shri Harish Chandra Mathur: 'I'hgre
is no difference of opinion according
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to the Minister but it is being discus-
sed for the last one year and a half.

Mr. Speaker: I can’t further help
the hon. Member now.

Shri H.cish Chandra Mathur:
me ask my sevond question.

Let

Mr. Speaker: He has put so many
questions and yet he wants to put
another qusstion. Dr. Singhvi.

Dr, L. M. Singhvi: We would like
to know for how long these projects
have been processed actively by the
Government and what is the time-
table waich the Government propose
to follow and implement in cennec-
tion with thig project.

Dr. K. L. Ras: Out of the three
schemes which I mentioned, the
Ghaggar diversion scheme has been
under consideration for the last year
and a half. But the consideration of
other schemes, say, utilisation by way
of lift or flow irrigation and the idea
of putting water into the Rajasthan
Canal has been a recent one and that
is also being processed now. It is
hoped that these projects will be com-
pleted in the next three years.

Shri Shiv Charan Mathur: The flow
irrigation scheme for controlling Ghag-
gar waters has been prepared by the
Rajasthan Government. Only 600
cusecs of water have been accounted
for out of 15,000 cusecs of water. Most
of the scheme has got to be for the
diversion of Ghaggar waters and it
would cost about Rs. 4 crores. May I
know from the hon. Minister as to
what the Government i3 thinking
about that and may I know whether
most of the part of the flnance is go-
ing to come from the Government of
India?

Mr. Speaker: First a speech, then a
question, and then another supple-
mentary! .

Shri Shiv Charan Mathur: My
question is this. It is only one-sixth
of the water that is to be accounted
for . . .
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Mr. Speaker: If, under these cir-
cumstanceq the Ministers do not give
precise answers, it becomes difficult
for me to compel them to do that,
There are sp many questions mixed
up, I have tuld so many timeg that

when the enq is reached the beginning

is lost. That happens mostly and,
therefore, I am alsp confused. I can-
not compel the Ministers. There is
some difficulty and I do not know
where it Jics. I cannot apportion the
blame. And when the Ministers ans-
wer, there is usually the complaint
that the answer hag not come.

Shri Harvish Chandra Mathur: 1
‘want to ask a very specific question.

Shri Sbiv Charan Mathur: My ques-
tion iy this. For all the schemes, the
maximum part of the finance has got
to come from the Government of
India; and what is the reaction of the
‘Government thereto?

Dr. K. L. Rao: It is true and it
is also being accepted. I am happy
with the concurrence of the Finance
Minister, that where the State will not
b al’c 15 finance the schemes, the
Centre wili come forward to help.

Shri Lahri Singh: May 1 know
whether the Punjab Government has
also been consulted in the formula-
tion of this Ghaggar project?

Dr, K, L. Rao: Quite so. Punjab
engineers were associated with it.

Shri K. D. Malaviya: It seems the
differences have been resolved. The
answerg say that the differences have
been resolved. All is well that ends
well. May I presume now that in
future, whenever any technical ques-
tions arise from the side of the techm-
cal Ministries, the final decision will
be accepted, so far as the Government
is coneerned, on technical questions by
the téchmcal Ministries’ and not by thé
mece Mmutry" '

v,

m: Smker Itis a mggestion Pil.
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Shri Harish Chandra Mathur: Will
the hon. Minister spell out in spe-
cific terms the direct and indirect loss
to be suffered by Punjab on the one
side and Rajasthan on the other side
and to what extent he will be able
to help matters before this monsoon?

Oral Answerg

Dr. K. L. Rao: As I have submit-
loss incurred on
account of ‘e Ghaggar floods comes
to nearly Rs. 59 lakhs besides the loss
incurred by the railways in not work-
ing for some time. But this includes
the loss suffered by the Suratgarh
farm. Bcefore these floods it is not
possible to say whether anything can
be done, because it would take about
three years to complete the project.

Shri Harish Chandra Mathur: That
means that nothing will be done
before the monsoon.

ot JFR W YA T qET &
T  TIE §THTT {§IT AW
q&TT #F1 qar sfafwm €, gawr s
®F § ATOW RO AT g9 97 e
ga-ufo @R ?

Dr. K. L. Rao: Both the Govern-
ments are also participants in these
discussions and in arriving at the
solution. It is hoped that the pro-
jeet will be started in the course of
the next few days.

st g W wuET : A Ty
¥ ga-ufr & ar & 7 qamar &

weqw WEIT : AH IART 9T
7 g £ feaa ga o sdat

Shri Kapur Singh: Are Govern-
ment aware that Ghaggar constitutes
the ancient natural boundary between
the Punjabi and non-Punjabi areas,
and if so, does this project properly.
safeguarq the true interests of the
Punjabi areas?

Dr. K, L. Rao: All that I can sy

* is that these projeets will" mﬁt’&o& :

Punjab and Rajasthan. et e



2909 Ovral Answers MARCHE 4, 1960 Oral Answers 2400
Freak Notes Mr. Speaker: The hon, professor
+ would realise that there are freaks in
nature and there are freaks in human-
r .

g:: lh)l cl" S;‘;::’:dl performance also.
Shri 8. C, Samanta; Shri D. C. Sharma: Taking into.
«sy, ) Sbri R. 8. Tiwary: account the valuable suggestion given.

"| Shri Surendra Pal Singh:
Shri Prakash Vir Shastri:
Shri Jagdev Singh

[ Siddhantt:

Will the Minister of Finance be
pleased to state:

(a) whether instances of some freak
notes have been brought to the notice
of Government; and

(b) if so, the action taken or pro-
posed to be taken in the matter?

The Minister of Planning
B. R. Bhagat): (a) Yes, Sir.

(Shr1

(b) Enquiries have been made from
the India Security Press and the Re-
serve Bank of India. They have re-
ported that, due to the encrmoug in-
crease in the number of notes printed
and issued, neither the Reserve Bank
of India nor the India Security Press
can undertake hundred per cent exa-
mination of notes. Hence the occa-
glonal appearance of such notes in cir-
culation ig not impossible, but its in-
cidence is, however, only one or two
in geveral millions. The Master, India
Security Press, is considering the in-
troduction of some additional precau-
tionary measures to the already exist-
ing system of examination, ochecks and
counter checks, so that such notes may
not go out from the Press.

Shri D. C. Sharma: May I ask the
hon. Minister through you, Sir, what
preventg the multiplication of these
freak notes in the days to come and
in the years to come if the Master of
the India Security Press and the Re-
sarve Bank both feel helpless?

Shri B. B. Bhagat: Ags I have said,
additional precautionary measures are
taken. .

by you, Sir, that there are freaks in
nature, may I know whether these
freak notes are of a very negligible-
amount or they add up to some con-
siderable sum, so far as the total.
amount involved is concerned?

Mr. Speaker: The first part of the-
question has been answered. The
second part may be answered

Shri B. R, Bhagat: I am gorry {
could not catch the second part of the:
question.

Mr. Speaker: The hon. Minister has
already answered that the proportion
of such notes is negligible. Now, he
might mention the total amount in--
volved.

Shri B. R. Bhagat: The amount in-
volved consists of three @ne-rupee
notes and one five-rupee note,

&t O SR ¢ TR AT
fawar & f faagfdy Sa & avaeg ¥,
gl ¥ AT B9 &, faw wmg M @
sFX Ft fowmg st g 9 5 R
gaq I wfaeQ ¥ @ a7 F qm
T @ Hg A oA 4 ?

oft ¥o o W : TZ WATATA L |

W WY : T T §A A
&g ey T ¢

Shri Shivaji Rao S. Deshmukh: May
I know whether the Reserve Bank of
India and the Security Press are
equally helpless in distinguishing &
freak note from a fake note?

The Minister of Finance (Shri T, T,
Krishnamachari): It is, as you know,
the logical fallacy of asking a per-
son ‘Have you left off beating your
wife?’.
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Nehru Coins

+
( Shri Rameshwar Tantia:
Shri D. N. Tiwary.
Shri Yashpal Singh:
Shri S. M Banerjee:
Shri Surendra Pal Singh:
Shri Hukam Chand
Kachhavaiya.
Shri Bibhuti Mishra:
Shri K. N. Tiwary:
Shri P. L. Barupal:
_ Shri Surya Prasad.
Will the Minister of Finance be
pleaseq to state:

*258. j

(a) whether it is a fact that Gov-
ernment at present are examining an
alternative design for Nehru coins;

(b) it so, whether any modification
has been made; and

(c) whether the question of having
Shri Nehru's name inscribed in Hindi
hag alsp been considered?

The Minister of Planning (Shri
B. R. Bhagat): (a) to (c). Govern-
ment have decided that the 50 Paise
Jawaharlal Nehru commemorative
coins to be minted from April, 1965
should have his name inscribed there-
on in Hindi. No other modification
in the design is being made,

Shri Rameshwar Tantla: Ig it a
fact that the Nehru coins did not get
appreciation from any quarter what-
soever? If go, have Government
examined the reasons? Is one of the
reasons the fact that the profile
showed Panditji bareheadeq while he
always wore a cap while in India?

The Minister of Finance (Shri T. T.
Krishnamachari): As a matter of
fact, the demand is so great that since
we have stopped minting these coins,
we are not able to meet the demand.

- Shri Rameshwar Tantia: Will the
new design which Government are
going to make from April 1965 be
shown ¢o Members of Parliament
before circulation?

Shri ¥. ¥ Krishnamacharl: The
slydnmhtheduunhthen-

PHALGUNA 18, 1883 (SAKA)
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moval of the English wordg and su. -
stitution of Hindi words.

ot qeraTe fay ¢ wT ORI X R
T &1 e frar § fr afeq age it
7 far aft w9, A9 aW F Y
T a7 AT A FIA WRE N
g ofum Aw & AEpfa F
faars ¢, avm@r & faams @ ? AR
a4 gaeqT ¥ AT g@ET 1A G
mAaz s E e ?

W WERY : 31E7 4igd =T
ag ey fF wad s A 70 fav ok
wOE §% W A fav T mfgaa
CERAUE
Shri S. M. Banerjee: May I know:

why that particular profile was select.
ed for printing......

Mr. Speaker: This
asked the other day.

Shri 8. M. Banerjee: Apart from
inscription in Hindi, is there any pro-
posal to have other coing also, not
only 50 Paise, bearing a profile better
than this?

Shri Ranga: Why have more? One
is bad enough.

Shri T. T. Krishnamachari: We are
minting only the 50 Paise coins and
they will come to an end naturally
when the dies are worn out. Rupee
coing are not being minted with that.

Shri Ramga: Om shanti shanti.

Shri Surendra Pal 8ingh: What
procedure wag adopted by the Fin-
ance Ministry for the approval and’
acceptance of the design of Pandit
Nehru's efigy which appeared on the-
rupee coin?

Shri T. T. Krishnamacharl: [ got
the approval of my colleagues in the:
Cabinet—the only procédure We-
adopt in these matters.

off gvw ww WA : WA WERT
%Y sq1 Y f faee AT aT g "W
T3T w1 A W @ ¥ grew § fedmn

question was:
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s¥e fFar @ 9r ) gurt wwilE ggEm
w3y argAfaw w1l # oy At fax
T8 s ¥ wafw fagel qT IAwy 49
faz fogmm mar & 1 & s =TRar §
f& ¥ st 34 fawwt 1 arfoq @9
Y 41T § W7 7 wwy aF Craq fosd
framer oy & 7

HETW HANIS | AT O G AT

@

T foz s gz # 7 A faw av i
TIT FL 7

Shri Ranga: They should never

have issued these things,

ot fogfa fawy iy Fes oY
& fog e gzl 7 aga o & 1 gEAt
o ¥ W4 3 fiwa, ae s ag q4ma
93T 91 q9 7819 Fgv A7 fw ffzq A &
fat qv 21 & Fraa e W,
W qF g F aE faaR s @ g
o wem g s ogwo @
frarqugigme, afz g, @ w0
frvra ferm i g 7

e WEEW : §AFT Wl S99 ag
LR C A

ot fanfr faw g9 awrg ¥ &9
W gara A qr 9 fasr weel S F
g1 a1 fF afeq ot & fac g 2 A,
& FA fawew ¥ greg ¥ @R
fasre & & & 1 & W ST =g g
o Fa1 qew A famre g w1 faan §7

v wgg I wE e
forad g1 9%, r IF g AT fag &
T, A 9 & wrEa ) faw iy &)y
TR

Shri T. T. Krishnamacharl: 1 very
distinctly remember that on the last
occasion 1 explained it—I am very
sorry it I gave any indication that
the coins would minted again.

The idea was that the rupee coins be
minted into a particular number and
should end sometime at the end of
December, The 50 Paise coin will go
into circulation for some more time.
Hon. Members pointed out that it was
not in Hindi......

Shri Bibhuti Mishra: Gandhi cap.

Shri T. T. Krishnamachari: That is
being changed. After these dies are
worn out, this coin would not be
minteq again.

oft ®o Ao faar@ : 3w TE
f& o ¥ 7 wrvT AR @ aET w
T2 franA wEa 7

weqw AgEy g4l 1 SarE at
ouY faar &

Shri Ranga: Before independence
all the coins that were issued, and
the notes also, used to have, besides
English and Hindi, Telugu also, the
language spoken by the second lar-
gest number of people in this coun-
try. Why is it that English is being
dropped and Telugu is alsp being
dropped out of this toin?

Shri Sezhiyan: Tamil also.
Shri S. M. Banerjee: Bengali also.

Shri T. T. Krishnamachari: If the
hon, Member puts a specific question,
1 will try to answer it.

oft vy foma : falt ot nw-isa @
farey safa & ama & fawr @ w537
T AT &1 FETT A @A A
T 47 | gAfAy T4 TEE W AT
arfeg A7 & fad & R ?
weow wpww : wgt 8 wfew fa
& ?

ot %o Ao fawrly : AT wAaT™ w7
W"@W'ﬁwm

'?3' R I
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st %o Ao fammdt: swTE A AH
oar

weqw WEAW ¢ ¥F AT a8 @ >
Zi

Foreign Exchange Positien

+

Shri Prakash Vir Shastri.

[M P. C. Borooah:

Shri Jagdev Singh
Siddbanti:

Shri S. M. Banerjee:

Shri Yashpal Singh.

Shri D, C. Sharma:

Shri Subodh Hansda:

Shri 8. C. Samanta:

*259. / Shri P. R. Chakraverti.

Shri Harish Chandra
Mathar:

Shri Ramachandra Ulaka:

Shri Dhuleshwar Meena:

Shrimati Savitri Nigam.

Shrimati Renuka Ray:

Shri Indrajit Gupta:

Shri Daji:

| Shri Rameshwar Tantia.

Will the Minister of Finance hbe
pleased to state:

(a) whether a recent study by Re-
serve Bank hag revealedq that India
is heading towards another spell of
crisis on the foreign exchange front:
and

(b) if so, the steps taken to avoid
the crisis?

The Minister of Planning (Shri
B. R, Bhagat): (a) and (b). Gov-
ernment are not aware of any study
by the Rescrve Bank which refers to
a possible foreign exchange crisis.
That the current foreign exchange
situation is serious has already heen
recognised in the statement which
the Finance Minister made in the
House on 17th February and in the
Budget Speech which also outlined
the remedial measures taken or pro-
posed to be taken.

st wwrsete wrely - ¥y O a@ R}
fis fardeit wgr 7t feefr ety ot sifirs
T BT 9T @ @ R owre 3 oo
2318(Ai)LSD—3.
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AE AIA AT AT § W IEF A3
¥ o M ¥ fo #) gdq T
& T Y ¥ & taar wigw W @@q1 FY
a=r € fv faaed A Y fegfa wic WY
gweuy gark fod g s @ §, afz
i, &1 T QA ¥ forg a7 yam= e
JITEE?

oft o o WA : IY VA F1 fawn
#ow g g dfew g @
A gEY & fe ot frata i & s|y faady
faReft gz @1 waT anfed IER WA A
# o ufusw qwg v o § W fed
A K T R g ww AT Wy &
arepTfos &7 & gEeT Y sa gar d
Mm@ IR gnfFw
T AR e i o agt faedy 2
wifF JaY T A7 97 # v ]

oft semerefre el - faRwir A
#1 foafg 1 geaea & fag o oI
agafaw fad ¥ & , WY TR ¥ TV
FY dger W o an 8, afy gt QR
daT ¥ faq daw foy 7y & e A
QO & & foga Ry oy & 7

sft wo Wo WA . W nF WM
frwrem wan & fe ot weEw 2 fag m
g s fer o fdfeds fear o

The Minister of Finance (Shri T. T.
Krishnamachari): The order has not
been issued. It is being considered.

Shri B. R. Bhagat: This is being
considered. I stand corrected.
Shri S. M. Banerjee: Is it a fact

that there are certain business houses
who, through under-invoicing, are
conserving foreign exchange in
foreign countries, and if so, may I
know whether the Government of
India has got any machinery to rald
these houses outside India and get
the foreign exchange?
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.Shri B, R. Bhagat: We have taken
steps so far within the limits of this
country, and the hon. Member, 1
think, knows the obvious difficulty in
doing it outside.

st qwa feg - w7 o) W R R
i ety w1 arge oma & A
A ¥ gafg T gaT @ f6 WA
TR FI FHT § AA(H T THLF
w7 ¥ TAAT BTG QRESS AT o §
f& fanfaai w1 aeim @ & fag
FRA TS Agy faedr @ 7 gaw fay
w1 Ty fear s @ ?

off o o W T HEFEfE

aga & fanfami ¥ 7 faem g, afeFa
TWEH A A g A e frreft @ g%
M faeardt gifaafar, aa o g
F& wH & FR § av fag e
FMTE H 41 7 g9 § 99 fwar §, 97 W
TN AW

Shri D. C. Sharma: May 1 know if
the Aid India consortium which has
been coming to our rescue very
often has been informed about the
foreign exchange deficit in our coun-
try and if so, what are their reactions
10 meet the deficit and to what ex-
tent?

Shri T. T. Krishnamachari: The Aid
India Club would meet sometime
this month and in regard to their
allocation of aid for the next year, we
have to await the meeting of the
Club.

Shri S. C. Samanta: Is it not a
fact that the main source of foreign
exchange is the export of goods from
the country and if so, what steps are
being taken to encourage exports in
the next Plan budget.

Shri B. R. Bhagat: The House
knows the steps we have taken in
recent months; over a period of
years we have taken steps to pro-
mote exports. Actually exports have
been going up.

MARCH 4, 1965
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Shri Harish Chandra Mathur: How
is it that in spite of our increasing
exports we discover all of a sudden
this crisis in foreign exchange, and
what steps have been taken to see
that there is better management of
our foreign exchange budget?

Shri T. T. Krishnamachari: The
management of foreign exchange
budget is in several hands. This
sudden drop is because this time
when the export receipts should in-
crease, unfortunately it hag not been
increasing. In fact according to one
set of estimates there should have
been about 90 crores more than whai
we have actually received. Maybe,
there are certain short-term charac-
teristics about it, because when peo-
ple can retain money for 180 days
they might retain it till the end, in
which case short-term aspeots of it
will reduce this. There are also other
factors which are being gone into, It
is not g question of foreign exchange
budget being managed at one end, be-
cause there are several other factors
which will come into operation in Te-
gard to the results that we now ‘'see.

Shrimati Savitri Nigam: It is said
that difficulties are being felt when
there is this 180 days’ time-limit
which is too much, and that is why
foreign exchange difficulties are being
noticed. What efforts have been
made with the respective countries
to get this limit of 180 days reduced
so that foreign exchange payments
may be more prompt and more effec-
tive?

Shri T. T. Krishnamachari: These
are matters of international practice
and it is very difficult to change them
all at once. The change will not pro-
duce immediate results either.

Shri Indrajit Gupta: Have the Gov-
ernment made any investigation into
the reports that certain business
houses, which are permitted to im-
port luxury goods which are normally
prohibited, as an incentive for step-
ping up exports have been making a



2409 Oral Answers

sort of bogus and fictitious exports,
particularly to places and countries
where a large number o Indians
live? Has any investigation been
made into it and will this loophole be
plugged

Shri T, T. Krishnamachari; One of
‘the methods by which both the visi-
‘ble and invisibles agre being diverted
is by people going and mopping up
the moneys from countries from
which remittances are normally com-
ing. That is a thing which we know
but something which we cannot stop.
We cannot stop what ig being done
in another country. So far as any
business houses doing it is concerned,
maybe, the export incentives are be-
ing abused, but they are being tighten-
ed up.

Shri Rameshwar Tantia: Has it
come to the notice of the Govern-
ment that the unofficial price of the
pound today is Rs. 25'27 against the
official price of Rs. 1360 and, if so,
have the Government investigated
the reason for the steep fall in the
rupee value?

Shri T. T. Krishnamachari: I can-
not accept that there is an unofficial
price. It is merely what people offer
on the sly outside the country; and
the hon. Member apparently is in
close touch with what is happening
outside.

" 'Mr. Speaker: Next question,

Shri Ranga: That observation, 1
think, ig objectionable. It does not
matter whether the hon. Member be-
Jongs to that group or this group.

Shri T. T. Krishnamachari: It is a
question of finding out what is hap-
pening outside the country; it is a
thing which the hon, Member might
passibly have, because he might know
what is happening. It is largely hear-
say. There is no use my hon. friend
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(Interrup-

Dr. L. M. Singhvi: Sir, on a poiné
ot order. You had already called
the next question.

Shri Ranga: Sir, on a point of
order. I raise this objection that it is
not permissible for a Member of the
Government to make such an insinua-
tion. It is not fair. (Interruption).

Mr. Speaker: Order, order. There
is no point of order. There is nothing
intended. Next question

Najafgarh Nallap

Shrl Heda:
JShri Yashpal Singh:
*260.{ Shri Kapur Singh.
Shrl P. K. Deo:
Shrl Narasimha Reddy:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether there is any scheme to
divert the Najafgarh Nallah in the
Union Territory of Delhi; and

(b) if so, the cost involved and the
target fixed for its completion?

The Deputy Minister in the Minis-

try of Irrigation and Power (Shrt
Shyam Dhar Misra): (a) No, Sir,
The Najafgarh Drain is being im-

proved to carry 3,000 cusecs from
Kakraula regulator to the Yamuna.
Construction of a supplemental drain
to take care of the inflow during high
rainfall periods is also under consi-
deration.

(b) A number of alternative align-
mentg for the supplemental drain are
under study. The cost and other de-
tajls will depend wupon the align-
ment finally settled.

Shri Heda: May I know whether
the hon. Minister had set 15th Jahe
uary, as reported in the press, as the
date to start the work even bdeforé
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the plans were sanctioned and, if so,
whether this date has been kept up?

The Minister of Irrigation and
Power (Dr. K. L. Rao): I do not
know exactly what the hon. Member
i3 referring to, but there are two
draing involved here: one is the re-
modelling of the Najafgarh drain and
the other is the supplemental drain.
The remodelling of the Najafgarh
drain has already started and the
work is in very good progress. Re-
garding the supplemental drain,
there are difficulties. Some consi-
derations have to be reconciled
between Punjab, Rajasthan and
Delhi. It ig hoped, it will be taken
up in the next meeting which I pro-
pose to hold on the 15th of this
month.

Shri Hari Vishnu Kamath: I could
not hear: is it a supplementary or a
complementary drain?

Dr. K. L. Rao: Supplemental drain,
to take care of the extra discharge.

Shrl Heda: May I know what
would be the affect of the imple-
mentation of the scheme on the pre-
sent Dhasa bund?

Dr. K. L. Rao: When these works
are carried out, the Dhasa bund
would become ineffective,

ot qwamw fem - S Qe Qgaw w®
fredr 2 aret ¥ T gAT § AT AHTE
AT Y Forg A St AT e A W
# 39 qrY § Qgas ®) a9 & fod |
s foar mr @)

Dr. K. L. Rao: That ig exactly what
is being tried now. The Najafgarh
drain is being widened and g supple-
mental drain is being added to drain
effectively the upper reaches in the
Rohtak district.

Shri Kapur Singh: May 1 know
whether any views that the Punjab
Government might have expressed on
this question have been taken into
eonsideration before formulating and
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executing this supplementary or im-
plementary or complementary drain
project?

Shri Hari Vishnu Kamath: Com-
plementary, and not complimentary!

Dr K. L, Rao: In fact, Punjab is
very closely associated with this
thing. We are going to finalise and
settle the question on the 15th of
this month.

Shri Lahri Singh: May I know
whether the alignment of this supple-
mental drain hag been completed and
finalised?

Dr. K. L. Rao: Yes; we have got
three alignments which I also insg-
pected last week, and a final deci-
sion will be taken this month,

ot wtw fay fegelt | Towg
A FT AT W NITE AV q@rE A
@ § &1 IGHT 4 WA gy awar ¢
g @ty faegw @ fear Y A< g
a4 qUAT THAT A AT AAT KT

Dr. K. L. Rao: 1t is quite so; it is
being widened and the regulator in
the Dhasa bund is also being increased
and it is hoped that with normal rain-
fall there should be no trouble.

Shri Hari Vishnu Kamath: Question
No. 261.

The Deputy Minister in the Minis-
try of Health (Shrl P.S. Naskar):
(a) and (b).

An hon. Member: The time is over,
Sir.

Mr. Speaker: The clock here was
a little behind. The Marshal has put
it right now. The Question Hour s
over.

Shri Hari Vishnu Kamath: Let the
answer be completed.

Mr. Speaker: That would be print-
ed as written answer.
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QUESTIONS

Teaching in Medical Colleges

Shri Harj Vishnu Kamath:
Shri P. R. Chakraverti:
Shrimati Savitry Nigam:
Shri Hem Raj: ‘

} Maharajkumar Vijaya

L Ananda:

.“10

Will the Minister of Health be
pleased to state:

(&) whether it is a fact that there
has been a steep fall in the standards
of teaching in medical collegeg in
India;

(b) it so, the reasons therefor; and

(c) the measures that have been
or are being adopted in order to
arrest such deterioration?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). There has
been no appreciable fall in the stan-
dard of medical education in the
country. However due to certain fac-
tors, viz.;

(i) Increase in the number of
students;

(ii) Increase in the number of new
medical colleges;

(iii) Lack of sufficient qualified and
experienced teacherg especially
in the pre-clinical departments
and facilities for training and
research;

(iv) Reservations for certain group
and areas in some States;

(v) Very low marks for admission
in some areas;

there has been a higher failure rate
on the whole, though this cannot be
said of €11 institutions.

(¢) (i) The curriculum hag been
revised keeping in view the modern
trends in medical education.

(ii) Guidance and advice has been
given to the Universities and the
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Medical Colleges in the country im
the matter of implementation of the
curriculum. '

(iii) Inspections/visitations of ihe
colleges are being carried out perio-
dically and discussions are held with
the staff of the medical colleges and
the authorities of the Universities in
regard to the maintenance of ths
standard of medical education.

(lv) Medical Conferences have
been held at which medical educa-
tionists and teachers have discussed
the problems of medical education im
the country and remedial measures
have been suggested to the universi-
ties and medical colleges which are to
be implemented by the Universities
and the medical colleges so that the
standard of medical education s
maintained.

(v) Provision of additional facili-
ties for post-graduate medical educa-
tion so ag to make good the deficiency
of teachers in medical colleges,

(vi) Teaching workshopg have been
held to improve Teaching Techni-

Ques.
Gold Prices

Dr. L. M. Singhvi:

*262. | Shri Harish Chandra

Mathur:
Shri Rameshwar Taniia.

Will the Minister of W¥inance be
pleased to state:

(a) whether it ig a fact that im
December, 1964 and January, 1968
prices of gold reached very high
ceilings in the International market;

(b) it so, whether this would have
any effect in India; and

(¢) the measures, if any, taken te
counteract any detrimental conse-
quences of the unprecedented demand
for gold and the soaring prices. of
gold in the International market?

The Minister of Plamning (Shet
B. R. Bhagat): (a) Yes, Sir.
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(b) Ag import and export of gold
are banned in India, there is no direct
relationship between foreign and
Indian price trends.

(c) Does not arise.

Contraceptives Factory

Shri D. N. Tiwary:
Shri Bhagwat Jha Azad.:
263 j Shri Yashpal Singh:
‘Y Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:
Shri Chandak:

Will the Minister of Health be
pleased to refer to the reply given
to Unstarred Question No, 278 on the
21st November, 1964 and state:

(a) whether a decision has since
been taken on the proposal to set up
a factory in the Public Sector for
manufacturing contraceptives;

(b) if so, the place of its location;
and

(¢) when it is likely to be set up?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes, Sir.

(b) The factory for rubber con-
traceptives will be set up in the
State of Kerala.

(c) In the last year of the current
Plan.

US. Loan to Industrial Finance
Corporation

Shri Sham Lal Saraf:

Maharajkumar Vijaya
Ananda:

Shri Vishwa Nath Pandey:

Will the Minister of Finance be
pleased to state:

(a) whether the U.S. Government
have extended a loan of ten million
dollars to the Industrial Finance
Corporation to enable it to make
foreign exchange available to the
Indian industrialists;

(b) if so, the specific purpose sup-
posed to be served with this loan and

*264.
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whether fundg available under it will
be advanced to the industrieg on
selective basis; and

(c) if so, the broad outlines there-
of?

The Minister of Planning (Shri
B. R. Bhagat): (a) The United
States Agency for International

Development has authorized a loan
of $10°0 million to the Industrial Fin-
ance Corporation but the loan agree-
ment is yet to be signed. ‘

(b) and (¢). The loan will be
utilised by IL.F.C. for making sub-loans
to categories of industries in the
private sector that will be agreed
upon mutually between the LF.C. gnd

U.S. Agency for International
Development,
Mineral Based Industry
( Shri R. 8. Pandey:
Shri H. V. Koujalgi:
265 Shri Rameshwar Tantia:

" Shri Kapnr Singh:
| Shri P. K. Deo:
( Shri Narasimha Reddy:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that a pre-
investment techno-economic depth
Survey sponsored by the Planning
Commission has started with the
mineral and forest based industries
in the States of Mysore and Madhya
Pradesh;

(b) whether it is also a fact that
the services of a team of experts
from United Nations have also been
obtained for the purpose; and

(¢) if so, how far the survey has
progressed so far and whether it is
likely to cover the remaining State:
in the ocuntry?

The Minister of Planning
B. R. Bhagat): (a) and (b).

(Shrs
Yes.

(¢) The leader of the team has
arrived in India and he is having pre-
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liminary discussions with the State
Government, At present the Survey
will cover the Stateg of Mysore and
Madhya Pradesh only.
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Willingdon Hospital

oggy, J Shrl Bishwanath Roy:
‘. Shrimati Savitrli Nigam:

Wil] the Minister of Health be
pleased to state:

(a) whether in view of the increas-
ing number of patients and the beds
in the Nursing Home, special ward

and the general ward of Willingdon
Hospital, New Delhi, any proposal is:
under consideration for constructing
new rooms and wards in the hospital
during the Fourth Plan period;

(b) whether to provide morg ac-
commodation to the medical and nurs-
ing staff, construction of more family
quarters is under consideration of the
Government; ang

(c) whether the medical and nurs-
ing staff is not sufficient in view of
the number of patients?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes, Sir,

(b) Yes, Sir.

(c) Staff requirements are con-
stantly kept in view depending on
the bed strength etc. Proposals for
creation of more posts for the Will-
ingdon Hospital are under considera-
tion

Calocutta Electric Supply Corporation

Shri Indrajit Gupta:
*288.{ Shrj Daji;

Shri Mohammad Ellas:

Will the Minister of Irrigation as@
Power be pleased to state:

(a) whether Government have re
ceived any proposal from the West
Bengal Government about taking
over the Calcutta Electrie Supply
Corporation after the expiry of pre-
sent licence in 1970; and

(b) the policy of Government about
taking over the undertaking?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) A pro-
posal in this connection was received’
by the Government of India from the
Government of West Bengal in Jan-
uary, 1963.

(b) The Government of India are
of the view that the State Govern-
ment shoulq follow the general policy
of not acquiring undertakings like
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the Calcutta Electric Supply Corpo-
ration till such time as financial re-
sources, internal as well as external,
are adequate for the purpose after
meeting other compelling needs of
power development in the respective
States provided the State Govern-
ment is satisfied with the working
of the Electricity undertaking.

Officers on Study Leave

+9g9, S Shri Dinen Bhatfacharya:
. Shri 8§ M, Banerjeec:

Will the Minister of Finance be
pleased to state:

(a) whether any rules exist to safe-
guard the promotiona] interests of the
Scientific Officers and Research Scien-
tists while they are on study leave;
and

(b) it so, the salient features there-
of;

(c) whether such officers are eligi-
ble for the grant of acting or pro-
forma promotion in their parent De-
partment while they are on such leave
and how their seniority is fixed when
they are due for promotion in the
next higher grade; and

(d) whether the promotional bene-
fits are given effect to on their re-
turn from study leave?

The Minister of Planning (5hri
B_ R, Bhagat): (a) Yes, Sir. The rules
cover all Central Government officers
including Scientific Officers and Re-
search Scientists.

(b) Rule 21 of the Study Leave
Rules, 1962 provides that study leave
<hall count as service for promotion,
pension and seniority. The manner
in which the promotional interests of
the officers on study leave are safe-
guarded are contained in Ministry o{
Home Affairs Memo. No, 1]12I57-RPS
dated 12th April, 1958. A copy of the
relevant rules is placed on the Table
of the House. {Placed in Library.

see No. LT-3911/65].
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(c) While the period spent on study
leave counts for promotion and se-
niority, any promotion which may
become due while the person is on
study leave can actually be given
effect to only on his return from leave
and resumption of duty, Seniority for
future promotion, however, counts
from the date when promotion actu-
ally became due while on study leave.

(d) Yes, Sir.

Gold Control Bill

( 8hri D, C. Sharma:

Shri M. L. Dwivedi:
Shri 8§ C, Samanta:
Shri R. 8. Tiwary:
Shrimati Savitrl Nigam:
8Shri P. C. Borooah:
270! Skri 6. N. Chaturvedi:

Dr, L. M Singhvi:
Shri Onkar Lal Berwa:
Shri P. H Bheel:
( Shri Rameshwar Tantia:

Will the Minister of Finanee be
pleased to state:

(a) whether the Al] India Sarafa
Association has asked Goverument to
withdraw the Gold Control Bill and
terminate the Golq Control Order be-
cause it had failed to achieve im
avowed objectives;

(b) if so, Government's reaction

thereto; and

(c) the total expenditure incurred
so far (i) on the machinery set up
to implement the existing Gold Con-
trol Order, and by way of (ii) reba-
bilitation of the goldsmiths and (iii)
financial assistance rendered to them?

The Deputy Minister in the Mints-
try of Finance (Shri Rameshwar

Sahu): (a) Yes, Sir.

(b) This Sabha has already passed
the Bill on the subject and conse-
quently the question of withdrawing
Gold Control does not arise.

(c) The enforcement has been en-
trusted to the Central Excise Depart-

Maharajkumar Vijya Ananda:
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ment in addition to its- normal duties,
though a few extra posts have been
sanctioned. Certification as well as
rehabilitation have been entrusted to
the State Governments, It is not pas-
sible to give the exact expenditure
on these acoounts, It is, however,
estimated at Rs, 28.84 lakhs per an-
num. A sum of Rs. 787'73 lakhg has
so far been advanced to States :or
giving loans to goldsmiths for reba-
bilitation.

Nijalingappa Committee Report

Shri Surendra Pal Singh:
Shri Man Sinh P, Patel:
Shri P. R. Chakraverti:
Shri Kolla Venkaiah:
Shri D. N. Tiwary:
Shri Bibhuti Mishra:

*27L ! Shri Rameshwar Tantia:

j Shri P. Venkatasubbaiah:
Shri D. J. Naik:
Shrimati Ramdulari Sinha:
Shri Yashpal Singh:

| Shrimati Laxmi Bal:

Will the Minister of Irrigation and
Poewer be pleased to state:

(a) whether 1t is a fact that his
Ministry had appointed a high-power
eommittee to suggest ways and nieans
of making major irrigation projects
more remunerative;

(b) if so, the suggestions, if any,
made by this Committee so far and
the decision taken thereon by Gov-
ernment?

The Minister of Irrigation and
Power (Dr. K. L Rao): (a) Yes, Sir.

(b) A statement containing the re-
eommendations made by the Commit-
%ce is laig on the Table of the House
[Placed in Lidbrary, see No. LT-3912/
65]. Decisions thereon would be taken
on receipt of the views of the State
Governments who have been address-
ed on this subject.
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Tax Assessoes

vg7g. J Shri Heda:
\ Shri Rameshwar Tantia:

Will the Minister of Finanoe be
pleased to refer to the reply given
to Starred Question No. 661 on the
24th December, 1964 and state:

(a) the measureg taken to achieve
the target of two million tax assessees;

(b) the actual achievement made so
far;

(c) whether any study about the
modus operandi of the tax evaders

was made; and
(d) if so, the findings thereof?

The Deputy Minister in the Minis-
try of Finance (Shri Rawmeshwar
Sahu): (a) During the year 1984, an
intensive survey was undertaken to
find out assessees who were not al-
ready on the Registers of the Income-
tax Department.

(b) The target of 2 million assessess
has already been exceeded.

(¢) No special study was undertak-
en for this purpose as this is a part of
the Department’s normal function.

(d) Doeg not arise.

Slump in Stock Markets

*273. Shri P. C. Borooah: Will the
Minister of Finance be pleased te
state:

(a) whether it is a fact that the
slump in the stock markets in India
continues,

(b) if so, the maximum discount #%
which the shares offered by the In-
dustrial Companies at par or premium
were traded on the Stock Exchange
during the past three months;

(c) the percentage of the industrial
shares including the new issues quot-
ed at a discount on the Stock Ex-
changes during the quarter October-
December, 1964; and
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(d) the steps being taken to check
this trend in the share market “or en-
couraging investments in Industries?

The Minister of Planning (Shri
B. R. Bhagat): (a) The stock markets
on the whole remained depressed
during 1964 though there were certain
periods during which prices recovered
to a certain extent. There was jn fact
some recovery between mid-June and
mid-September and again since mid-
December, 1964.

(b) The maximum discount for
equity shares offered at par or pre-
mium during October-December, 1964,
was 61.3 per cent.

(c) The stock exchange quotations
during the quarter October-December,
1964, indicate that about 22'6 per cent
of the equity shares actually traded
in the stock exchanges were quoted at
a discount.

(d) To encourage Investment in in-
dustries Government set up the Unit
Trust and the Industrial Develop-
ment Bank during the year 1964. On
the 23rd December, 1964, Government
turther announced a Tax Credit Cer-
tificates Scheme which provideq for
certain benefits to investors in the
new equity issues of companies en-
gaged in the manufacture of pro-
ducts listed in the first schedule of
the Industries (Development and Re-
gulation) Act, 1951, Government have
also been taking steps to induce con-
fidence among the investors in the
investment market by providing for
fuller disclosure of informaticn relat-
ing to companies in general and the
stock exchanges in particular.

Smuggling of Pakistan Gold into
Saurashtra

{ Shri Yashpal Singh:
J Shri Hukam Chand
‘m“] Kachhavalya:
| Shri R. Barua:

Will the Minister of Finance be
pleased to state:

(a) whether Government have seen
mews in the ‘Blitz’ dated the )6th
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January, 1965 that gold worth rupees
one crore has been smuggled from
Pakistan to Saurashtra;

(b) whether any investigation has
been made into the rumours regard-
ing the alleged landing of gold in
Kutch region;

(c) if go, the result thereof; and

(d) the action taken in the matter?
The Deputy Minister in the Minis.

try of Finance (Shri Rameshwar
Sahu): (a) Yes, Sir.
(b) Yes, Sir.

(¢) Enquiries have revealed that
this rumour has no basis.

(d) Doesg not arise.
Grievances of C.G.H.S Doctors

Dr. L, M. Singhvi:
Shrimati Maimoona Saltan:
*275.{ Shri Hem Ra}:
Shri Himatsingka:
lShrl Rameshwar Tantla:

Will the Minister of Health be
pleased to state:

(a) whether the Association of Cen-
tral Government Health Service
Scheme Doctors hag submitted a de-
tailed representation and has also in-
timated that the doctors will observe
a protest week from the 22nd Feb-
ruary, 1865; and

(b) if so, the main grievances of
the C.G.H.S. doctors and the action,
it any, taken by Government so far
to ensure efficient working of the
Scheme?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) A statement showing the. de-
mands made by the Association and
the views of the Government thereon
is laid on the Table of the Sabha.
[Placed in Library, see No. LT-3918/
65]. The points were discussed with
the representatives of the Centra’
Covernment Health Scheme Medi:al
Officers’ Association and other Cen-
tral Government doctors on the 24th
December 1864 and 18th February,
1965, The suggestions made by the
representatives are under examina-
tion,
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Study Facilitiee for Doctors

Shri D, C, Sharma:
Shri Bibhuti Mishra:
: 8hri K. N, Tiwary:
181;11 Prakash Vir Shastri:
Sh-imati Maimoona Sultan:
Shri Rameshwar Taatia:

Will the Minister of Health he

pleased to state:

(a) whether it is fact that doc-
torg employed in the Employees
State Insurance and the Central Gov-
ernment Health Service Schemes are
not allowed to take up post-graduate
studies, facilities for which are avail-
able in the Delhi University;

(b) if so the reasons therefor;
(c) whether it is also a fact that

these doctors have to leave their jobs

to pursue their studieg abroad; and

(d) if so, the reaction of Govern-
ment thereto?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir. Reasonable faci-
lities are always extended to the
Medical Officers under the Centra!
Government Health Scheme for tak-
ing up post-graduate studies, In the
Employees’ State Insurance Corvora-
tion which is under the administra-
tive control of the Ministry of Labcur
and Employment, no one has applied
for such permission. It may also be
noted that the administration of medi-
cal benefits under the Employees’
State Insurance Corporation is the
statutory responsibility of the State
Governments, excepting the Union
Territory of Delhi where it is directly
administered by the Employees’ State
Insurance Corporation.

(b) Does not arise.

(c) and (d). Some Insurance Medi-
ca] Officers in the Employees’ State

Insurance Corporation in Delhi have
resigned their jobs to proceed abroad.
No doctor serving in the Central Gov-
ernment Health Scheme has resigned
to go for studies abroad.

Facilities for post-graduate studies
are available in India, and severa!l
Central Government Health Scheme
doctors have already availed of them.

Delegation of U.S. Businessmen

Shri P, C. Borooah:
Shri P. R. Chakraverti:
Shrimati Savitri Nigam:
Shri Koya:

| Shri Daji:

( Shri Warlor:

Will the Minister of
pleased to state

Finance be

(a) whether a delegation of U.S.
businessmen recently visited New
Delhi to explore investment opportu-
nities in India;

(b) if so, the specific matters dis-
cussed by them with Government re-
presentatives; and

(c) whether any U.S. investment
possibilities were revealed as a result
of those discussions?

The Minister of Planning (Shri
B. R. Bhagat): (a) Yes, Sir. A delega-
tion of businesg executives sponsored
by the Action Committee for Interna-
tional Development visited India in
October, 1964.

(b) and (c). The Mission discussed
with Government representatives only
matters of general interest relating to
foreign private investment. They
were mainly interested in making in-
dividual private contacts with inves-
tors and industrialists in India for ex-
ploring investment possibilities in
India.
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Family Planning Clinics

94 J Shri Dhuleshwar Meena:
" O\ Shri Ramachandra Ulaka:

Will the Minister of Health be
pleased to state:

(a) the number of family planning
elinics functioning at present in Rajas-
than in the rural and urban areas; and
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(b) the number of cilinics proposed
to be opened in that State during
1965-66?

The Minister of Health (Dr. Sushila
Nayar): (a) The number of Family
Welfare Planning Centres functiom-
ing at present in Rajasthan:

Sponsored by

Rural Urban Total
Regular Family 1, State Government 178 48 2120
elfare Planning
Centres 2. Local Bodies ..
3. Voluntary Organisations . 6 6
4. Employees State Insurauce
Corporation . e 14 14
178 65 240
In addition there are :
Maedical Institutions distributing
contraceptives . 144 76 220
Mobile Family Planning Surgical
Units . . . . 18
State Family Planning Surgical
Units . . . . 5
ToraL 319 141 460—23
Surgical
Units.

(b) 22 Rural clinics and 5 Urban
clinics are proposed to be opened dur-
ing 1965-66.

Training in Speech-Therapy

595 f Shrimati Savitri Nigam:
* \ Shri P. C. Borooah:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact that there
is no institute for training the speech-
therapists in the country; and

(b) it so, whether Government pro-
pose to provide some scholarships for
the training in speech-therapy in
countries like USA and UK.?

The Minister of Health (Dr. Sushilm

Nayar): (a) and (b). It has been de-
cided to set up an All India Institute
of Logopedics (Speech-therapy) aft
Mysore. The Institute besides provid-
ing for medical rehabilitation of dis-
abled persons suffering from speech
disorders will train medical and pars
medical personnel in the fleld of
Logopedics (Speech-therapy).

Extension of Emergency Risk Insws-
ance Scheme

S Shrl Rameshwar Tantia:
* \ Shri Mohammad Elias:

Will the Minister of Finance be
pleased to state:

(a) whether Government of India
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have extended the duration of the
policies issued under the Emergency
Risks (Goodg and Factories) Insur-
ance Schemes for a further period of
three months;

(b) if so, the reasons therefor;

(¢) whether Government propose to
extend it by some more period over
and above this period;

(d) whether any adjustments were
nu:ide in the scheme by its extension;
an

(@) if so, the details thereof?

The Minister of Finance (Shri T. T.
Krishnamacharl): (a) and (b). The
scheme of insurance framed by Gov-
ernment under section 5 of the Emer-
gency Risks (Goods) Insurance Act
and under section 3 of the Emergency
Risks (Factories) Insurance Act have
continued to remain in force. By
notifications issued in December,
1964, Government have indicated the
premia payable for the continuance of
the emergency riskg policies.

(¢) The Emergency Risks Insurance
Acts referred to under section 1 there-
of, shall remain in force during the
operation of the Proclamation of
Bmergency issued on the 26th October,
1962 and for such further period as
the Central Government may decide
for the purposes of the Act. As jong
ag the Proclamation of Emergency is
in force, therefore, and the scheme of
Emergency Risks Insurance is not
withdrawn the provisions of the
scheme will continue to be in force.

(d) and (e). By notifications issued
from time to time (copies of which
had been placed on the Table of the
House), Government amended the
scheme and provided that policies in
force in the last quarter of 1963
would continue to be in force during
the four quarters of 1964 without any
further payment of premia. For poli-
des taken out for the first time in
1964, however, certain premia rates
were levied subject to a maximum
of Rs. 25. These provisions have now
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been extended to policies in force for
the first quarter of 1965,

Training in Occupational Therapy

597. Shrimati Savitrli Nigam: Wil
the Minister of Health be pleased to
state:

(a) the number of Institutes which
train Occupational Therapists and
Physiotherapists in the country; and

(b) the expenditure incurred and
the grants provided to those institu-
tions?

The Minister of Health (Dr. Sushila
Nayar): (a) There are six institutes
for training the Physiotherapists and
three for the training of Occupationai
Therapists.

(b) The information is being col-
lected and will be placed on the table:
of the Sabha in due course.

Post-Graduate Training of
Occupational Therapy

598 f Shrimati Savitrl Nigam:

" \ Shri R. G. Dubey:
Will the Minister of Health be
pleased to state:

(a) whether it is a fact that there
is no arrangements for Post-graduate
training of Occupational Therapy and
physiotherapists in the country; and

(b) the number of scholarships
given to the students who want to go
abroad for the Post-graduate training”

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir. Post-graduate
coursesg in Physiotherapy and Occupa-
tional Therapy of two years duration
each have been started in the KEM
Hospital, Bombay. Short post-graduate
courses of three months duration in
these subjects are given in the ._Ali
India Institute of Physical Medicine
anq Rehabilitation, Bombay.

(b) There i3 no scholarship scheme
but some fellowships have been
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awarded under the
scheme of assistance.

international

Theories on Human Vision
599. Shri R, G, Dubey: Will the
Minister of Health be pleased to state:

(a) whether Government’'s attention
has been drawn to the reported speech
of Dr. C, V. Raman at the 30th An-
nual Session of the Indian Academy
of Sciences at Poona wherein he pro-
pounded new theories on human
vision; and

(b) if so, in the light of the state-
ment that duality of the retinae was
completely wrong, whether any effort
is proposed to be made in the medical
research with a view to establish
whether this would have any bearing
on the treatment of eye diseases?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) The theories have been noted
with interest but it is too early to
expect any practical application in the
treatement of eye diseases,

AT W e

(st wo o fyadt ¢
602. 4d’tao wo wRrW :
st warare Ty

17 fow WY 9E INT & HA
!?;fﬁ'ﬁﬁz

(%) =av wv§ AT smaeaT A A
¢ fr foaq o Tar -1 &% & gug
T efiFa g4 HT WG R & Y
W q waat faww §  fafew
A 93 Ifaq IgEm g R

(&) afz g, a1 €& &7 FH-w9
fear s §

(m) t& sfefon & faeg afz
¥ FTEE AT AT R A A W\
;N FEY FI TNFT FA A § wlEgw
w7 %7 ¢ ar feface gQr9a ar gt
¥ fag &Y o€ afer &1 Swgwr AgY w4,
11

MARCH 4, 1965

Written Answers 243

(a) foodr = agl ¥ q@ firaa
arqet ¥ FTFATEY Y T 7

ferey wioft (ot oo oo growmTaTdY) ¢
(%) #R (@). gam 9T 9
S weg AifaEr, S e o fadi
gfaFi AT TR F a9 E-a9g 93
ST #FY T FE-NUTHT @Y
feqmat & wEw, Wag g w@g
SRHI A AT ad s g | fow
#r o 3% X wfre A Y o,
I {1 9% 3¢ faa darey w1 qgwfa
¥ wfear € sy & ) Q| sy
At A9z & fom & aga dae s
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AT A avat Ifaa wrearg
FY AT @ A AT &) I AT & G
& wrtEr A 9 g A s
FEraen 71 fraet Y Jiw F a9
fory faifon & o 2

(w) foes = awt & g8 "A™AT
« e & wray ¥ qEAT AW gAY
T 2 W ag aumt orar ¢ fe oo
q 77 g g7 w7 ¥ foow aww
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afrorms 1 2= g aga =i g

Avoidance of Double Taxation of
Income

[ Shri Rameshwar Tantia:
603 J Shri R. 8. Pandey:
‘} Shri R Barua:
| Shri L, N. Bhanja Deo:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that an
official delegation visited U.S.A. to
negotiate for the conclusion of a
double taxation avoidlance agreement
between the two countries; and

(b) if so, the points discussed and
decigion arrived at?

The Minister of Finance (8hri T. T.
Krishnamacharl): (a) Yes, Sir, An
Indian Tax Delegation visited U.S.A.
in December, 1958 and held discus-
sions with the U.S. authorities for the
conclusion of an Agreement for the
avoidance of double taxation of income
between the two countries.

(b) Particularg regarding the points
discussed and the tentative decisions
arrived at in matters relating to such
international agreements are not
made public until the agreements
have been finalised, and so, it is not
possible at this stage to furnish the
information asked for.

Now Hotel in Delhi

( Shri Rameshwar Tantia:
| Shrimati Savitri Nigam:
| Shri K, N. Tiwary:

604. ! Shri P. R. Chakraverti:

| Shri P. C. Borooah:
| Shri Daji:

LShrl Warior:

Will the Minister of Works and
Housing be pleased to state:

(a) whether Government are con-

sidering a proposal for the construction
of 700-800—bed hotel in the capital;

(b) if so, when it is likely to be
established;

(c) whether the delegation which
werit to Hong Kong and Japan has
submitted its report; and

(d) if so, the details thereof?

The Minister of Works and Hous-
ing (Shri Mehr Chand Khanna): (a)
Yes.

(b) Since the proposal is still in
the planning stage, it cannot be said
when the hote] will be established.

(¢) Yes.

(d) The report is under examina-
tion.

Panjab Flood Problems

605. Shri Surendra Pal Singh: Will"
the Minister of Irrigation and Power
be pleased to state:

(a) whether it is g fact that he
toured extensively in the Punjab dur-
ing December last with a view to study
the flood and the water-logging pro
blems of that State and to evolve a
solution for the same; and

(b) if so, the concerted plang drawn
up by his Ministry to save Punjab
from damageg caused by floods every
year?

The Minister of Irrigation and Power
(Dr. K. L. Rao): (a) and (b). Some of
the areag seriously affected by water-
logging were inspected and the follow.
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ing measures inter-alia suggested to
the Government of Punjab:

(i) Construction of a net-work of
main and subsidiary drains in
the water-logged areas spe-
cially in Sangrur and Patiala
districts.

(1i) Lining of the upper reaches
of Sunder Branch and the
Delhi parallel Branch.

Investigation for reducing
seepage from canals by clay-
grouting to be made first in
the laboratory and then in the
fleld, if laboratory results are
successful.

Examining the possibility of
draining excess water from
the country-side into the ex-
isting canals.

(v) Villages which get inundated
frequently should be protected
by providing ring bunds with
pumping arrangements.

(vi) Some of the existing drains
should be deepened.

(vil) Detaileg surveys and investi-
gationg to be undertaken so
as to assess the problem com-

prehensively,

(viil) Adequacy of provision of
water-ways for drainage cros-
sings to be examined.

(ix) Possibility of increasing the
duty of canal water in water
logged areas to be examined.

(i)

(iv)

Urban Local Bodies

f Shri Surendra Pal Singh:.
606. 3 Shri P. R. Chakraverti:

Will the Minister of Health Dbe
pleased to refer to the reply given
to Unstarred Question No. 1499 on
the 17th December, 1964 regarding
financial resources of Urban local
bodies and state:

(a) whether Government have now
received the report in question;
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(b) if so, the main recommenda-
tions; and

(¢) Government's decisions there-
on?

The Minister of Health (Dr. Sushila
Nayar): (a) Yes.

(b) A summary of the main recom-
mendationg of the Committee is given
in the Statement laid on the Table of
the House. [Placed in Library, see
No, LT 3914/65).

(c) The Report was placed before
the tenth meeting of the Centra!
Council of Local Self-Government
held at Bombay from 10th to 12th
February, 1965. The Council resolv-
ed that the Report be commended for
consideration, examination and such
action as may be considered appro-
priate, to the Planning Commission.
the concerned Ministries of the Gov-
ernment of India and the State Gov-
ernmentg etc. who may be requested
to communicate their vicws if any, to
the Ministry of Health by the 16th
March, 1965. The comments so receiv-
ed may be examined by a Committee
consisting of Professor M, S. Thacker,
Member, Planning Commission, De-
puty Minister for Health ang the
Minister for Urban Development
Maharashtra.

In pursuance of the decision taker.
at the meeting of the Central Coun-
cil of Local Self-Government men-
tioned above, the State Governments
etc. have been requested to commu-
nicate their viewsg if any, before the
15th March, 1985, after which fur-
ther action will be taken.

Rural Electrification in Delhi
Territory

"8Shri P. C, Borooah:
Shri Yashpal Singh:
Shri Bhagwat Jha Asad:
Shri D. D. Purl:

Will the Minister of Irrigatioa amd
Power be pleased to state:

(a) Whether Statec Government:
have been advised to adopt a village
ecach in the Union Territory of Dejh:

607.
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to try oul their proposals for rural
electrification; and

(b) if so, the response from the
State Governments?

The Minister of Irrigation and
Power (Dr. K, L. Rao): (a) The
State Electricity Boards of Madras,
Bihar, Mysore, Uttar Pradesh, Madhya
Pradesh, Gujarat, Andhra Pradesh,
Kerala and Punjab were requested to
electrify one village each in  the
Union Territory of Delhi to illustrate
the standards for rural electrification
followed in their States. In addi-
tion, DESU was requested to electri-
fy one village on the basis of the
standards formulated by the Central
Water & Power Commission. The
South Madras Electric Supply Corpo-
ration, a major licensee in Madras
State, volunteered to electrify one
village on the basis of their standards,
and this offer wag also accepted,

(b) The State Electricity Boards
and other authorities concerned
agreed to the proposal and the electri-
fication of the villages is now in pro-
gress.

C.G.H. Scheme for Pensioners

Shri P. C, Borooah:
Shri P. R. Chakraverti:
Shri S. M. Banerjee:
Shri Yashpal Singh:

| Shri K. N. Tiwary:

808.

Will the Minister of Health Dbe
pleased to state:

(a) whether Govermment have de-
cided to extend the Central Govern=-
ment Health Service benefits to pen-
gioners and their dependents;

(b) if so, the details thereof; and

(¢) the arrangements made for the
extension of C.G.H.S. Dbenefits to
those dependents of Government em-
ployees who are not covered strictly
under the term ‘family’ of Govern-
ment servants?
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The Minister of Health (Dr. Sushila
Nayar): (2) Yes. The scheme came
into force on 1-1-1965.

(b) A note giving the details is laid
on the Table of the House, [Placed
in Library. See No. LT-3915/65].

(c¢) The Central Government Health
Scheme has been extended to the
members of the public in eight areas
covered by the C.G.H.S. dispensaries
at Moti Bagh, Sarojini Nagar, Laxmi-
bai Nagar, Andrews Ganj, North
Avenue, South Avenue, Constitution
House and Chanakyapuri. Depend-
ent members of pensioners and Gov-
ernment servants who are not cover=-
ed under the term “family” in these
areas may join the scheme on pay-
ment of contribution at Rs. 10.40 per
anpum.,

All India Licentiate Association

{ Shri Surendra Pal Singh:
609. Shri Yashpal Singh:
Shri M. L. Dwivedi:

Will the Minister of Health be
pleased to state:

(a) whether it is a fact that the
All India Licentiate Association has
urged the Central Government to
bring all registered Medical Practi-
tioners under one schedule and to
trecat all licentiates in service at par
with medica] graduates after ten
yearg of service; and

(b) if so, the Government's reaction
to this suggestion?

The Minister of Health (Dr, Sushila
Nayar): (a) and (b). Resolutions to
this effect were passed at the All-
India Medical Licentiates’ Conference
held at Agra in December, 1964.

The question of having a common
schedule for all registrable medical
qualifications is alrcady under the
consideration of the Medical Council
of India who have addressed the State
Governments, Siate Medical Councils.
Universities, etc, for their opinion in

the matter. The Government of
India are awwiting the views of the
Medical Council of India.
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Government does not feel that any
such hard and fast rule can be laid
down about licentiates with ten years’
service as suggested by the Confer-
ence,

Goldsmiths in Calcutta

610 f Shri P. R. Chakraverti:
“7' 7 Shri K. N, Tiwary:

Will the Minister of Finance be
pleased to state:

(a) whether it is a fact that a sur-
vey of the Calcutta market has shown
that the number of self-employed
goldsmiths has increased since the
promulgation of the Gold Control
Order;

(b) whether it is also a fact that
the goldsmiths make ornaments of
the prohibited 22-carat quality in
customers’ houses or elsewhere, while
using their old establishments only
for making contacts;

(¢) whether the rate of detection
of contraband gold remains at 10 per
cent of the total; ang

(d) whether gold is being smuggled
into the country in larger quantities,
more by sea than by air or road?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) No, Sir.

(b) Under rule 126HH of the Def-
ence of India Rules, goldsmiths have
been permitted to remanufacture or-
naments of any purity subject to the
condition that it does not exceed the
purity of the old ornaments, It is
also open to them to work in custom-
ers’ houses as well as elsewhere,

(¢) It is not possible to specify the
percentage that seizures of gmuggled
gold bemr to the total quantity smug-
gled.

(d) It is estimated that smuggling
by sea is larger than smuggling by
air or by road.

Vasectomy

Shri P. R. Chakraverti:
Shri K. N. Tiwary:
Shri Yashpal Singh:
611. . Shri Bhagwat Jha Axad:
Shri S. M. Banerjee:
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Shri Ram Harkh Yadav:
Shri Murli Manohar;

Will the Minister of Health be
pleased to state:

(a) whether Government endorse
the views expressed by Dr, S. Chan-
drasekhar that higher rewards should
be given to fathers with two or three
children to undergo vasectomy;

(b) whether Government endorse
his further remarks that the age of
consent for marrying women should
be raised to twenty years, to make the
reproductivity period shorter; and

(c) the steps taken to utilise the
serviceg of voluntary agencies to
educate the people in taking to scien-
tific methods to check population
growth?

The Minister of Health (Dr. Sushila
Nayar): (a) No. The Govermment of
India feel that the family planning
including sterilization should be done
on a voluntary basis after proper edu-
cation, and motivation.

(b) No, All the Voluntary Organi-
sations and Social Welfare Agencies
have been requested to assist the
Government in implementing the fol-
lowing recommendation of the Cen-
tral Family Planning Board made in
their meeting held in August, 1964:

“thmt the social welfare agen-
cies should assist in creating the
social climate for the people to
adhere to the present legal age
limits of marriage and to further
raise the age of marriage of girls”.

(¢) The Goverrment of India rea-
lise the importance of Voluntary Or-
ganisations and Social Welfare Agen-
cies in the family planning programme.
Representatives of All-India bodies
are members of the important Com-
mittees set up by the Government of
India from time to time. They are
given grants-in-aig for implementing
the family planning programme. They
are actively supporting the Govern-
ment of India and the State Govern-
ments in educating the people, pro-
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pagating the advantages of family
planning and making the family plan-
ning programe a success,

National Credit Institutions

a2 J Shri P, R. Chakraverti:
" 7\ Shrimati Savitri Nigam:

Will the Minjster of Finamce be
pleased to state:

(a) whether it is a fact that all the
National Credit agencies—such as the
Reserve Bank of India, the State Bank
of India, the Life Insurance Corpora-
tion, the Life Insurance Corpora-
tee Corporation are having their Cen-
tral Offices located in one wrea;

(b) how far does this concentration
of their headquarters in the same
neighbourhood promote the national
interests of a developing country
spread over different zones, not uni-
formly developed; and

(¢) whether Government have re-
ceived representation from the Cham-
bers of Commerce and other organisa-
tions demanding dispersal of these
national institutions to prominent
cities in other areas to give a fillip
to the industries functioning therein?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) Yes.

(b) There is no reason to believe
that the location of the Central or
head office of any credit institution
at any particular place is relevant in
this context.

(c) No.

Representation from Government
Pensioners

Shri P. R. Chakraverti:

Shri K. N, Tiwary:
613, { Shri Kapur Singh:

Shri P, K. Deo:

Shri Narasimha Reddy:

Will the Minister of Finance be
Pleased to state:

‘(a) whether Government have re-
celved any representation from some
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Government Pensioners’ Associations
for revising the matter of commuta-
tion of pension with respect to old
and invalid pensioners and restora-
tion of the commuted part of pension
to them;

(b) whether any decision has been
taken in the matter in view of the
enhacement of the retirement bene-
fits of future pensioners; and

(c) whether any increase in the
rates of pension to the retired Gov-
ernment servants has been made to
compensate them to sorne extent for
the loss in their real earnings result-
ing from the fall in the purchasing
power of the Rupee?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) Yes, Sir.

(b) The formula for calculating
pension has remained the same and
there has been no increase in the
retirement benefits cxcept that the
minimum pension has been raised to
Rs. 25 in sympathy with the rate pre-
scribed for the Family Pension
Scheme for Central Government em-
ployees 1964, -This has no bearing on
the question of restoration of the
comrmuted portion of pension,

(c) An ad hoc increase in small
pensiong was given with effect from
1-10-1963.

DA, to L1C. Staft

Shri Heda:
Shri 8. M. Banerjee:
Shri Yashpal Singh:

614. Shri Hari Vishnu Kamath:
Shri Bhagwat Jha Asad:
Shri Madhu Limaye:
Shri P. R. Chakraverti:

Will the Minister of Fimance be
pleased to state:

(a) the monetary advantages to be
obtained by the L.I.C. staff after the
ad hoc raise in dearness allowance
during December, 1964; and

(b) the other benefity such as sick~
ness leave and better working condi-
tions provided to the staff apart from
the monetary advantage?



2443 Written Answers

The Minister of Finance (Shri T. T.
Krishnamachari): (a) The reference
is presumbly to the ad hoc increase
of dearness allowance granted in
December, 1964 to Government em-
ployees drawing salaries less than
Rs. 600. In the case of the LI.C. the
bulk of such employees who belong
to clasg III and class IV services of
the Corporation the dearness alljow-
ance ig governed by agreement bet-
ween the Employees' Association and
the Corporation. In accordance with
such an agreement in January, 1965
with the All India Insurance Em-
ployees Association the dearness al-
lowances of class IV and class III
employees were increased by 8 per
cent and 6 per cent of their basic
salaries respectively. This increase
will have effect from 1st August,
1964. With this temporary increase
a class III employee now draws dear-
ness allowance of 40.5 per cent of his
basic salary and a class IV employee
54 per cent of his basic salary.

(b) The other benefits available to
class III and class IV employees are:

(i) Sick leave at the rate of 16
months on half pay or 8
months on ful] pay through-
out the period of service;

(ii) Term Insurance Cover for a
sum ranging from Rs. 3,000
to Rs. 8,000 in the case of
class III employee, and
Rs. 1,500 to Rs. 4000 in the
case of Class IV employee.

(lli) Canteen facilities;

{iv) Reimbursement of medical
expenses upto a maximum
sum of Rs, 50 per wannum in
rewpect of illness of the em-
ployee and certain members
of hig family,

Food Adulteration Cases

615, Shri Hari Vishnu Kamath: Will
the Minister of Health be pleased to
state:

(a) the total number of offences
investigated since 1st April, 1964
under the provisiong of the Preven-
tion of Food Adulteration Act;
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(b) the number of prosecutions
launched under the above Act, to-
gether with convictions and senténces
awarded in each case; and

(c¢) the break-up of the above fig-
ures, State-wise, and according to
the category or nature of offences
committed?

The Minister of Health (Dr. Sushila
Nayar): (a) to (c). The requisite in-
formation is being collected and will
be laid on the table of the Sabha in
due course,

Drugs Adulteration Cases

616. Shri Hari Vishnu Kamath:
Will the Minister of Health be pleas-
ed to state:

(a) the total number of offences
investigated, since 1st April, 1964
under the provisions of the Preven-
tion of Adulteration of Drugs Act;

(b) the number of prosecutions
launched under the above Act together
with convictions and sentences award-
ed in each case; and

(c) the break-up of the above fig-
ures, State-wise, and according to
the category or nature of offences
committed?

The Minister of Health (Dr. Sushila
Nayar): (a) to (c¢). The required in-
formation has been called for from
the State Governments and will be
laid on the Table of the Sabha when
received.

Medical College at Jodhpur

617, Dr. L. M. Singhvi: Will the
Minister of Health be pleased to
state:

(a) whether Government are aware
that a Medical College is being start-
ed at Jodhpur; and

(b) if so, the extent of Central
Government’s assistance for this col-
lege and when the college is likely
to be started?

The Minister of Ifealth (Dr. Sushila
Nayar): (a) Advance action to start
a medical college in Jodhpur is being
taken by the Rajasthan Government
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(b) Approved formula during the
Third Plan for assistance in this field
is—-

Non-Recurring:

(i) 75 per cent for equipment sub-
ject to a ceiling of Rs. 22,500
per admission.

(i1) 75 per cent for building sub-
ject to a ceiling of Rs, 37,500
per admission for new col-
leges.

Recurring:

50 per cent subject to a ceiling of
Rs. 4,000 per admission, The
money is included in the
State Plan Ceiling.

Compulsory - Deposit Scheme

( Shri Subodh Hansda:
Shri S, C. Samanta:
Shri Balmiki:

Will the Minister of Financeg be
pleased to state:

618,

(a) whether the process of refund
of money under the Compulsory De-
posit Scheme in cases where the de-
posits were below one hundred and
fifty rupees has been completed;

(b) if not, the number of caseg still
pending and the amount involved
therein; and

(¢) the reasons therefor?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) to (c). As no
separate statistics are maintained by
the deposit offices, numbering over
14,000, regarding the number of ac-
counts where the deposits are Rs. 150
or less, it is not possible to indicate
whether the process of repayment in
respect of the above accounts has
been completed or not.
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Scientific Apparatus for

1]

620.

Schools

J Shri Bibhuti Mishra:
1 Shri K. N, Tiwary:

Will the Minister of Planming be
pleased to state:

(a) whether it is a fact that the
need for a planned programme to set
up the production of scientific appa-
ratus for schools has been stressed
by the Panel on Science Education set
up by the Committee on Plan Pro-
jects;

(b) if so, the important suggestions
made by the Panel; and

(¢) the extent to which they are
going to be implemented?

The Minister of Planning (Shri B.
R. Bhagat): (a) Yes.

(b) A statement is placed on the
Table of the House. [Placed in Lib-
rary. See No. LT-3916/65].

(c) The recommendations have
been brought to the notice of the
Ministry of Education and State Edu-
cation Departments for effective im-
plementation.

The Ministry of Education have
already sanctioned the setting up of
a Science Unit in each State for the
strengthening of science cducation in
Secondary Schools, The Department
of Science Education of the National
Council of Educational Research and
Training ig working out proposals for
the setting up of a semi-autonomous
agency to lay down normg and stand-
ards for science apparatus and equip-
'ment, The other recommendations
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relating to assessment of the total re-
quirements of  science equipment
during the Fourth Plan and the ques-
tion of increased production are being
considered, In this connection the
Planning Commission are setting up
a working group to go into the ques-
tion of requirements of scientific
equipment for all levels of education
during the Fourth Plan.

Rural Electrification of Punjab

Shri Daljit Singh:
Shrimati Savitri Nigam:
621. £ Shri P. R. Chakraverti:
Shri P. C. Borooah:
( Shri K. N. Tiwary:

Will the Minister of Irrigation and
Power be pleased to state:

(a) the amount allotted for rural
electrification to the Punjob State

during 1964-65 so far;

(b) whether the amount allotted to
Punjab for rural electrification in
backward areas was utilized during
the same period; and

(¢) if not, the reasons therefor?

The Minister of Irrigation and
Power (Dr. K. L. Rao): (a) A sum of
Rs. 180 lakhs wag sanctioned by the
Government of India to Punjab for
rural electrification for the year 1964-

85.

Under the scheme of rural electri-
fication for increasing agricultural
production, a further sum of Rs. }00
lakhs was allotted to Punjab during
the current financial year.

(b) and (c¢). The Government of
India do not advance any loans to the
Government of Punjab specifically for
rural electrification in the backward
areas. The Government of Punjab
have, however, spent till the end of
December, 1964 about Rs, 12811 lakhs
on the electrification of 125 villaggs
(including tubewells)—25 villages in
hilly areas and the rest in the plains
including backward areas.

MARCH 4, 1865
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Hair Dyes

622. Shri D. J. Naik: Will the Minis-
ter of Health be pleased to state:

(a) whether Government have {s-
sued instructions to wll manufacturers
of hair dyes to label that the use of
hair dyes might lead to eye defects;
and

(b) if so, the reaction of the manu-
facturers thereto?

The Minister of Health (Dr, Sushila
Nayar): (a) The Drugs and Cosmetics
Rules issued in 1964 provide for the
manner of labelling of hair dyes con-
taining coaj tar colours. According to
these provisions all hair dyes contain-
ing para-phenylene-diamine or other
coal-tar dye base or coal-tar dye in-
termediate have to be labelled with a
caution that the product contains in-
gredients which 'may cause skin irri-
tation in certain cases and so a preli-
minary test according to the given
directions should first be made and
that the product should also not be
used for dyeing the eyelashes or eye-
brows as such use may cause blind-
ness.

(b) No reactions from any manu-
facturers in regard to the above pro-
visions have been received except that
in one case the manufacturers expres-
sed difficulty in giving the caution note
on the label of the hair dyes in all
Indian languages and desired to be
permitted to give the caution note only
in English and Hindi. They have been
advised that the caution note may be
given in English and one or two local
languages of the State where the pro-
duct is to be sold.
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Bhakra Right Bank Power House

624. Shri D. C. Sharma: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the estimates for the
Bhakra right bank power house have
proved unrealistic and have been re-
vised twice raising the estimates to
almost double the original estimates;
and

(b) if so, the reasons therefor?

The Minister of Irrigation and
Poewer (Dr. K. L. Rao): (a) The ori-
ginal Project Estimate as framed in
1960 was for Rs. 3535 crores. This
estimate was rcvised in 1964 and now
stands at Rs. 59:70 crores.

(b) The Increase in the estimates is
mainly due to the increased alloca-
tion of cost of Bhakra Dam tcwards
power portion, iIncrease in cost of
electrical plant and equipment to be
supplied by U.S.S.R. and increase in
the scope of transmission works on
the basis of Net-work Analyser stu-
dies.

Sale of Products of Industries

625. Shri Yashpal Singh: Wil] the
Minister of Finanse be pleased to
state:

(a) whether Government propose
to introduce a complete control on
the sale of products of industries which
are supplied with raw materials quota
by Government at controlled rates;

(b) if so, the details thereof; and

(¢) how far the consumer is expect-
ed to be benefited by such a scheme?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) to (c). Control
is already in operation in respect of
prices and distribution of a number of
commodities, such as, certain catego-
ries of coal and iron and steel, cement,
nitrogenous fertilisers, and sugar.
Prices of popular varieties of cloth,
kerosene, paper, automobiles, scooters
and motorcycles are also fixed. Some
of the raw materials for these indus-
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tries are ulso supplied at controlled
rates.

Government keeps under constant
review the policy in regard to controls
from the point of view of ensuring
adequate return to producers and rea-
sonable prices for consumers.

Drinking water for Lunkaransar

626. Shri Karni Singhji: Will the
Minister of Health be pleased to state
whether the scheme regarding the
drinking water supply to Lunkaransar
and adjoining areas (Bikaner District,
Rajasthan) has since been scrutinised
and finalised by the engineers of the
Ministry of Health 'in consultation with
the engineers of the Rajasthan State?

The Minister of Health (Dr. Sushila
Nayar): Proposals, drawn up by the
State Chief Engineer, for drinking
water supply to Lunkaransar and ad-
joining areas (Bikaner Distriot) were
discussed by the engineers of the
Ministry of Health with him in Janu-
ary, 1965. It was decided to examine
further alternatives to bring down the
oost of the scheme. The revised pro-
posals from the Chief Engineer, Rajas-
shan, are siill awaited.
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T.B. Case Finding Units

Shri M. L. Dwivedi:
Shri Subodh Hansda:

Will the Minister of Health be pleas-
ed to state:

628,

(a) whether the proposed Mobile X-
ray T.B. Case Finding Units have been
established;

(b) if so, the number thereof;
(c) where those units are worl':ing;'

(d) the nature of help proposed te
be given to T.B. patients detected by
these units; and

(e) how far India has progressed im
the manufacture of X-ray plants indi-
genously?

The Minister of Health (Dr. Sushfia
Nayar): (a) to (c). There are at pre-
sent 27 Mobile X-ray T.B. Case Find-
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ing Units working in the country at
the places indicated below:

Andhra
Anantapur 1
Hyderabad 1
Madnapalle 2
Bihar
Patna ]
Kerala
Trivandrum 1
Gujarat
Ahmedabad 1
Madras
Madras 1
Madhya Pradesh
Bhopal 1
Dandakaranya 1
Maharashtra
Bombay 1
Nagpur 1
Mysore
Bangalore 8 (including
8 at the
National
T.B. Institute)
Mangalore 1
Punjab
Patiala 1
West Bengal
Calcutta 2
Delhi 3
ToTAL 27

(d) Patients detected with disease
in case-finding surveys are provided

free treatment through the T.B.
Clinics.
(e) Four firms are manufacturing

X-ray plants in the country using indi-
genous material, though certain special
parts like X-ray tubes, high tension
cables, relays etc., have to be import-
ed from foreign countries.
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Floods in Andhra Pradesh

629 r Shri Kolla Venkaiah:
"\ Shri M. N. Swamy:

Will the Minister of Irrigation aad
Power be pleased to state:

(a) whether the experts committee
appointed by Government to go inte
the question of floods in coastal dis-
tricts of Andhra Pradesh has visited
the area and completed its investiga-
tion;

(b) if so, whether any report has
been presented to Government; ard

(c) the main recommendations of
the committee and Government'y re-
action thereto?

The Minister of Irrigation and Power
(Dr. K, L. Rao): (a) The Expert Com-
mittee has visited the flood affected
areas; but the investigations are net
yet complete.

(b) Not yet.
(¢) Does not arise,
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Thermal Power Station near Nagpur

Shri Subcdh Hansda:
Shri S. C. Samanta:
631. { Shri M., L. Dwivedl:
Shri Ram Harkh Yadav:
Shri Balkrishna Wasnik:

Will the Minister of Irrigation and
Power be pleased to state:

(a) whether Government propose to
set up a super-thermal power station
near Nagpur;

(b) if so, the total estimated cost
of this project; and

(¢) whether equipment required for
this power project will be obtained
from indigenous resources?

'The Minister of Irrigation and Power
(Dr. K. L, Rao): (a) Yes.

(b) The project report is still under
preparation by the State authorities
and as such it ig not possible to indi-
cate the cost of the project.

(¢) The equipment will be obtained
partly from indigenous sources and
partly by import.
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Printing work in Government
Departments

636. Shrimati Ramdulari Sinha: Will
the Miuister of Works and Housing
be pleased to state:

(a) the proportion of increase in the
work of printing of Central Govern-
ment Departments in terms of tons of
paper consumed and the number of
pages printed during the last three

years;
(b) the reasons for such increase;

(¢) whether it is a fact that due to
increase in work there is delay in
timely and prompt publication of
Government activities; and

(d) if so, the measures being de-
vised to ensure timely publication of
Government reports and other publi-
cations?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) The
following table gives the information
asked for:—

1961-62 1962-63 1963-64
Paper consumed in pnntmg (in Memc Tonncs Approxl-
mately) . 9,057°4 11,445'9 15,0779
No. of pages printed (Approximately) 11:16 11-80 146
Lakhs lakhs lakhs
Government of India

(These figures relate only to lLe work done in the
The printing work done by certain Ministries
Information and Broadcasting etc.) directly in their

Presses.

(e.g. Defence, Railways,

own Presses and the jobs farmed out to State
private Presses have not been taken into account as

available.]

and Departments

Government Presses and
the figures are not
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(b) Due to the expanding activities
of the Ministries and Departments of
the Central Government consequent

on the launching of development
Plans.

(¢) The printing work of the Gov-
ernment of India has increased beyond
the available capacity of the Govern-
ment Presses. The work has there-
fore to be done according to priorities.
There is no delay in urgent work. Less
urgent or ordinary work is occasional-

ly delayed, as it has to take a lower
priority.

(d) Production capacity in the exist-
ing Presses is being increased by addi-
tion or replacement of machinery,
introduction of more working shifts,
etc. New Presses are being set up in

the Third Plan and still more in the
Fourth Plan.

Income Tax arrears in ()rissa

J Shri Ramachandra Ulaka:
. 7\ Skri Dhuleshwar Meena:

Will the Minister of
pleased to state:

Finance be

(a) the total amount of income-tax
arrears realised in Orissa in 1964; and

(b) the amount still outstanding in
the State?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) A sum of
Rs. 32,47 thousands was collected out
of arrear demand during the period
1.4.64 to 31.12,1964 in Orissa State.

(b) The effective arrears outstand-
ing in the State as on 31.12.1964
amounted to Rs. 116,28 thousands.

MARCH 4, 1965
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Primary Health Centres in Qrissa

I’Shri Ramachandra Ulaka:
638. / Shri Dhuleshwar Meena:
1Shri Rama Chandra Mallick:

‘Will the Minister of

Health be
pleased to state:

(a) the number of Primary Health
Centres working in Orissa as on the
31st December, 1964; and

(b) the number of such Centres
proposed to be opened during 1965-66
and the amount allotted for the pur-
pose during the same period?

The Minister of Health (Dr. Sushila
Nayar): (a) 178;

(b) The State Government propose
to open 40 Primary Health Centres
during 1965-66. The amount required
for the purpose has not yet been de-
cided. According to the existing
pattern. the establishment of a Pri-
mary Health Centres involves Non-
recurring expenditure of Rs. 90,000 on
buildings and equipment etc. and
about Rs. 20,120 per annum on staff
and drugs etc.

Rural Housing Schemes im Orissa

Shri Ramachandra Ulaka:
€39. Shri Dhuleshwar Meena:
| Shri Rama Chandra Mallick:

Will the Minister of Works and
Housing be pleased to state:

(a) the total amount sanctioned to
Orissa for rural housing schemes dur-
ing 1964-65; and

(b) whether the amount was fully
utilised by the State?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) and
(b). The provision made by the Gov-
ernment of Orissa for the Village
Housing Projects Scheme in their
Budget for the year 1964-65 is Rs. 767
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lakhs. The amount actually spent by
them from April, 1964 to January,
1965 is about Rs. 1'57 lakhs.
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Family Planning in Punjab

642. Shri Yashpal Singh: Will the
Minister of Health be pleased to state:

(a) whether the Ford Foundation
has given any offer for taking up in-
tensive family planning programme
in selected Districts of Punjab; and

(b) if so, the amount sanctioned for
this purpose?

The Minister of Health (Dr Sushila
Nayar): (a) The Ford Foundaiton has
indicated their readiness to give a
grant upto $3 million for supporting
Intensive Health Programme includ-
ing Family Planning Frogramme in 5
gelected districts in different States 1n
the country which Includes a district
in the Punjab.

(b) The proposal is under consi-
deration.
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Japanese Economic Mission

Shri P. R. Chakraverti:
Shri P. C. Borooah:
Shrimati Savitri Nigam:

") Shri Koya:
Shri Maheshwar Naik:
Shrimati Renuka Barkataki:

Will the Minister of Finance be
pleased to state:

643

(a) whether a Japanese Economic
Mission headed by the President of
the Industrial Bank of Japan recently
visited New Delhi to explore possibi-
lity of increased Japanese participation
in economic development schemes
under the Fourth Plan; and

(b) if so, the results thereof?

The Minister of Finance (Shri T. T.
Krishnamachari): (a) and (b) During
their tour of the various countries of
South-East Asia an Economic Mission
sponsored by the Japan Productivity
Centre visited India in February,
1965 and had general discussions with
official and non-official organisations
on matters concerning Indo-Japanese
economic cooperation,

Smuggling at Calcutta

644. Shri Vishwa Nath Pandey: Will
the Minister of Finance be pleased to
state:

(a) whether it is a fact that Calcutta
Customs officials seized a packet of
precious stones valued at about
Rs. 50,000 from a passenger plane be-
longing to the Union of Burma Air-
ways which arrived at Dum Dum from
Rangoon on the 1st January, 19653; and

(b) if so, the action taken by Gov-
ernment in the matter?

The Finanve Minister (Shri T. T.
Krishnamacharf): (a) Yes, Sir, except
that the value of the precious stones
ts about Rs. 22,600 and not Rs. 50,000.

(b) The matter is under adjudica-
tion with the Customs Authorities at
Calcutta.
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Cholera in Kerala

645. Shri A. V. Raghavan: Will the
Minister of Health be pleaszed w
state:

(a) whether Cholera is still raging
in many districts of Kerala;

(b) if so, the steps taken to bring
the epidemic under control; and

(c¢) the number of deaths reported
so far?

The Minister of Health (Dr. Sushila
Nayar): (a) No, Sir.

(b) Does not arise.

(c) Out of 1005 suspected cases af
cholera, 130 proved fatal.

Power Generation

(Shri Rameshwar Tantla:
Shri P. C. Borooah:
Shrimati Renuka Barkataki:
Shri Bhagwat Jha Azad:
646. | Shri Yashpal Singh:

Shri Mohammad Elias:
Shri Daji:

Shri Indrajit Gupta:

LSlu-l Ravindra Varma:

Will the Minister of Irrigatien and
Power be pleased to state:

(a) the programme of generation of
power system-wise and, statewise, ip
Fourth Plan; and

(b) the outlines of the requirement
of coal grade-wise?

The Minister of Irrigation and Power
(Dr. K. L. Rao): (a) The Statewise
programme of power generation in
the Fourth Plan has not yet been
finalised.

(b) Does not arise in view of (a)
above.

qws-
647. To WERW TETT : ¥IT €Oy
Heft o Ty A FaT w6 o
(%) = ¥R @ @7 faw
wea & o 7 tE |[|Edy
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Indus Commission

648. Shri Rameshwar Tantia: Will
the Minister of Irrigation and Power
be pleased to state:

(a) whether it is a fact that the
Indus Commission recently met in
Rawalpindi to review matters relating
to the implementation of the Indus
Basin Treaty of 1860, and

(b) if so, the subjects discussed?

The Minister of Irrigation and Power
(Dr. K, L. Rao): (a) and (b). Yes.
The Sixteenth Meeting of the Perma-
nent Indus Commission was held at
Rawalpindi from 16th to 22nd Febru-
ary, 1965. The main subjects discus-
sed at this meeting related to the

commencement of Phase II of the
Transition Period and withdrawal of
additional waters by India during the
year 1865-66, preparation of Forms
of Water-account for Phase II and the
Hudiara Drain which crosses from
India to Pakistan.

Infantile Mortality

649. Shrimati Maimoona Sultan: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that inci-
dence of infantile mortality accounts.
for more than 50 per cent of the coun=
try’s total mortality; and

(b) if so, whether any scheme has
been drawn out to minimise infantile
mortality which causes a big drain on
the nation’s resources?

The Minister of Health (Dr. Sushila
Nayar): (a) No. The percentage of
infant mortality to total registered
deaths during the year 1962 is 19.03
per cent. Computed infant mortality
rate in India is 139 per 1,000.

(b) In order to further reduce tnis
human wastage, it i proposed to
strengthen the existing special services
for mothers and children. In this con-
nection, g statement is given below.

Statement

Expectant and nursing mothers und
children are vulnerable sections cf
the community who have special
health needs requiring continuous care
and health supervision. It ig propoaed
to strengthen the following existing
programmes during the remaining
period of the Third Five Year Plan
and during the Fourth Five Year Plan:

1. Training of Health Visitors and
Dais for strengthening Mater-
nity and Child Health Centres
and Primary Health Centres.

2 Registration of trained dais in
order to eliminate the prac-
tice by untrained dais.

3. Supply of diet supplements like
iron and calcium pills to
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needy mothers free of cost at 12 hrs.

the Primary Health Centres.

4. Immunisation against dipthe-
ria whooping cough, bronchi-
tis etc. of pre-school children.

5. Examination of blood of preg-

nant motherg with a view to |

speedily controlling venereal
diseases.
8. Provision of safe, clean, free

delivery and continuous health
supervision before, during and
after the birth through Mater-
nity and Child Health Centres|
Primary Health Centres.

7. Provision of about 120 mobile
units for emergency mater=
nity services and domiciliary
cases. These emcrgency units
will be linked with adequately
developed obstetric units,

8. Improvement in and develop-
ment of paediatric services.

9. Strengthening of the existing
Primary Health Centres and
increasing the number of
maternity beds in each such
Centre.

M.Ps’ Hostel, New Delhi

[' Shri Jashvant Mehta:
850. { Shri C. R. Raja:
{ Shri Onkar Lal Berwa:

Will the Minister of Works and
Housing be pleased to state:

(a) the number of flats which have
been constructed in the new M.Ps’
Hostel, New Delhi;

(b) whether the rent for the said
flats has been fixed by Government;
and

(c) if so, the details thereof?

The Minister of Works and Housing
(Shri Mehr Chand Khanna): (a) 108
single roomed and 36 double roomed
‘flats are under construction.

(b) Not yet.

(c) Does not arise.

RE: POINT OF PRIVILEGE
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RE: CALLING ATTENTION NOTICE
(Query)
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12.04 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

PROPOSED RETRENCHMENT OF ABOUT 3000
WORKERS IN EME WORKSHOPS

Shri S. M, Banerjee (Kanpur): Sir,
I call the attention of the Minister of
Defence to the following matter of
urgent public importance and I re-
quest that he may make a statement
thereon: —

The proposed retrenchment of about
3000 workers in EME workshops.

The Deputy Minister in the Minis-
try of Defence (Dr. D. S. Raju): Mr.
Speaker, Sir. During the period of
emergency, to cope with the increased
repair load in the EM.E. Workshops,
about 2600 employees were recruited
till May 1963. Thereafter, due to sus-
pension of repairs of pre-1948 vehicles
of certain types and the subsequent
decision to dispose of some of them,
nearly 2400 employees have been
found to be surplus to the require-
ments of these Workshops. Out of
them, nearly 1900 are technical hands
who are mostly Vehicle Mechanics &
Electricians, while the rest belong to
allied trades like Fitters, Turners,
Blacksmiths etc. Efforts have been
and are being made for the absorption
of the unskilled employeeg in the De-
fence Installations, on an All-India
basis, and only when no alternative
work can be found for them they have
been or are being retrenched. The
skilled and semi-skilled employees are
being adjusted by a Central Agency
against equivalent or lower appoint-
ments which may be available within
the Defence Organisation. Efforts are
also being made to transfer those who
are willing to gerve in the Field & Base
Workshops under the Border Roads
Development Board. There is little
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possibility of the absorption of these
surplus technical hands under other
employing Ministries of the Central
Government as they have adequate
staff in the surplus categories for
manning vehicles under their control.
The question of requesting the State
Governments to examine whether they
can absorb these surplus employees in
their Transport Departments is also
being considered.

2. A study team has gone into the
assessment of workload and capacity
in these Workshops with a view to re-
organising them in the light of cur-
rent and future proposed vehicles re-
pair and discard policy. The report
of the study team which has recently
been submitted to Government is
under examination.

3. To minimise the hardship due to
retrenchment, all fresh recruitment to
the trades in which there are sur-
pluses have been stopped in the De-
fence Installations.

Shri S. M. Banerjee: It appears
from the statement of the hon. Minis-
ter that all the fighting vehicles which
were in the possession of the Defence
Ministry up to 1948 have been declar-
ed unserviceable. I want to know
what is the total number of those
vehicles and whether they cannot be
salvaged properly and repaired. I also
want to know what is the total num-
ber of employees who are likely to be
retrenched after 31st March, 1965.

Dr. D. S, Raju: The total number
of vehicles which are likely to be dis-
posed is between 12000 and 15000
every year.

Shri S. M. Banerjee: Sir, my ques-
tion has not been answered. The EME
Workshops were repairing various
types of vehicles for which people
were recruited. Do I take it that all
those vehicles have been disposed of
through auction to contractors and not
utilised in the larger interest of our
country when we are short of vehi-
cles?

The Minister of Defence (Shri Y. B.
Chavan): This question about the
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policy of discarding vehicles was
taken into account and we found that
the older policy of maintaining the
vehicles till they became unservice-
able was detrimental tp the - opera-
tional efficiency that is expected of the
army and, also, it was uneconomical
because for that purpose we had to
maintain a large reserve of spares
which also became rather g difficult
matter. So we decided on a policy
which is like this. Under the new
policy the vehicles will be in use for
the following periods and mileages
before they become due for discard:

3-ton general service vehicles—
either a life of 7 years or a total
mileage of 35,000.

1-ton vehicles—either a life of
7 years or a total mileage of
35,000,

Jeeps—life of 5 years or a total
mileage of 30,000.

Motor-cycles—either a life of 5
years or a total mileage of
15,000.

After this period or total mileage it
is decided to discard these vehicles so
that they will be certainly useful for
service purposes and at the same time
we will be able to take in good vehi-
cles which will be good for operation-
al purposes.

Shri S. M. Banerjee: My point was
this. I want to know whether these
vehicles woulq be repaired. My in-
formation is, from the Cheoki
Depot.

Mr. Speaker: He has answered it,
that because of a fear that it might
effect operational efficiency it was de-
cided that they must be discarded.

Shri S. M. Banerjee: I have fol-
lowed the answer. My submission
was only this that the number of vehi-
cles which had been disposed of re-
cently are being used and sold at
Rs. 7,000 or Rs. 5000 for a jeep. I
hope, the Defence Minister knows it.
This is a scandalous affair that is go-

ing on. Without imputing any motive
as to the integrity of the hon. Minis-
ter, may I request him just to appoint
a commission to go into these details
angd see whether these jeeps are really
unserviceable or arc declared unser-
viceable to suit the convenience of

certain  contractors and  private
trade . . . (Interruption).
Mr. Speaker: Order, order. Sardar

Buta Singh.
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Mr. Speaker: Any other signatory?
Shri Priya Gupta rose—

weaw wpn: Fifan sive Afew
R fod z=Ea Y § fas oY
AT EE ® qETEr S

Shri Priya Gupta (Katihar): It is a
fundamentally important point.

A UF BET A1 @Gz g |

1 will submit it in one minute,
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Sft gFR W WYY : WS WEIT,
& 3 gl oft & qor a1 f& fom #A-
wifcaY ® TRy AT 97 A IW 9NT
w1 I A qaT e forae e
a1 fs waR faq a% 99 ¥ gw o AR?
dar ol feeamar ar ag & s
gt # 7
Mr. Speaker: Was there an agree-

ment to keep these workers for any
specified period?

Shri Y. B. Chavan: There was no
question of any agreement as such.

Mr, Speaker: Papers to be laid on
the Table.

Shri Priya Gupta: Could I ask for
one clarification regarding the finan-
cial implication and economy?

v wiRg . AEHE 9T W
wTaE qar A § waifE @ aga I ESE
¥ o @ & 1G9 w1 dEeT W
m A

ot fira v : g feAl ot & dv-
gt v ag fad gafog o e amow
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12.13 hrs.

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER THE CUusSTOMS ACT
AND THE CENTRAL EXCISE AND SALT ACT

The Deputy Minister in the Minis-
try of Finance (Shri Rameshwar
Sahu): Sir, I beg to lay on the Table—

(1) a copy each of the following
Notifications under section 159
of the Customg Act, 1962:—

(i) G.S.R. 223 dated the 13th
February, 1965.

(ii) G.S.R. 224 dateqd the
February, 1965.

13th

(iii) G.S.R. 252 dated the
February, 1965.

20th

[Placed in Library, See No. LT-
3908/65].

(2) a copy each of the following
Notifications under section 159
of the Customs Act 1862 and
section 38 of the Central Excises
and Salt Act, 1944, making cer-
tain further amendments to the
customs and Central Excise
Duties Export Drawback
(General) Rules, 1960:—

(i) G.S.R. 225 dated the
February, 1965.

(ii) G.S.R. 226 dated the 13th
February, 1965.

(iii) G.S.R. 248 dated the
February, 1965.

13th

20th

[Placed in Library, See No. LT-
3910/65].
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12.184 hrs.
APPROPRIATION BILL, 1965

The Minister of Planning (Shri B.
R. Bhagat): Sir, on behalf of Shri T.
T. Krishnamachari, I beg to move*:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for
the services of the financial year
1964-85 be taken into considera-
tion.”

Mr, Speaker: The guestion is:

“That the Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fungd of India for the
services of the financial year
1964-685, be taken into considera-
tion.”

The motion was adopted.
Mr, Speaker: The question is:

“That clauses 1 to 3, the Sche-
dule, the Enacting Formula and
the Title stand part of the Bill.”

The motion was adopted.

Clauses 1 to 3, the Schedule, the En-
acting Formula and the Title were
added to the Bill,

Shri B. R. Bhagat: Sir,
move:

“That the Bill be passed.”
Mr, Speaker: The question is:
‘“That the Bill be passed.”

The motion was adopted.

I beg to

12.14 hrs.
RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

Mr. Speaker: The House will now
proceed with the general discussion on
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General Discussion

the Budget (Railway) for 1965-66.

Dr. Chandrabhan Singh.

Dr. Chandrabhan Singh (Bilaspur):
Mr. Speaker, Sir, while adding my
feeble voice to the encomiums show-
ered on the redoubtable Railway Min-
ister and his able deputy, I make the
following observations. I am remind-
ed of my attempt to join the Railway
Medical Service in 1932. Fortunately,
1 was not selected at that time. I am
going back to these 35 years to illus-
trate how the medical services in the
Railways have expanded. They were
the days of company-managed rail-
ways' when, firstly, the Civil Surgeon
used to be the medical officer to cater
for the first-aid anq treatment in
cases of accidents and illness; second-
ly, in each zone there used to be a
Chief Medical Officer. a Divisional
Medical Officer and a few sub-assist-
ant surgeons with one or two licentiate
diplomaholders. Later on divisional
headquarters with hospitals of 25 to
30 beds were started. The Divisional
Medical Officer used to be assisted by
one assistant surgeon Grade I and one
or two sub-assistant surgeons Grade
II. In 1952 the grouping of the rail-
ways was started and nationalisation
took place when in each zone there
used to be a Chief Medical Officer
with a Divisional Headquarters hospi-
tal with 25 to 60 beds, an assistant
surgeon Grade I and two sub-assist-
ant -surgeons grade II. Our present
Prime Minister, Shri Lal Bahadur
Shastri, during his tenure as Railway
Minister upgraded 90 per cent of the
assistant surgeons Grade II to assis-
tant surgeons Grade 1. That was in
1960. Finally the second grade was
completely abolished.

A number of medical graduates
started joining the Railways and the
Railways got another pattern. Those
who joined the Railway Medical Ser-
vice started leaving. it because their

posts were of non-attractive status
and thére was lack of avenues of
promotion. In 1961 Shri Jagjivan

Ram when he was the Railway Minis-
ter upgraded the low pay-scales from

*Moved with the recommendation of the President.
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Rs. 150—10—300 for grade II and
Rs. 260—15—500 for grade I to
Rs. 335 to Rs. 650. In 1962 a few
posts of Assistant Medical Officer
with Class II status were created.
Most  of these were of specia-
lists and two or three in the gene-
ral cadre in each Division, Private
practice was stoppeq in March 1960
and the restricted non-practising al-
lowance of Rs. 75 in 1960 was raised
to Rs. 125 in 1964. After five years’
service some of these honorary offi-
cers were promoted to gazetted rank
but the pay scale and status remained
the same. The present status of assist-
ant surgeons is non-gazetted Class
III. I want to impress this at the
moment that they are non-gazetted
Class III and Class IV employees.
dressers, nurses, clerkg and khalasis.
Socially these medical officers are in
Class III and Class IV and as such
they are not allowed in the so-called
Railway Officers’ Rest Houses. They
have to stay in the rest houses for
Class III and Class 1V  employees,
One set of pass is granted to people
up to five years’ service.

The assistant surgeons in the Rail-
ways after three years' service and
after being confirmed are eligible for
next promotion. This is another im-
portant poing that I want to stress. In
1964, 166 assistant surgeons were
called for interview and please note
that only eight were gelected. Out of
these eight only five have been ap-
pointed. Only eight were selected
and only five have been appointed, At
the moment assistant surgeons num-
ber 1,400 and second grade assistant
medical officers in the general cadre
are 81. The promotion of assistant
surgeons numbering 1,400 to the post
of assistant medical officers number-
ing 81 comes to the proportion of 67
per cent, That means, only 6/7 per
cent of them can be promoted to the
Class II post and 93'3 per cent will re-
main and retire as assistant surgeons
Grade ITI.

We may compare the Railway Medi-
cal Service to other medical services.
‘For example, in the Central Health
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Service we have got five categories,
namely, Category A (Rs, 1,600 to
Rs. 2,000), Category B (Rs. 1,300 to
Rs. 1,600), Category C (Rs. 675 to
Rs. 1,300), Category D (Rs. 425 to
Rs. 900) and Category E. Rs. 325 to
Rs, 800). All these are gazetted ranks
and they are provided with Dbetter
amenitics, 25 »er cent non-practising
allowance etc. In the Defence Medical
Service, that is in the Indian Army
Medical Corps, <very doctor is a
gazetted officer. He starts on Rs. 450
and goes up to Rs. 1,300. After six
months of lieutenantship he is promot-
ed as Captain. In the States of Uttar
Pradesh, Rajasthan, Punjab ang Ben-
gal the pay scales of all these are bet-
ter than in the Railway Medical Ser-
vice. Not only this, that they are al-
lowed private practice and if they
have post-graduate qualifications, they
get Rs. 100 for a degree and Rs. 50
for a diploma. They also get a free
house if they are in a district head-
quarters. In the Railways the present
position is that there are nine CMOs
of Class I status, 51 DMOs of Class I
status, 81 assistant medical officers of
Clasg II status—it is Class II now—
and 1,400 assistant surgeons Grade I
with Class III status,

Now, I want to compare the Railwgy
Service with the Engineering Service.
The Chief Engineer (Civil)— 9 posts,
Class I, Dy. Chief Engineers—-12,
Class I, District Engineers—309, Class
I, Assistant Engineers—288 Class IIL
All these are Class I ang Class II offi-
cers. There is not even one in Class
111,

If you take into account the Ac-
countg Service, there also all the posts
of the Accounts Officers, the Chief
Accountants, the Assistant Account-
ants and others are in Class I Service.
There is not even one in Class II Ser-
vice.

Coming to the post of Chief Medical
Officer, Mr. Speaker, Sir, the other
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day I met a colleague of mine who is
a Divisional Medical Officer, a bril-
liant medical graduate with post-
graduate degree in this country and
"he is also a foreign returned high
degree holder. I asked him, “What
are you doing now?” angd he replied,
“l am going to do a diploma course
in Public Health.” I said, “What is
wrong with you? You are doing
Publi Health diploma now, aftep all
the specialisation?” He said, “Doctor
Sahib, I must have a diploma or its
equivalent to become the C.M.O. as
this is the rule.” This is a very im-
portant point, Sir. To become eligible
for the post of C.M.O., one must have
a diploma in Public Health. This
was the most sensational news
to me. I could not believe him at
first but it suddenly dawned on me
that this relic of our British slavery
still persists. Most of the Members of
the Railway Board—I do not know
any of them and I have all respect
for them—are senior officers about to
retire with old tradition in their dis-
ciplined mind, confined in a grove like
a{IRNTF who cannot see the sunshine

of Independence and the changing con-
ditions all over the world.

Sir, I know the argument. The
C.M.O. has to advise on sanitation, epi-
demics angd their prevention and on
other public health aspects. What a
shallow argument? As if these things
are not known to an average medical
graduate, as if these things cannot
be mastered in a few weeks by any
average graduate? May I suggest that
at the most he can be sent on a special
course of 3 months to any post-gra-
duate institutte on Hygiene anq Pub-
lic Health in the country? May I
appeal, through you, to the Railway
Minister who is g strong man and
one of our pillars to give his
anxious thought to it, and also to
the Prime Minister who during his
stewardship of the Railways, could
convert 90 per cent of the Grade II
po:ts to Grade I, then certainly all the
Railway Assistant Surgeong can be
raised to Class II with immediate
effect. Secondly, the rule for C.M.O.
to have a Public Health degree or dip-
foma must be removeq and instead a

training or a refresher course for 3
months coulg be substituted.

I am reminded of another anomally
not directly connected with the Rail-
ways which is producing a very per-
nicious effect in our institutions on
science, research, academics and na-
tional laboratories. With your per-
mission, Sir, and indulgence of this
House and the hon, Railway Minister,
I want to point out the brilliant exam-
ple of Mr. Suri, an Engineer and a
scientist who is well known to us all
and the world. What is his future?
Or, for the matter of that, what is
the future of any brilliant research
worker or scientist? He hag to be
under an Administrator who in com-
mon parlance is known by the name
of Director. Now, this Director or
Chairman or call him by any name
you like, has better facilities and
amenities ang authority and naturally
every one aspires for the post of this
administrator in preference to his or
her first jove that is science which is
divorced. The ladder to this elevation
is beset with many pitfalls and ulti-
mately results in loss to research.
Is it not possible that the res-
pect, the amenities and [facilities
for a top scientist should be as much,
if not more, as that of a Director? So
many top scholars, scientists, research
workers come to me about this, that
is, their elevation to the post of Direc-
torship and it is the wily one, the
wire-puller, who gets the better deal
over the real man. It is the clever
fellow who gets it. A lot of wire-
pulling goes on and the best ones da
not get it. I can cite so many exam-
ples of our top scientists working as
administratorg just because it offers
them better amenities in every way.
I would appeal to all the Ministries
to have a second thought on this point
and look into this matter which is a
very important matter,

Last year, 1 had written a letter to
the Railway Minister for considering
the question of the ecompletion of the
railway line betweey, Bliaspur (Soutn-
Eastern Railway) and Mandla In
Madhya Pradesh. The survey and
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the carthwork were done long ago
but the scheme seems to be lying in
hibernation for the last so many years.
This is a rich forest area with great
mineral resources like dolomite, coal,
iron ore, mica, bauxite and the wealth
of forests like lac, timber, bamboo,
resins and catechu. I think that it is
sheer inanition and lack of interest
which is holding up this project. 1
might point out that there is no rail-
way nearby for hundreds of miles ex-
cept the one Bilaspur-Katni link on
one side only. I think that this must
be examineq and taken up in the
Fourth Plan.

Another important section is in the
Bastar district of Madhya Pradesh, an
area richest in iron ore but with com-
plete absence of any means of trans-
port for hundreds of miles around,
I am referring to the Bailadilla and
Rajahara sections. May I plead with
you that thig section will be a great
boon to the Adibasis there, to the dis-
trict from the point of view of deve-
lopment, and to the State and the
country from the point of view of
much better utilisation of the immense
reserves of high grade iron ore at
Bailadilla? To my way of thinking,
it will be much cheaper to produce
steel and transport it than to trans-
port ore to a distant place for produc-
tion of steel. I shall be grateful if
the highest priority could be given to
this line.

Now, I would like to say a word
ahout the train on the Drug—Raipur
(Villai) —Bilaspur—Katni--Allahabad
—Tundla—Agra—Delhi section, With
your permission, may I draw the at-
tention of the Railway Minister to
the sorry state of travelling by rail
from Drug and Raipur in Madhya
Pradesh to Delhi via Bilaspur, Katni,
Allahabad, Kanpur, Tundla and Agra?
It is a dismal state of affairs which is
prevailing, and in my own experience,
I can say that the public has suffered
from this for the last 47 years. It in-
volves three changes if not four; it
takes 38 hours if not 48 hours to cover
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a distance of 725 miles. I know that
the hon. Ministers do not travel by
these trains....

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): That is wrong. Let not 'my
hon. friend make incorrect statements.

Dr. Chandrabhan Singh: I also
know that these are minor matters
from their point of view. 1 know that
efforts have been made occasionally
to attach a third class carriage from
Bilaspur to Allahabad. But the wail-
ing of the public has not found a
gentle note in the eardrums of the
hon, Ministers. I am further told that
the real culprits are the Central Rail-
way connecting the Katni-Allahabad
section. The Central Railway,K I am
reminded, still carries the hallmark
and tradition of the old GIP Railway
with Victoria Terminus and its regal
paraphernalia.

1 am told that the Railway Minis~
try is starting more than 100 new
traing from the 1st of April. May I
plead in all humility and gentleness
that one of these trains must be a
train covering the route that I have
mentioned a little while ago? I need
not detail the woeful story that I,
along with other Members of Parlia-
ment and public covering a vast area
and more than 50 million people in
Orissa, Mahakhosal anq Vindhya Pra-
desh, are experiencing. I would sim-
ply say that it is just awful. As re-
gards the slow motion of the trains,
frequent changes, more time taken and
the poor amenities for meals etc., the
less said the better. I hope that this
voice of mine will be heard and a new
train would be started.

1 do not want to repeat the sad
story of over-crowding in thirq class,
poor amenities on the wayside statlons
and the inconvenience to the travel-
ling public due to the absence of over-
bridges on subways at important cros-
sings and busy thoroughfares all over
the country. I hope that this matter
will be looked into by the Railway
Minister,
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The other day, I heard the hon.
Minister’'s desire to have one or two
medical colleges for the dependents of
the railway employees. 1 can under-
stand this desire, because the railways
have plenty of money. I have also
heard about a similar thing, in the
case of the Employees’ State Insur-
ance Corporation. The Iron and Steel
Ministry is also indulging in the plea-
sure of starting medical colleges. The
desire is to meet two fundamental de-
mands, namely to recruit graduates to
man the services and to help the sons
and daughters of the railway em-
ployees to get medical education,

In the Fourth Plan, we are planning
to have 20 new medical colleges in
the country. May I plead with you
and others that the purpose can be
served in two ways? Firstly, we can
give scholarships to the students from
the first year on condition that they
will join the service after graduation.
The Central Government has got a
quota for admission in medical col-
leges. This quota can be increased for
the Central Services and Centrally
administered areas, which will meet
the basic requirements and right de-
mand of the party concerned.

1 hope the Minister will consider the
points brought out by me and help
the cause I have advocated, I support
the Demands,

Mr. Speaker: Shri U. M. Trivedi.

Members should pay some heed
while I ring the bell. I have no fond-
ness for playing the bell.

st o qo fradt (m’ﬂ') 121
wgiey, fres aw@ o & ™ W fqum

# gem g fafaere ad @ &1 gar

TUT A= 9 I A=A 9§ qq ITH GgH

WA R WA Y 74 H g war

q1 f§ 08 goo WIEHY & gTq e

T & AT AT A F oA ey

Ia% qrE oF fifee 9y M I @2

A ¢ O JaN 9 ¥ TF ¥S

Wt w7 ¥ wrEE gy o

oW wER A g g 7

W Io o Tkt : ww 0w GX q@-
3T wret gAr agi fafeex §we wd
g f& et T 9T A W qgar
g

AT L@HT FAT T TE €Y qHAT
t 5 9 #1 efafAgvm = wser
g A g s A e
fawrr A, T NE & N IT IF THAT
IFr g e vt @ R e
afemY @ F T € 9 I fRany,
TGN FTAT A ¢ | FH F W A IT
aT g § & W FIRT W ag i
¢ v fafaee wifaT wm w3 ot feemr
®{ | Ty AT ST wrEfAa a7 e
TEAT, I SATYT KT W FATA
HIE §F 3 ATEAT FT HEIEH T
% WITH & a9 K 9 ALY ) swfog
T A€ ¥ aF grafore sEfaat st
I aEd g Wa=t N ga ¥
IAEY HEA F oz ot famraE wEd
& A g WO SR B JraT @
qaWHS T WRH A qed g e
awd § a1 A e aex § ) favaw
& ag aga WA &, aga 9w @, A A
Y %33 § ¥fw ag Wt 4T af) 3 9T
AT & gHAT FPT, AN T A F AHEAT
@ § &1 | afET A 399 g fadw
¢ 5 g% amA & g qwma aw s
A g i a A dwn ared g
o &Y, Afee fre ot I 0| srEEdr
wav o Sifed fe @ s mrey
oy T f27 o fagit o 2w wY
nfeafrdva &1 2| @1 W77 0% a@
wfi 39 & w1 a% &, a%  =wafaq
T § TP AW ®TH ®1 9T E | W
aE & W wef # W Ot §
w1 ag wwdh wrew v
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T I & AN gAY Y § IR
T 979 AT TAT HEHT I faerar &
AT 37T 7 ATLH g @ fF 7@ gI
G FAR IAF! 1% A a0 T8 8
ZF a1y 3 A5 AN wIfE A gumad
FIA AT &, ITR G FIA AT ATA
g TR W ww i o § fE e
g A g I wT AT T Y 1 3|
fATF IAXT ATAT F qETE N AT AT
o #% 0% w0 31 I & fAaay a9g
gATR AW A1 AFE gar § 1 frest aw
I T TAT AT AT A Ag A9 FE
9« M gg @Y I F e
FY a1 Fg WTF | T AT AR 7
ag #iforw 1 N fF 23, 2591 28 =9
FTEAT FAMT 7 @ORT I W {¥ I9Q
oF gewt &1 faer fam fr i fe 6
T 4T 9 'Y AT 10 794 ¥ 9T 7
g AfFm e O 7
e faeman W w71 6 gw A g7 =
A g & TR T AT AT | AT,
o GEr w3 f e T3 Fm, TN
WA T | TATEA S8 HTA (67 77 ;T
qE § WA I T AT, § "W AV
Y AT AT FF WAT | WAET F AR
g A7 /) 213 far @ | guay &
7 A F& § AR faaq o § e
gH o & fog dame A G § A e
T HTH F A 0 § |

Jgr I® AERE F oy g
¥ A B g T qE F for e
¢ 5 $o w3 N T T | T B
%Y fre oY gars & st } wifs I
AFA F GG AT Gt § AR A 9W
wred % o A g1 oy & dfew
& F7 g IgT & & 1 UF A FA0
3, S ad P @ AR QY AT T
X & Wk 34 § ag fuar war § Wk
TR IR AR AT AT R E 1 T
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FIH "I 97 FI WA AT A Aforr
T § oF GaT gHsAe W faan §, 99
&WT o TT Mo X T A &
fF 3a% g & wF Az T w7 A
A T T, FE AT TG AT AV
IR IR N @A R T F AT
grm f5 ag ToaT 9|y a9 g ) WY
@ fF &Y 598 71 AT A § A e
fred ot fedh 110 T § @Y 110 ®
& | 79 F12 FT IF) T T A6
faer ST | o a3 @ WY § | A<
qFAT § TAHT DTTAT WA T Gy §
T T T F FA a1 fqar s g,
auA F TG AT | FER AT qrAT
T FTE W Gan a9 WY v oy AfwT
a77 fafrezz @@ FFA R TR A 3,
TR /T AL ATE GAT FTAA AR

WS WERAA: I FEA a4 A,
av ...,

ot Jo qo Frddt: o ¥ wr A
"I w6 # T w@r § afw ga

werw WP 39 IR A wr AT
7g 3% ¢, dfew w7 Ay e, |

st Jo qo faadt : AN AgAT
fo Q@ w7 N aw FITFIR I
fafree fet & fa=m &%, w9 wfewa
w» e fear o,

oW WP qq HE FAA T
vrar § a foreaard ifamidz A Q)
T @ ) 9T 45 99 FT T 2 fa
fedt =, ..,

ot 3o qo faad : wifearie aY
wET & W A9 A & W 39 § mfaw
T 1 few wfrwer ag 1 5 sfaeix
sWAIH ATFA I A o e
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AR T ¥ @R W
qHATE

TF FTA a971 F g7 a1 fgrgeam
# o frar f& femdz Yoo 55 4
g1 FT 58 N7 | Afdd a7 AT A Iw
# o g w9 faar g fF W
78 Ufthwie wTega 9 A1 IqF 58 A%
TQAMAFATY | FTTHRE FT ATH
g€ f¥ ag 3% & a9 7 ITF! 58 AT A%
A ATFTE | AgFAT AT qEET FAT,
1 & W @war § 7 W« g7 WISy
F T 55T M UT F7TTQT FT 58 T
faar qa1 @ a7 TR 49 H Oy wEAC
Y Tl St § YgEd Ay foegmEndy
Y qgdT & | T JITHT AT HEL A
F¥AT R | d 55 97 (G GgT AT 3
T EFS TR fea w1 W g e & W
IE FIA g ag IATE G g1 awar
g agqarz TR AR G/ &
FF 9T & 58 TF ATY T HIWT FIAT
21 TEw fogaEy @@ W&
FTA GaT FaaT Frfegn fd &1 @7 9%
U &7 § A g1 a7 ar et st
55 % qTq 7 @[ AMT  HI HAC QT
AMTE a1 aq &Y @ AT | fHEr Y
@1 g, fRet £19 @I, agaaE
Tg 3 1 ferfomd araw et & 1w
¥ ag A ardt § A IAHT RAANT
WY BT 1 TqY AR F1 qHEAE
g & 1 BrE FHMIE F TFAG
gt & 1 7g A g g

aga aren § & faeo gr g fo g
gk S AT w7 AOET § IEET
faerw g5 qar g wifgd dar fie wiw
¥ qefafesfeas gz =0 @ 1 W
faeen & ag gy @ fF o& et forg &
fosrag svar & 9€r IEA FAFAEQ
T AT &, Sa) gAEAT Y OF qEa A
frgaa & gra @t 31 q@ W Uw
e fege g wfed aife ag

auw # Wiy f aret ¢ wreedt et qT
vt | Ao agt o dur g &
fr fom & gro faams foreraa 1 oy
¢, T AT F aren v &, A
1 €T &, 7Y $RT W e g &,
TE A FTAORT | TWA@ A H9
ARG SR G A E
wifgq | g7 WA K @ HT N 7
@ g e efafage & s o
oA T E ) A @R 7 wrw @
oAy T aI€ 7| Thisis en-

tirely against principles of justice.

o A AT I FAACET G
e oy &, ST avaw A & 39 sy
TEATE | WE FA e § ¥ AN
FFC AT E @ AT FAT
Ty & 9 7 A & o ow aF =9 3
F1 forad & F9T 97 ¢ § TEmar A g
TTAE T AAEN AL qHA & | UF FgrAS
¢ fa ot e o ST ggr graT
g FIT & Fa 9T oran &, foawe qx¢
T AT R 77 T8 A7 & i A arw
ZAT TZ AT A FAT IAT AT | A TH
Fferer & s @t & fa A arem sy
o 7 a3 WX T ¥ I afeanev
faeet &1 W9 & 9g g@T WEH a9
gO & AT ATy F7 FrE myreey fawy wwe
FTgATa AT v & ar=gm frag
gaTE a1 9 w4t & qr| aran 9rfgn
afew ag smar A& & 1 SR g §
e fafaezt aga & o #1E gAg
wag srAar g & A g fw W
fafrezr 1 7 w87 7 & awdr §
f az 77 quEl 1 g7 2@ | AfFr
UF THT HEgEAT g Afgw gl A
gara s 7%, faad e 7 g qw
gav eI g afizqa I §
qgd Fo @e myo AET ¥ TH AN §,
o Wlo Qo ¥ 1@ I §, WHT WA
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ﬂ%g?ﬁﬁo@o%mﬂﬁg,ﬁf%
i< fawara § a1 @Yo &Yoo T@o &, T
#ro WYo Yo THo § WIT IX FEY AT FI
o ux, AT & | TW A ¥ ATEAT
A AR I AR GEH | 22 @A AW A
BIAN TR WAF 1 WS
WY F1¢ A gfaa A T awy | €9
fag ag o o e SN fr gE &
R e e @ arfe st
srE) frae A, o feardde & &),
BT HITAY §Y, IH F) gAATE Y q% |
@ F I UF THT AEHAT FATC FAT
Fifge o @ i FFAF

Zu &y & fr ga agt W wew
Tt g% & | aET I FEieeE a v g
£ | g1 aFar § ag TS FW F@ & |
oWl ¥R uF faa § w71 f6 37w foefe-
fasq g 0 | § FEaOT W 7EY | AfF

O& I & a«rAr AU § A wnAr-

qq% FAT AT § 6 shar A any
g 1% AT | ¥F T TEF AAT A
ag AT g R oF o) & g9
arfgd famd fFdy =3 "9 & 99
oY wTT T TET =7 F T I
AT TF CFATdl F1 Fgd § Taae wi
A FgY & AoEwE & qrd
feara 3z 33 w7 7 190 faad fF ag
gt €Y 2Y f ag cdvwe & A O AE-
TS § | UF B & qEw T K
wt fay oenfrafar o & =7 &
2 foad ageman mar a1 fF a7 udeew
& W ag AW AEY & | w7 AUy
THIYT TN ATAT TAA, W AL
e | afew ag «2na wree o
e F7 @ B8R ®vw F I |
AR AW, TS F FQ@T g A ATH-
W, feae Fear 1 3@ AT
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75 9T AFUGAA W 25 TR
THWA | I HAET A1 & 1 WL, A Eo
o $o FT FTW FI A W7 UFAN AT
2 1 3% faaT #av w9 #71 FW A gHAT
& 1 oY, W, W< g M 9% A«
aY ITE FY JHATE ALY WA |

werw wpa: wi, Wit g W
Wi % @&

ot o o farwdlt : ¥ WA AT
R T
Most respectfully I withdraw that

word. I must show by respect to the
Chair.

Mr. Speaker: That was not my in-
tention, not about respect.,

Shri Nath Pai (Rajapur): That is
colloquial Hindi,

ﬁ?oiom:mﬁﬂﬁﬁﬁ
¥ g9 g% WEWT T@Y & I f%
FTOT AZY & | 41 TF HTOT WY qF AAT
ST @I R, qg WO GWW F AL |rav
u% 9a FHA w gfaend fae e
¢ @ s # gfaew A faw
qEdT | ¥ AgY faerdy 1 w|mm wTw g
2 FHATY, TF & 9 W FA T,
& & fa7 F10 37 I, &F 39 A w9
O @ AP ITH § F F NI
e frar @ g & sawe J@r
foear, ©F # 3T Fe fraar & ga)
F 3T K A fowar 10w @A
fagr wr, e amaA ST wWr ¢
o a wzar @1 &, Afew 9§ adf
T et affr s m aga E N fe
fesg & 33 @ &, S+ gfwny faeedy
ooz & dU9 ¥ gw MR
SRR g gfera gur w7 R,
afad g aff ey &1 ® q@u
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fegr a1, fegerr et oY gwr
FW@ 4 I ot A fowr vy | g@
THTT T HEWTT AT FF 6 FAT |

¥ 2@ @1 § fe wft W dgw A
¥ 78 ara W @Y § fF oF Luw A
1T ¢ AN ATE, g T W AR F
q1F FH aT F qgEN 7 A8 F v
g afFr s g wET T § fF ag O
e AR 1 & AAAT ) FA A &
I FFIA LA § IT & TE ARG T
# g 9y § o @ww A a9
@ A & 1w q% T IwAT @I |
I AT F qEy @Y &, A4 Lwa §
afy §, deed Twa K Ad 3, Gead
Wy & Af &, @A tWE #
Y &, a9 fT agw WA F | ag
98 9% AT ¢ | F4 TF TH ATE T
eI IdT TRAT | LA AT HT
FT FA1, AT AT, AfFA IFH! FA
¥ qftforg &7 & a1 oY &9 "AEgEN
A1 T Afd 7 it aF AR @R

oo £ qaeTs: F 1—4-64 @
uF fraw @y fFan man fodo
F A ¥ ) ga faww ¥ agTAAITERT
& qq 99 & ga% 99 &% @ av | T
Hfvwss & 967 TT a7 AT | Iq AET
# 1-4-64 ¥ AT FAT AUlEA 9T,
AT qTE FT AET §W AR A fAwan
g1 &, AfF 39 a9 ¥ FFT A A%
I AHA F AZY ATAT AT | A T A1
graiaaragmr g

A ATEE WATS § T AT WTAT &
AN Y www & A v fE 9 i
FF TA WY &7 &Q@T § IAF! Tg
gAY &4t AG) faar SmAr | wAq ,E
UFATIHE [AVA FT.OF ATE AT gHT
g f&r e, g9 Oz |9 32, A O3 @9
¥z | #3 qur firw firaw g1 8, 39w
am @ ad & 1w, gee, few
foae & & 7t 1 A T &7 fadom
qrga, W faqar 4@, fos s §

forer grar & 1| w4 a% qEr O T/ )
Y FAH WTE GeATIHE [EWE ol g
g A% Harfas & w17 4 v g
¥ quar argan § fr w0t wEe dar A
T &Y & 3 wefagt ¥ fawfas &

fee 37 i wY  fEy o s i
Ry g o wgdi @ & wed
@A aI gRfagl Y W9 40 WY §
oFH 39 § | T T9ET A § wWifw
SaF! zad glaur s it & afsw
39 wrefagt § 97§ amoq g & wa
fean, sver & 2w § 9 famr 399 Tw
9y fd & a0 ford o § ) o s
AN ¥ 79 oy Ay § oA o g
# waT et gt & 1 oo & A A
TATY Yo dro UUE Ho wTEo ¥ WIfEH
fr @wvm A ¥ e 7 faar oy
TF aTh @ wrg wgt } @ § g
qH & M AT qE FT F W § W
Zrfget St & & A § | T a1 A Y
Tifed | & A&l o AEgEs faere
g =ifgd | AmagEs e w3 &
TR AR & & A FEA §, o &
HTETX 9% |19 Y a8 W 94T §,
AN wq F S @ § wWS a2
Mg FTFATF LA &, ey aog &
dar mray §, WX I A9 A g
&1 AT WA AT HqgA AW FT AT
F41 |

g freaaardr &1 aga & ad
g & gt § 1| §4 oF g% fawwa A
@ | oF g2t 3 99 g7 fEE g4t
feare et g€ @Y | S foad ) @13
FT &% faar mar fedt  fafaeex
ATET I F TY Y, JAH T WL OF A
¥ IGFT AATT A4 W1AT | g Aw@A &
f& qifest argw 7 =T 2w a1 T
arde # 7T w77 f5 gad ggr @A
FHEy At 2 AT g giwe Az &
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P, F9E § FR7 AG) & 1 grew
N FHATE T F AL |

IMeTH wEAT . §A qomf oy
@R W R Qo § ) Ay
qI HIAT WISOT STQ & |

sfi T waTy fay o & fraw
w7 @ a1 f& dremena ofdfeafaat
¥ 3 & FTEr qgrgar o & mrw
I SO 7 2w & ama faoaw
£ oF a7 ar B A oFaT w1 A w7
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[+t TAdRT yar fag)

I9F AT 1 W F AN W OF A
Moy A lamramr @ ¢
@AIAA e F 93X g7 F AW 0
wTHR q grar fRar w9 ¥ W@
QYATET qg ATEAT FH 1AL F 1 IF
g7 Tfaor F T qT IF AT F fog
gl 27 ¥ T aF wI F qfqy TGy
qAAY A AR I q@ T IJAF AT
99 % fgor & TAEIA 7L oA
¥ a7 F I WA ofga T Ty
¥ ) T g ¥ FaL gut H AE
o o fE F@ A AT T W ogET
JUT AT ITAT FQ@ A | AT gF
¥ Jm 91 A g Afwa famifaqi, saa
iz & afFat 71T oF AT ¥ AR
Wi ¥ arr g @ & wrdar w7 g
5 3T 9T glaar & svg | gATIFAY
ot Zdr Ao & "y § 1 7T 7 Afai
W F TF AT A §AX AT F 0
AME A IT AT F I HITAT JrA
qfa gfgar @ st =nfgd, 9%
fay w=81 =qqeaqr QA afzy arfs
QF WTT & S gE} AT & A &
¥q q9E T F FF ; TF WO
& o gER AT & AW F q19 e
g%, 3T I F G9F R 6K
THAT F WIAAT M F AT F HET
I P N ITH FE AT T R
& wm @ g & w0 T A
T ao fray oF W ¥ W
QA AR 9T T T A} afqar a9 v F:
AR AT ARG A AR W H A
fama R o aedam Tas
vy gfaar f | @ EREEN
feafir & 31 Y i o arface & fwrar
21 & s wan § fR ¥ darew wrg
A ¢ do arfadl F www fAg
Fa |

' T Y AT AGT AR, W W
# grafa @ ad w7 gwar g Afwa
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qoEl fd & A gz § =R
qg qamn W WA ¢ A ag dfafer
W 3 & wfasae & qdg S0 ¥
1T w3 § 1 79 39 %) feafy &
AR QA1 Ffg, agf gur 3 1 g
W At Mt 7 B A gar< FA AN
oqr g Ngur qF w7 ¢, NE @37
W M A fear ¢

fegz w3 & AT qrar # gk
qE A FfsATEAT AT Y N § ITTHY
F ¥F a2 0F ¥ 9w amA gofeqa
ST ARITE | w9 1Ay § f& &
THC & 297 T §, 7F 93 W gan
B2 | I AT qF WY ¥ A @
§ IT%7 qaaT ¢, ag0 9T AY qarfEEry
W 1Y § T w1 WY Ag7 T v g,
94 WY A_Y § TErA F;T A 9w
BT 8, I w1 N qT+g QA @ afwa
FIT AF BIZT B ATG TT LAY F7
qFT ¢, 2FE F q@AE o1 2T
QT &, 3% Fvarg §, I AT §A A
diai &1 s PAr g, aWr gl
# ¥ oF WY 9y A AT ) qww
qfcomre ag gt @ f agr o safer
AT § ME I FIR A ¥ g, Iawy
IFA-AZT A ATAH F #71 1§ qmaw
7Y faear &, I9F TXWET I q™ET
FEAT 9T ¢ | § B B Qv @
TFR & WY § o5 58T U9 ¥ §9m 9%
T W T D § Ew s W
Wifcar § art § | gEfRd w1 amer
o o A Ea A WA ) A
qraT &7 Ff gaI Agt far )
W T W warag B aifg@ fe oy
B BR Wua § agt T oY a<ir i
SedT g, agt gt i
i | FEGY RwAl 9T g g At
¥ I O g TG 9 WA SRTw
N &1 W gag ey oy oAl Sy
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I A A gt Ik a1 faw W ey
WO ¥ G STAT G I JA W
q| ® FE T T Q)

8’ wwAl ) A e fr qfe
ufes R s Afcg T @ar 2 &
g W a5 gie arfew gee At
gfen wifea it sfoameat F arom
T AFGAT GG 9 AG @7 ST
2 | S FTHY Wrg-Are fagat a¥ g vt
¢ ax feae fod s sy & 1 T A
ag gt € fe ot fore &7 a7 §,
g ¥ dx @ T ¥
foy o & 2 foae &7 %7 faar smav
¢ o1 fore &Y @wa w1 W S
g 9T 3 felt W) #1 femr amn g,
w1 & T afgw ey 9 & AR
oy sqrer 2 fay @ ¥ ) oW oA
¥ g g e @ & gl anfea
N 1 WG JqF AT F §Y, IW T
T gHAT FT 9T Fw FLAR fo
|0 fore A[T J0E, ITH qEAEHT MEY
¥ v ¥ g fere fam amn #9)
g ferra @)

B2 o v §, agt 9x fow
& wHTar gF A1 T8 fawwa w1 qrEr
ST qFQAT g | A G aR T
g W vy AN O §, Y g A
T WY G §, IR FEA AT AW
¢ =T ®W w4 Qg7 grar g R Sy
MR RAPAF I AN TITIT AR
IR P I | T TE PAN O
I JgIy F wTRr ¥ A § A AR
ax § ) e feafa & WY gE* W
fawm w1 v wfgy anfe o &
It g @ gfaer ¥ o1 @% wR IR
€ qq ¥ 99 3 9T awq 7 fwm o
)

IR ! AT F@ A q fow
® T TA WL 41 ¢F T A A

Ty e w AT et 8, I ferg wfree
sy 1 yaew 17 Tfgd ) g w19y
N wifar @y § afer gt o
g9 Wt %7 grEew g, IO gar afy
IeaT ¢ fv St ®1 e v a9
¥ fage faeeg g @ ) wha W
grareer R w1 W faed sofgy o
|raTIOr safa ST AT WA § qoAw
T g FOAT I &1 ag oar
qTETHr § AE FT QT @ ) X feafa ¥
e AT afgg

afrr @ w1 ot ot woR
fear agrar @ &feT foed =9 ad
¥ ¥frr = F gafed w1 v
Fr§ WY gfaer At &1 & 1 & srdar wan
g f& o1 a1 Afex wmm & gerfed
% w1y gfaod & Wi W gar Tt
FQ § Ot Ifwe W faegw g
T | W 9 Afee s & grfel &
fog gfaumit & gfg «ft v@ § &
afr w9 ® T AT AW

AT WY A | ) Ay ¥ e
wf uE i § A & 2wAt ¥
gifagt &1 @Y 3% faq Wi g
37 YT HT IR QT T ¥ T&Y
g1 11 w912 T A Wt faw
oY [qTaT § 1 9g HTAYT W [HIEA
tﬂwa’ﬁré\sﬂtﬁwﬁtm#q

81 WY-82 T ar{-AwwT oW
qOY § § §T W ST g | cwwy ar-
et 7 @ v A fer qear &
{1 T 9 AT 9 A 7 gy e
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[ TawET yar¥ faqg]
A & quwal § fF qem ¥ 9 Ay
ot A WY glagr ) qwr

wt o faaar ggen wEd
§ o a3 Afeww T ag A A fawraa
t 5 or WE FTg@EA T ¥ W
Y T ¢ DA F A W 2w Py
& T wrf awam A g}, W
AT =1fgy | ww medr wfeg &
feeelt ST WgaT @ @1 A SEAw
AT ¥ W q@AS WIAOT g ar Al
¥ gran §.q1 &ar ¢ 5wy § fw
TN GgEFAN L1 @ & Faw
¥ @0 §o WA 9T AT FT v fage
| AT AW AT GRO wr Tifeat g
ST § ) Ty oarex ¥ grEar g e
W FW IAEA a9, g3 @ CF W4
g aRfeg, 9T § TT T FT IAH
T # W Q@ ewfwe @ sg
aife S ) mfzai 7 g2 W 379
gfaar g1

gt a% Foras W o sawrfor
WRE w7 gy § I MY vhfer
T ST Aifgy @ o qaw &
R ¥ §Y I9*Y gwrg A A og afew
I o W ghfey awmEr 9w

9T ¥ 9 a9 FY qrq WY qga
et & ww ot &) v fame Wk
zferor fagre #Y "L w19 FFAT TI®Y
€ @ ge ¥ WM 9X 9W W9 99 |
mmﬁ@wa%ﬁwqﬁw
A a1 & v s § fe oW
Ok Wt we fggr smoen

Shri Muthiah (Tirunelveli): Mr.
Deputy-Speaker, Sir, the Indian Rail-
ways are the biggest and most success-
ful public sector undertaking in the
country with assets exceeding Rs.
3,000 crores, with 4n anndal revenue
of Rs. 630 crores and with more than
12 lakhg of employees.
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The budget estimates indicate in-
creases in both freight rates and fares.
The increases in freight rates affect
a few commodities; coal, foodgrains,
kerosene and export of iron ore have
been exempteq from the increase. The
increase in passenger fares is expect-
ed to yield an increase of Rs. 13}
crores. The increase in freight rates
will fetch ..an additional revenue of
Rs. 21 crores.

I come to the recent railway
losses in 1964-65. First I will refer to
the Dhanushkodi cyclone, The loss
caused by it is more than Rs. 1 crore.
An  unprecedented cyclone hit
Rameswaram island on 22nd Decem-
ber 1964. Several people were wash-
ed away by the tidal waves. 124 out
of the 145 girders on the Pamban
bridge were swept away by the furi-
ous waves. A passenger train in
Rameswaram island was engulfed by
high tidal waves. Thanks to the un-
tiring efforts of our Railway Minister,
his colleagues and his staff, the Pam-
ban bridge was rebuilt within 60 days
in a marvellous manner, and the train
service has been resumed from the:
1st of this month. By thig achieve-
ment, the Railway Minister and his
colleagues and his staff have earned
the gratitude of millions of people in
this country.

"I will next refer to the loss caused
by the language riots in Madras State.
The loss to railway property alone is
more than Rs, 1 crore. Stations and
coaches were burnt. signals and rails
damaged and records and tickets des-
troyed. Our hearts shudder when we
think of the unprecedenteq violence
that skook Madras State in January
and February 1965. Never before had
such mass violence occurred in the
history of Tamil Nad, known “for its
sobriety and stability, its lpve of law
and order. At first it was a peaceful
and spontaneous agitation of students
arising from their genuine apprehen-
sions” concerning their future careers.
Later, it was exploited by certain in-
terested political parties and several
anti-social elements. Now the langu-



2517 Railway Budget— PHALGUNA 13, 1886 (SAKA) Céneral Discussion 2518

age problem has become the most
explosive problem in the South, par-
ticularly in Madras State. Only an
emendment to the Official Languages
JAct, incorporating the assuranceg of
the late Prime Minister, Nehru, and
the present Prime Minister on the con-
. tinuance of Hindi can allay the appre-
hensions of the people of Madras
State.

Mr. Deputy-Speaker: How is the
language issue relevant in a discussion
on the railway budget?

* Shri Muthiah: I come to the Tiru-
nelveli - Kanyakumari - Trivandrum
railway line. I am happy to find from
the speech:of the hon: Railway Min-
ister that the preliminary survey and
the final alignment survey have been
completed and the project reports are
being findlised. This line, which is
long overdue, is being delayed for the
last several years. This line should
be constructed at least in the first
year of the Fourth Plan, that is 1966.
This line would prove to be a boon to
scveral thousands of pilgrims and
tourists to Kanyakumari, which is the
land‘s end. It will also stimulate the
establishment of several industries in
Tirunelveli and Kanyakumari dis-
tricts with their rich potentialities of
unexplored mineral wealth.

There is an imperative need for the
Tiruchirapalli-Tuticorin  broad-gauge
line in view of Tuticorin port becom-
ing a major harbour.

There is supreme necessity for an
over-bridge at Tirunelveli junction
level-crossing. The absence of such
a level-crossing is causing untold
hardship and suffering to lakhs of peo-
ple. In the peak hours of the morn-
ing, between 9 and 12, passengers
have to wait for more than thirty
minutes on both sides of the gate
when the gate remains closed for some
train or even for shunting purposes.
Students, teachers lawyers. clerks,
shop assistants and office employees,
all ‘of them suffer much_inconvenience
at that time, because the gate is closed.
One sees a long line of buses and cars,
cycles and carts standing for two fur-

longs on both sides of the gate when:
it is clesed. In course of time, the-
queue will become one mile long, The-
Tirunelveli municipal authorities and
the Madras Government have pleaded’
paucity of funds for the construction
of this overbridge. As the suffering
of the people is increasing because of
the absence of this bridge, I submit
that the Central Government has to
take the jnitiative and help the people-
of Tirunelveli by constructing this
over-bridge. I would request the hon.
Railway Minister to visit Tirunelveli-
as early as possible. and see for him-
self the miseries of the local people
and then take steps immediately for
the construction of the overbridge.

There should be a siding from Am-
basamudram railway station to Amba-
samudram quarry site, a distance of
three miles. It has become most ur-
gent now, because big stones and
boulders have to be transported from
Ambasamudram to Tuticorin harbour
site to commence the construction of
the breakwaters.

Lastly. I would like to make a few
suggestions. There should be automa-
tic signals with colour lights. Stop
boards should be put up on both sides
of unmanned level crossings with the
caution “Stop and proceed” to avoid
accidents. The speed of long distance
traing should be increased. There
should be a phased programme for

‘replacing steam traction by diesel and

electric traction. With these words, I
support the railway budget, as pre-
sented by the Railway Minister.

Shri Tridib Kumar Chaudhurf (Ber-
hampur): Mr. Deputy-Speaker, Sir,
I think, the Budget by the hon. Rail-
way Minister comes rather as a warn-
ing not only to railway planning as
such but also to general economic
planning. Of course, we are not sur-
prised at the fact thay he has proposed
rather large increases in freight rates
and fares because we all know that

- traditionally the railways and parti-

culdrly the rallway users are regard-
ed by the Railway Ministry as the
proverbial hen that lays the golden
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egg The public would be thankful if
they do not get killed at the end.

1 have said that this Budget has
come as a warning. The total volume
of traffic for which the Ministry plan-
ned has failed to materialise. I have
certain figures with me which show—
and the Minister has admitted it——
that even with regard to the last
year the total volume of traffic that
was envisaged and planned for failed
to materialise. The development pro-
gramme for the railways in the Third
Plan was drawn up in relation to a
traffic of 245 million tonneg estimated
in 1965-66. We are nowhere near that
target anq if the present figures indi-
cated a trend, it may be that the
volume of traffic for which we have
planned may not materialise at all.

In the Third Plan it was said—I
think, it was wisely said—in view of
the fact that the capital-at-charge in-
vested in the Railways has sharply
increaseqd over the past ten or fifteen
years: —

“Prima facie, it is desirable that
financially the Indian Railways
should not take the downward
path followed by railway systems
in other countries.”

But the trend shown by the volume
of traffic clearly indicates that, maybe,
we are also heading the same way.

The capital-at-charge in 1950-51 was
Rs. 834 crores; in 1960-61 it was Rs.
1,559 crores and at the end of the
Third Plan it would come to
Rs. 2,313 crores; that is, from 1950-51
to 1965-66 the capital-at-charge would
increase nearly three times but the
freight and traffic earnings have al-
ready started showing a downward
trend. 1 do not know who is to blame
for that. The blame should not attach
to the Railway Ministry alone; I think.
the Planning Commission and the
Government as a whole should share
the blame. All are to blame, They
must take a second look @t the whole
thing and not merely take resort to
the ecasy way of going on increasing
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freight rates and passenger fares be-
cause in the end that might also start
giving diminishing returns.

Having said that 1 draw the atten-
tion of the House to another matter.
In the course of the last few days we
have been given two reports, one of
the Public Accounts Committee and
one of the Estimates Committee, per-
taining to Railways as also one Audit
Report. I do not have the time at my
disposal to go through the details, but
if you take a look at the observations
of the latest report of the Public
Accounts Committee that hag been
placed before us, you will find that
there are as many as 79 items and in
all those items the Committee has had
occasion to find serious fault with the
railway administration.

I have been rather intrigued to find
one expression persistently occurring
in the course of these paragraphs,
namely, “Railway Ministry”, “Rail-
way Administration”. I would like
very much to know the distinction be-
tween the two. The railway adminis-
tration, if I understand the legal posi-
tion, is the Railway Board together
with the administration of the zonal
railway committees. If that is left out
the Ministry means the three Minis-
ters and their personal assistants or
secretaries. That is all. Who is te
remedy these serious defects? Some
of the lacunae pointed out by the Pub-
lic Accounts Committee and the Audit
Report have been continuing for
years.

Even in regarq to the Supplement-
ary Demands for Grants here is an
interesting observation in the Audit
Report (Railways), 1965: —

“During the year under report,
(that is, 1964) 17 supplementary
grants aggregating Rs. 5,764 lakhs
were voted by Parliament”.

Then, the Comptroller and Auditor
General goes on to observe: —

“The 2 supplementary grants for
a total of Rs. 11-50 lakhs relating
to Grant No. 2—Revenue—Miseel-
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laneous Expenditure, proved whol-
ly unnecessary as the actual ex-
penditure did not even come up
to the original grant.”

Then, it goes on to give the figures, 1
do not have the time to read out the
whole thing, but, I hope, hon. Mem-
bers would look into it. From 1959-60
to 1963-64 there have been similar
instances where supplementary grants
were asked for which were not neces-
sary. Then the Audit Report goes on
to point out other things like inade-
quate and injudicious surrenders and
so on. These things have been com-
mented upon by the Public Accounts
Committee as well,

- evmbe s - -

As 1 was saying, who is going to
remedy these things? In this connec-
tion, I have a suggestion to make to
the Government, not to the Ministry
alone. We have been functioning, so
far as the railway administration fis
concerned, under the system of board
administration and when Shri Patil
headed the Transport andq Communi-
cations Ministry which controls the
Postg and Telegraphs Department, he
introduced the board management
there also. I do not know the legal
position so far ag the Posts and Tele-
graphs Board is concerned, but so far
as the Railway Board is concerned, it
is an imperium in imperio and it be-
comes very difficult for anyone, parti-
cularly for the lay public, to reach the
sanctum sanctorum of the Board pre-
mises ang get their viewpoint accept-
ed. 1 will cite many instances show-
ing how cavalier attitude is taken by
the Board in regard to public de-
mands. But before I come to that, I
have one suggestion to make to the
Government. The Parliament has ap-
pointed a Committee on Public Under-
takings with regard to public sector
projects. Of course, we have the Esti-
mates Committee but the Estimates
Committee can only take up one Rail-
Wway or one particular part of the ex-
penditureg and estimates occasionally
and that is also doing the post mor-
tem. So, why not have a Parliament-
arv Committee for Railways so that
the Parliament can extend its control
and exercise the control, on behalf of

the public, a little bit more effective-
ly? There are, of course, the consulta-
tive Committees. But this device was
introduced by Shri Jagjivan Ram,
when he was the Railway Minis-
ter, in order to give the Members of
Parliament an opportunity to place
the users’ points of views and the
view-points of their constituencies be-
fore the Ministry and save the Bud-
get time for discussing the larger
policy questions pertaining to Rail-
ways. The Railway Consultative Com-
mittee is hardly a device by which
Parliament can exercise proper con-
trol over the Railway administration,
whether that be the Board or the Min-
istry, or whatever it is. There must
be a committee with the powers of the
Estimates Committee but dealing only
with the Railways. I propose with
all the earnestness at my command
that such a committee should be set
up as early as possible. Also, the
Railway Standing Finance Committee
may also be revived. Some such de-
vice should be there so that the Rail-
way Board may not have this kind of
unfettered control over everything and
doing everything according to their
sweet will.

How does the Railway administra-
tion or the Railway Board move in
various matters? There was one very
small demand on behalf of the State
of West Bengal about the Purulia-
Kotsila railway. That is a small nar-
row-gauge railway. The way in which
the Railway administration in the
South-Eastern Railway hag been
managing it is really throttling that
narrow-gauge line. We had the occa-
sion to meet the then Railway Minis-
ter, Mr. Dasappa, in 1963 and then
again we met the present Railway
Minister and certain Members of the
Railway Board where even the Chair-
man was present. Because there is a
good deal of clamour and because the
State Government of West Bengal do
not want that narrow-gauge railway
to be closed, they are extending fits
life by six months and six months and
running that line on loss. No provi-
sion has been made and nothing hax
been done to undertake the engineer-
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ing survey, although it was promised
to us several times, in order to trans-
form this narrow-gauge into a broad-
gauge line.

Now. I was rather amused to find in
the list of new suryeys under the
Eastern Railway which should be
undertaken, a new survey for the pre-
liminary engineering survey on the
broad-gauge line jn the area scrved by
Ara-Sasram Light Railway. I hope
the Minister of State for the Railways
would not find fault with me because
this happens to be........

Dr, Ram Subhag Singh: Neither
Ara nor Sasram is in my area.

Shri Tridib Kumar Chaudhuri: 1
know that only a few months back he
visiteq Ara

Dr. Ram Subhag Singh: I visited
also Purulia-Kotsila and I visited Mur-
shidabad and Berhampur also.

Shri Tridib Kumar Chaudhuri: 1
do not blame......

Dr. Ram Subhag Singh: You can
make a demand. But this is totally
fllogical because he does not under-
stand the importance of the area.
That is a wrong anology. To impute
motives is totally incorrect.

Shri Tridib Kumar Chaudhuri: You
have misunderstood it completely.

Dr. Ram Subhag Singh: You must
talk in a proper way.

Shri Hari Vishnu Kamath (Hoshan-
gabad): Let him stand and ask, show
proper courtesy to the House.

Dr. Ram Subhag Singh: I do so and
I did stand.

Shri Maurya (Aligarh): The hon.
Minister is not expected to guide the
hon. Member as to how to speak.

Dr. Ram Subhag Singh:
a Member

Shri Trldlb Kumar Chandhurl 1
have not made any personal allega-
tion.

I am also
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Shri Maurya: You have no business
to guide us.

Shri Tridib Kumar Chaudhuri: With
regard to the Purulia narrow-gauge
Railway bceing transformed into a
broad-gauge railway, a proposal and
a request to undertake a survey was
made not only by private Mecmbers
but I can say boldly also by the West
Bengal Government. The West Ben-
gal Government made that suggestion,
as far as I understand—if my memory
does not fail......

Dr. Ram Subhag Singh: You also
want the Constitution to be changed.
So, that type of suggestion will not be
entertained.

Shri Tridib Kumar Chaudhuri: You
are not to entertain it. The Parlia-
ment is the authority to entertain it.

Dr. Ram Subhag Singh: I am a
Member of Parliament.

Mr. Deputy-Speaker: Order, order.

‘Shri Tridib Kumar Chaudhuri: I
want that the Railway administration,
the Rallway Board should be more
responsive.

Then, I come to the other thing. As
regards the Circular Railway Project
for Calcutta, that is also not the pro-
posal of a few private Members. Seve-
ral committees went into this question.
The Minister here, only last November,
made a promise :that this thing has
got to be done and that they will do
it. But I was surprised to find that
no provision in the Budget has been
mede or there is no indication whether
this would be wundertaken. Almost
simultaneously, as the Budget was
being presented, the Chairman, Rail-
way Board, met the press and said
that they have received no request
from the West Bengal Government—
at least the Board has not received
any request from the West Bengal
Government—for-. undertaking any
survey with regarq to the Circular
Railway Project. I do not have the
time at my disposal to go into details
of the Circular Railway Project but
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from 1948 onwards several commit-
tees, very high-powered committees,
went into the question and they had
all recommendeq the construction . of
thig Circular Railway Project. 1 can
say here on authority that both the
Chief Minister of Wes¢ Bengal and
the Mimister for Transport and Fin-
ance have written to the Railway Min-
ister—I do not . know whether they
have 'written to the Board—Mr. Patil
and he has made a promise that this
thing would be examined. But I do
not know how long it will take to exa-
mine this question. I am wvery sure
that this thing is not getting under
‘way and even a modest request for
undertaking a ‘fresh survey is not be-
ing entertained because certain Mem-
bers of the Railway Board are preju-
diced against this project. I had occa-
sion earlier, when Shri S. K, Patil was
in charge of the Irrigation Ministry
and also when he was in charge of the
“Transport and Communications Min-
istry, to cross swords with him with
regard to the Farakka barrage pro-
ject. There wag then the same oppo-
sition from the Government and the
administration, but this Parliament
hag succeeded in getting over that
-opposition, and the Farakka barrage
project is a reality now. I hope that
Government would give serious
thought to this project also, and it
would become a reality.

As the Chief Minister of West Ben-
gal had occasion to remark, if the tra.
flic problem of Calcutta is not solved,
there will be a” breakdown which will
be disastrous not only for the State of
‘West Bengal but would have larger
consequences and far-reaching conse-
quences on the rest of the country as
well.

Shri Shankaralya (Mysore): The
Indian Railways are one of our big-
gest national undertakings. and I have
no doubt that they have done good
work ang there has been considerable
development. But, unfortunately the
development has not been uniform
throughout the country and there has
been lop-sided development. While
development has taken place to

a considerable extent in some areas,
certain other areas have befn com-
pletely neglected. And'the Mysore
area is one such neglected area. The
Mysore State has been claiming cer-
tain railway lines wlgch are justifiable
on all grounds, but these lines- have
been denied to that area, and a- step-
motherly treatment has been meted out
to this area. : '

sl gFR W ¥@AW . AT UF
SWWWW\% 1 S“G’HH'WWI
1w adi &1 :
Mr. Deputy-Speaker:
bell is being run. .
Now, there is quorum. Shn Shan-
karaiya can now continue his speech.

Shri Shankaraiya: Out of the eight
divisions on the Southern Railway,
two of them lie in the Mysore State,
and they are the Hubli and Mysore
divisions. The development that has
taken place in the Southern Zone has
mostly taken place in the other divi-
sions, while these two divisions have
been totally neglected. They have
been treated almost as orphan divi-
sions. If an enquiry were to be insti-
tuted, it would prove that not even
five per cent of the amount spent for
the development of the areas in the
Southern zone has been spent on these
two divisions and thus these two divi-
siong have been treateq almost as
orphan divisions,

The quorum

The Mysore State had a railway of
its own, and it was integrated in 1950.
At that time, it had several schemes
in view. One was the Hassan-Manga-
lore railway line, anq the other

was the Satyamangalam-Banga-
lore railway line. apart from the
various other schemes. But for the

last fifteen years, not eyen an inch of
line had been added in the Mysore
State area. But it was after a hercu-
lean effort that the Hassan-Mangalore
railway line was sanctioned. The
Railway Board was deaf to all our
demands and cries, and all our cries
were falling flat on their deaf ears,
and it was only when we approached
the late Panditji. our revered Panditji
that we were able to get this line and
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harbour, because he knew and he un-
deratood the injustice that had been
done to this particular area, he order-
ed the sanctioning of the Mangalore
harbour and the Hassan-Mangalore
railway line. But even then, what has
happened? The boon was given, but
to our greatest surprise the Railway
Board announced that it would be only
a metre-gauge line. It is a well-
known fact and the Ministry them-
selves have accepted it, that a har-
bour should be linked by broad-gauge.
But here was an announcement that it
would be a metre-gauge line, We
protested against this. Evep then the
Railway Board refused to change it to
broad-gauge straightaway but instead
they said that they would have a sur-
vey for a broad-gauge track but in
the meanwhile they would only have
the metre-gauge line. We cannot
understand why this kind of different
standards are applied to different
areas.

14 hrs.

We have also been pointing out to
the Ministry that a large amount of
ore has to be transported from the
Bellary-Hospet arca to Mangalore and
Karwar ports, and, therefore, we have
been asking for a broad-gauge line for
this purpose. These are the nearest
routes from which the manganese and
iron ores could be transported so that
they could be exported from those
places for the purpose of earning fore-
ign exchange. Angq we have been ask-
ing for the necessary railway links
for this purpose. When the Hassan-
Mangalore railway line has been sanc-
tioned, naturally to enable the Bellary
ore to move to Mangalore, the small
distance between Rayadrug and Chital-
drug has to be linked. This is the
nearest route which we have been
asking for. This has been denied and
has been put in cold storage. Again,
we have been asking for the Hospet-
Kottur line to be linked with Harihar
so that the ore could move up to
Mangalore. But we have been denied
of this also, and the Railway Board are
not doing anything in this regard.
Again, in order to enable the Hospet
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iron ore to move to Karwar, we have-
been asking for a line from Hubli to-
Karwar, which is a distance of onmly
80 miles, but the Railway Board are
not doing anything even about this.
Instead they say that we may carry
the ore by road. On the one hand, the:
Railway Board says that metre gauge
is enough, while on the other they say-
ag per their own admission and by
their own actiong that a broad gauge
line is necessary. For insiance, for
moving the Hospet and Bellary iron.
ore towards the Madras area, they-
have sanctioned a new broad-gauge
line to link Hospet and Guntakal, but.
to carry the same over to Mangalore,
the nearest port, they provided only a
metre-gauge line. 1 do not know
what the meaning of this inconsistent
policy is. When we want to transport
the ore at a cheaper rate to Mangalore
and Karwar, they deny us necessary
railway links nd the board gauge but
they sanction a broaq gauge for trans-
porting the ore to the Madras area,.
which is of a longer distance, more
than a hundred miles difference. I

do not know the meaning of
this. Evidently, it means ‘Like
good boys, if you want to trans-

port your ore to Madras, you may
do so in the broad gauge, or else,
if you want to transport it to the
western side, you may transport it to
Goa’, but if you want to transport to
Karwar or Mangalore you will have
to open a metre gauge. I do not know
why this kind of discrimination should
be there. Is it not politics? I would
like to ask whether this discrimination
can be justified on any grounds. Why
should they not provide a broad-gauge
line from Hospet to Mangalore which
is a legitimate demand and shortest
in distance? Only two small links
between Rayadrug and Chitaldrug and.
between Kottur and Harihar are to be
linked up. The Hospet-Kottur line is
already there, and only a small link
is required between Kottur and Hari-
har. The shortest line is between
Karwar and Hubli and yet it has not
been even considered. I would like to
point out that it ig a question of earn-
ing foreign exchange. We are losing
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. foreigm exchange by the non-construc-

tion of these lines. If iron ore or man-
ganese ore is to be transported to
Madras area, then it costs more. It
js simpie economics that when the cost
of production and the transport char-
ges are less, we shall be earning more
foreign exchange. But instead of earn-
ing this foreign exchange, we are los-
ing it. Because of this wanton discri-
mination in the case of the Mangalore
and Karwar ports only a metre gauge
line is provided to Mangalore, where-
as a broag gauge line is being provid-
ed towards the Madras area gnd .le
Goa side. I do not know how this
eould be justified. Can thig stand to
reason? Is it a fair and equitable
treatment? Is it not a stepmotherly
treatment that you are giving? This
is the straight question that I want to
ask.

With regard to the Karwar port, I
would submit that that is the nearest
port to which the ore from the Hospet
area could be transported. And yet
we are not having the necessary rail-
way link for thig purpose. Unless
these railway links are provided, the
development of this particular area
would not take place to a sufficient
extent. T would submit that the rre-
sent attitude of the Railway Board
and the Railway Minister is not justi-
fiable. T hope, therefore, that due
consideration will be given to this
matter.

Dr, Ram Subhag Singh: I may tell
my hon. friend that that very thing is
being done at the suggestion of the
Transport Ministry. They decide
which port should be developed, and
or the basis of whatave: they have
suggested we are planning the rail-
way lines. It is not correct to say
t?mt the Hassan-Mangalore railway
line is not based on the broad-gauge
system because that also is simultane-
ously being done.

8hri Bhankaraiya: I could not fol-
low what the hon. Minister has said.
Otherwise, I would reply to him.

Again, coming 5 the Satyaman-
galam-Chamarajanagar railway line.

I have to trace this from the Guntakal
area itself. From Guntaka: to Banga-
lore, it is having the heaviest traffic-
both in respect of passenger and goods.
traffic. We have been trying for the:
improvement of this line and also for
providing a broad-gauge line here.
They have taken up the increasing of
the line capacity of the route from
Guntakal, Dharmavaram, Pakala and
Katpadi. But from Dharmavaram to-
wardg Bangalore side, they have com-
pletely neglected. Then between My-
sore and Bangalore, it is having the
heaviest trafic, both in respect of
passenger traffic and goods traffic
and it pays the highest dividends

to the Railways . The Mysore
Government decided to have e
broad-gauge line and thave it

electrified also. This is a very crow-
ded line. This line was laid during
the times of the famine. Not one inch
of this line is improved. No amount
has been spent on this line in spite of
fifteen years after integration. It is a-
pity that nothing has been done. The
Bangalore Circular Railway i3 being
put into cold storage. When I put a
question with regard to the clectrifica-
tion of the Bangalore-Mysore line be-
ing converted into broad-gauge anad
electrified, the Board gave a reply
saying that there was so such scheme.
They reply even without verifying re-
cords. It is a pity. On the other hand,
I would like to bring to the notice of
the hon. Minister the speech made by
Shri Hanumanthaiya in 1950 on the-
floor of this House. He said:

“Lastly, you will permit me if
I speak about my own State. We
wanted to introduce electrification
of the railway line between Ban-
galore and Mysore. That was a
Government scheme. Meanwhile
our railway system has been in-
tegrated and the responsibility has
passed to the Centre. 1 wish the
hon. Minister implements this
scheme. We prepared an estimate
for it, and there is plenty of power
available. Thig scheme if it is
put through, will ultimately bene-
fit not merely Mysore; it will be
the precursor of electrification of
railways throughout the country.
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I am personally wedded to the
electrification of railways through-
out India because the coal that
we are getting from our country,
I am told, can be used for differ-
.ent gnd more useful purposes. We
have not got petrol, and out of
- coal we can make synthetic petrol.
From the standpoint of self-suffi-
ciency, we must ultimately have
- to electrify the whole of our rail-
way system. It may not come in
‘the next two or three years; it may
be in the next ten or fifteen years.
‘Whatever be the period, our ulti-
mate object should be to electrify
the railways and to divert our coal
for other industrial purposes.”

"This is from Lok Sabha Debates—Pro-
vigional Parliament—Vol. I—part II.
—page 795.

The present Chief Minister of My-
sore, Shri Nijalingappa, offered that
he would supply electricity at a cheap-
- er and concessional rate for the deve-
lopment of the railway, particularly
for electrification. What we find is that
it has been put into cold storage. It
has not received its que consideration,
but it is put in cold storage,

Coming to Mysore-Chamarajanagar
railway line, which is nicknamed as
Southern railway ‘“tramway service”,
I would like to say that, it is on the
working of this line that the Railway
Board has collected and furnished sta-
tistics and come to the conclusion that
the Satyamangalam-Chamarajanagar
railway is not financially feasible. The
-distance between Mysore and Chama-
rajanagar is 61 kilometres. It takes
three hours to travel. This line is not
being properly developed. How can
they make use of it? Hence the sta-
tistics furnisheq by he Railway are
incurrent and misleading.

Sir, recently, about two months
back, myself and Shri Siddiah, M.P,,
and others submitted a Memorandum
to the hon Minister. We got a long
and prompt reply. saying that it is
not financially feasible. If it were a
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reasonable reply, I would have sub-
mitted to it. It is a stereotyped and
stock reply that was given to us. The
hon. Minister has not,been furnighed
with full information and he has been
merely made to sign.

In this connection, I would like to
quote from a speech of the late Shri
Gopalaswamy Ayyangar regarding the
financial feasibility of thls line and its
importance also. I will read the rele-
vant portion. It was on a cut motion’
moved by Shri Ethirajulu Naidu. I
had moved a cut motion in 1950 in
connection with the neeq for thé cons-
truction of Hassan-Mangalore-Malpe
line which has now been sanctioned
after 15 years. But with regard to
the cut motion, relating to failure to
connect Chamarajanagar and Sathya-
mangalam-Erode line, Shri Gopala-
swami Ayyangar said:

“I shall only say that I have
every sympathy with the proposal
my hon, frienq has put before the
House. If I may inform the House
about my own experience of this
particular line, it goes, so far as
my memory goes back to about 43
years when I happened to be in
charge of a small portion of the
Coimbatore district. On that occa-
sion, I had myself reported on the
financial prospects of this parti-
cular line. I remember that I had
recommended this line at that
time, but it has not yet materialis-
ed up-to-date. The present posi-
tion is this. Surveys have been
completed for a line from Chama-
rajanagar to Coimbatore or Mettu-
palayam, and the decision at pre-
sent is that it is much better to
have the terminus at Coimbatore
rather than at Mettupalayam. This
line passes through some very
difficult ghat country and the cost
of that portion is perhaps heavy,
and while the hon. Member wasg
sure about the financial prospects
of the line, the reports that we
have say that it would not pay the
usual minimum return. I happen
to know the lay of the land there
and also that this section will
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serve the area which will come
under Lower Bhawani project,
and so I thought that the estimate
1 haq received rather under-esti-
mated the financial prospects of
the line. It had been decid-
ed practically that we should
take up this line as soon
as possible. The surveys have
been completed. The actual sur-
vey report is being compiled and
as soon as it is received, we shall
promise that I shall expedite this
promise that I shal] expedite this
matter as much as possible before
1 cease to have anything to do with
these matters. I should like some
beginning to be made on this line.”

This was in 1950, and this was the
considered opinion of the late Shri
Gopalaswami Ayyangar. After 1850,
what have been the improvements,
and industrial development in  this
area have also to be taken into con-
gideration. First defence and security
considerationg require that we should
have this line linked with Coimbatore,
because if on account of any emer-
gency, the Jalarpet-Salem-Coimbatore
line were to be affected, this line will
be an alternative line. Secondly, it
will be shortest route towards Cochin,
the western coast and south-eastern
coast opening trade and commerce with
Cochin, Cannanore and Telachery.

Third, apart from the defence and
security aspect, there is the consider-
ation of running a through line from
Delhi to Cochin. When the Khandwa-
Hingoli link was given, this is the only
bit that has not been linked up.

Fourth, as regards the financial as-
pect. since 1950 several industries
have developed by the side of this linc.
Two big sugar factories have come up,
twg cotton textile factories have been
established, and one more is under.
erection at Chamarajanagar, two paper
mills have been set up. Besides, there
are several other industries. There has
been a considerable progress in that
area in the industrial fleld, It will
connect the two important industrial
centres Bangalore and Coimbatore. It
is common knowledge that throughout
the country both passenger and goods

traffic has increased. Yet here is a
Board dipliying a mentality oblivious
and behind to all these developments
giving the same stock answer that it
is not flnancially feasible. In the end I
only want to utter a word of warning
here and now that if timely action is
not taken i1 sanctioning this Satya-
mangalam railway and respect shown
to the views of Shri Gopalaswamy
Ayyagar, and the promise made by
him on the floor of this House fulfilled.
things will move beyond control to a
point which the Railway Ministry may
not relish.

i Ato fio qz® (LHHTX): I9T-
L AR, g1 I welY oft arfeaw Aoy
79 qoe A faar §, o fag & g
qaTE | 1w gEIR OF wEAE
FEeg T qTTERY /Y WTITE F w0 f sy
aifes ST TMo T gww fag DAY qfz
FAaFEE AR s AN geg § oy
TR AN IFEE | WAL A ATA N
W@y g gAt qifew @g® w AN
frggma o1 3awY & @ @ oar
aife arga q gre fgem @41 A g
favarg & fr T gz & qEEgEmy & I
AT AT FEY & W AT I qry q 37 fawm
¥ grEeE § FEA IV IC AT XA wgrey
vy faare &G, Tediar & @
‘AT g foadt A 1 awm Iy
FEEY ITHY QUK B Fforw w3

Zar* faa Y o A yror w7 o fafa-
TIT GTEE AT FY AFA £ AT IT
F qrg TqAT %7 WY FvAT A7 wT-
T B aw I N wifeqd § N 7%-
7 &, T AN ot a17 I qTE WA ¢,
§ AW qAT qEAy & o afew ao
FaT § F FE TR F IF 97 A9-
famrw@ &1 garor Mwdzg & 3qwy
ga faary & 9T ~a%T 91 %I & S
¥ faamg | gwror X Tw @ T
fratsm gt & a1 a1 wrafeua &30
#w fafaeze arga & aroa T wix fafa-
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TZT qIZT ¥ 98 9 o7 ¢ {& qgi aw g1
qH JART A AT T qATH HL | T
¥ 3q o wviar ¥ faare v @ A
I gHgr & A A fradawa faean

g

B AT FY TTF HTIHT 64717 Fi=a1
ATRATE | W FISAT I T FH F
¢ | wiEar {fF W = g, gafao
I qged § TH17 ALY fwaqT q1 g
2 | JEET WEEF TEY @ WIHT AT FHAT
2 f% g arig &1 guTe gy WA
3§ B A1 wy wataw & fg o w3 &
feq A sgrag g v v fag
dar M Wz fear &, ag x® FH
g 1 39 # gy g few oY o
UF ATEE & H € fEgr g §, 9 At
ATEYT § W& WITHT FIAT AL |

T FEAT O § FF Y g7 F q19
FAT WReAT A | g W wrged
FaO9 FOT A AT &1 AT
N AT & [T WEL I AT T FH
W o€ g AW | g W e
vz ¥ fem afsfeq se=iw ag @@
§ ag F1 ssfggagim § w@r 2
"t agt & wEw Iva A w7 gfafa-
it wearfe g@t deamat ¥ WY g7
AIEEAT & 1T FT AT Hrr FT WA E
FET IE AT A FTGATT 7@
A g s g R m o agmvfa
¥ fa=1T fdar srom | ag £ Fw—T
Agr wni A @ g F T wrgen
9 & feara ggr FE e Tl ¢
T G@ JYTIAICOA F1 W 7geq faamm,
JAET HEA T AT R F10T HY w1
gfaur gt 1 HwEgm g f& o™
gata 97 g9 agrfa & faereat

AT qarfed @TgE A mor awe
W § S aw gefefehe
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a1d FE ¢ 1 39S fag & g qaTw-
M RE 1 AEaw g feeaw
am § agam T wf frag
i ¢ ag W& o Afew & Fraw
argaT § W wmen w7 g gaw
W FTX FY g FAT FAT |

g dezd e § faar % ©-
feefrdes 2 1 fauTr @ wgweEr
7% fomar ifew & oiv @ wTw
grgf ¥ a3kt A% fea Hww g,
Fa®) WY FIOET qTA T T@AT A8 |
gEr A A H CF guTy AATITEATE |
NG AT F wW A FH Oy WG
T F AT FT T 2T F gofaeimroT
#7 fgar s anfew, gadh @29 § a=mv
7 gEvT Ay AT @A BT AT
agaTaT? qF safsefewma w7 faar
s ifgd | qg ATy Ew AN Qe
¥ qu % fam 9w afed
fassiiia @t dwww 4G aF R,
FEF 9T T FT AIT W FIEE F
e ¥ gy TFe mwwn g Afe
AV AT E @A AN A
o & @ gy W W H @
T A F M GHTE FZ F AW A

THEr & S ® @Y KT &A@ AT

FTTAT I |

¥ & G 1 gfaur sarer
& wrfgd | ggi F g FFAQ F W@
odY &, orfew aga # U@ T}, wW
N ww o ) Afew ow avad @
TOTT T TrE T T Hed WA
a¥TE T A Y A & I 9% fraw
B Wa 2w ¥ 3 Fqa FOT A1
AR O @E

W FER WT AW JIAE

g, A AT FT AT g | AT
% s o qE gwr ww fE wrvw AW
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T qF @ AR I ¥ uw fw wrw
T

Mr. Deputy-Speaker: The Bell is
being rung.—Now there is quorum.
The hon. Mcmber may continue,

Mt Ale (Ao wzw: & &g @ av
fE @7 & a9 9% & A= ¥ AN S
UM & IT & FTCHA T 100
T G AY T I qr I3 E 99 W
Fzamg 7E frard @) oW o v
A 2T A1fEY | B ww X 9%
E & @~ )3T F fem
TH TH 4T7E 4178 HIE F M WA 100
Iy T T § I A A o
AT qIaT & | TH &Y W7 eqre fagr S
afed |

NPT TUA & a9 WX qwqT fqd
=#y ¥ qm 9t O ifew & faur
oA fa s § 39 FT F9 A @ g
aifgr #xife agt & =i Fv v famv
a9 fawwa 2

gl WEEREIT ¥ 19 ¥ 91
Y { AT UFTE IA wwar {1
agt 9¢ frar few & S® & A
A AT H O § | ag 39 gEE qwd
& 1 A F T qgadt @ few et
¥ gag a9t § WX W F1 wgwITER
rgAA ) Afew @ F amg ¥ A
TIEfAT FTT 4 g | v W F
e oY T B w1 @ § AT
& oft wT D § wYT AT & WY
T EY & Tm ¥ @ A ¥ A
=TT 17 Y gfauy srew Gt wrfew

o9 § gt qATT G 1 AT FAT
g1 ZAT AW & mrondy F wgw ofaw adr
X 9, Toq ALY AT 4 AT T AG A
0 A A awcy ot | W AW g
# A AF UF WA 3T ANT FAT 97 |
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afer @ gaTe 2w ¥ of WX T
74 W §, 9 TG a9 A ¢, 99 g
WEA AE AT § | HTH FOF AL qIH
1 T 99 ¥ gAR wave Swaw ¥, wqgfe-
fadfadY A, w1 ot A, o T@)-
farmw & 3T oF A ST AR &
ame foiwewe fear ¢, o W ag a7
oy &, i geme agi e awar am @
% d9 FW § FY GBI N T § @A
¥ ardY q%F S wew wAwAr ff Iy wew
Y TEY IwE &1 W & 397 W e
Y fagr mav ) st aifew @ A6 A
T § oW & w9 A & wghy aw
ar qIdY JE TF WEHA g7 FeET § Fed
TN F TR w7 dqY 5 oagr
F @ #Y " f

i g agi fonsfar &1 &9
& g g &, afe md N fomdfar
# FTOT a¥HT 9T e qem el
2 ag & o & e ¥ AT ATEATE
T F a WA L ) @ A e
ATES § AT FT T F | qEE {80
¥ 100 T aF afcw Y & 1w ATEE
FT Y qTY BT & 77 5 139 %Y feare
F qTH A UF Foae § Iq aF AT H AT
vraT ¢ | Tfow & fe F agr =
AT a7 A AR e qHT W Fav ¢
g o Agh o N A T & oA w
AT & FQT 60 AT 70 TIAT FT FAawT
gar & 39 F qE qeEr Ay
W aF qAAT A & F qE Y e
F q9g ¥ TA T TN 3| W™
FH o ¥E wE F fomdfer @ @
39 ¥ 37 § WA wfeaw w77 7
ofeggza @ & I &1 & o mHo
niafwfei dagramar a7 59
g zar AfFw go Ad gt A
faa a7y qewg ¢ e e amEz dr
T § 39 & qra H1E I a1 A wAhT
97 Y oF 7Y § IAH IW AT F S
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fzar s, 9w fr a7 § 3 W T
3 fegr Iy A a0 weAw AeA N
Eeuill

aifar ¥ ¥ oF wrq FEAOT AR
g | TR AT AT TN WX Wy-
qex wreEm ¥ frax wed § W@
F weET Y AwAy Ifgd ) g A ¥
F f w9 wifeeggea & o fomn
T R A Wi A 8 arw
#) qafaa mfeat foawm # fazdr
A TvaE Q3w o7 A 9w § foar @
ar fr gH wggeE oigew & dfredew
T fawd & 1 wo & qrw @Y wfew
7g fazdt 13 a1 AT g7 g7 g AT
AT qEF &1 A 6 ariw
# wuft Fifezzut gaaz & m™@r a1
A FEd 7 wer frogg fady anf
17 arE Y faz ar i@ ¥ W@ F
frrfFra sz 1sadmar A ow
fazdt foelt gea & dwv "o fra”
w1t 77 “ware’ #1 fe afgafaay
wer ¥ far mmo s 9w ¥ A
fazsr & B0 &1 3T T 9w F
sy f&ar  we ¥ 4o § faw |ar
AT 50 1 60 FIT FF F I
I gSE fFur @1 A% w400
tfcadoa w11 37 ¥ ¥ 300 qfemr-
Fug w1 XY fo area & g, I &
qatAs gt §, worr | Ao wgar @
I AT WEYTE JTA 47 WIgET FEH
FEM A AT AT & A W & foad
“areem AT ‘Hr Fu Geaeigeri ¥
fay Suqa oA T &1 3T W oS
TGS FTELH AT TEYFT STLEA FT A
< FAT ALY & 1 S AT F Do ArAqor
¥ 9@ § 97 ¥ Q¥ quaeigordee &
aifga 1 w9 gy § fF dfedw
frea &Y & afsw ww Wi O
7 Gzaeted w1 A W19 FT FAT K
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q&qT § oW a1 x| ol d gee
2 f5 fgges gresw WX wiegeE wew
#feizm & fod Teaeigode gfiemr
qud § wEY QoA FEY & N vEare
¥ 3% wev fasrr 9

-Shri Priya Gupta (Katihar): I rise
to speak on the Railway Budget pre-
sented by a “Bird of passage”, pre-
pared by a ‘“Bird of permanent nest”.
I will preface my remarks by saying
that while thig Budget was being pre-
parcd, there was a warning in the
form of the accident caused in the
tiouth in Rameswaram-Sethubandan,
and as an Indian I believe that this
Yorewarning implied many things, and
that is why as a result of that the
freight rates were increased, and many
other difficulties and hardships have
been faced by the animate and inani-
mate parts and parcelg of the railway
organisation as well ag the public.

Speaking on the increased passenger
fares I may say that for the last so
many years, from 1952 to 1962, there
has been an increase on six occasions,
and if the records are correct, in first
class the increase has been 35 per cent,
in second class 25 per cent and in third
class 23 per cent. It is all very well
to say that for the purpose of revenue
und savings it is necessary to increase
freight rates and fares, This Has been
supported, according to the party
whip, by some of our comrades of
Treasury Bench also. But what does
the third class passenger find in any
train, the third class passenger who is
the greatest source of income of the
railways? In any train he finds that
there are first class bogies, air condi-
tioned bogies, so many second class
reserved compartments, so many third
class long distance compartments, so
many third class sleeper coaches so
many third class sitting two-tler com-
vartments, and leaving out the ladies
reserved compartment, only 1/20 of the
total third class sitting accommodation
is available for him.
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Under the Indian Railways Act it 1s
an offence to travel in a train by
catching the handle or on the foot-
steps, but the railway officials, gazetted
officers and railway magistrates do
not take cognizance of this offence and
allow this to go on, because they feel
that if they want to enforce this regu-
lation it will be impossible for them
to run the trains, because the public
will not understand what the law 1s,
ang if they have to travel, they will
travel,

In view of these conditions [ appeal
to the Railway Minister that the fares
of third class passengers shculd not
be increased, until you ensure condi-
tions in which they do not have to
travel like cats and dogs, one on top
of the other. At present for six or
seven hours in a mail train a man can-
not use the latrine, not to speak of
breathing the foul air in a crowded
compartment. This is the condition of
our travel. When the Government
cannot provide the people with food,
when the public are ill clad and with-
out employment, of course this second-
ary wing of the Government, the Rail-
way Ministry, may feel that it should
meet out the same treatment to
them, in which case I have nothing to
say.

While justifying the increase in pas-
senger fares, Shri Patil has also men-
tioneq about the increase in the dear-
ness allowance of the railway em-
ployees, to be one of the causes, but it
is not a favour, a baksheesh, it is only
the fulfilment of a commitment of the
Government of India. They have said
that if a railwayman works for the
stated number of hours a day, he will
get so much of real wages, gnd if the
emoluments fall in terms of real wages,
he will be compensated on a pro rata
basis by increase in dearness allow-
ance. So, it is not a meherbani or
baksheesh but the fulfilment of the
commitment of the Government of
India. The railways are the first and
greatest Government undertaking, and
when the Government is compelling
private enterprise maliks to fulfil their
commitments, I do not understand why

they should not fulfil their own com-
mitments.

What is the basis of the award of
the Das Commission which has been
accepted? The General Secretary of
the Railwaymen's Federation, Shri
Peter Alvares, the President, Miss
Maniben Kara, and all the working
committec members have justiflably
sald that it is useless to go and place
our suggestions before the Das Com-
mission, since the Commission was
constituted on such ferms of reference
that it could not deliver the goods,
fulfil the purpose for which it was
constituted.

As regards dearness allowance, 1 do
not understand what ig being given to
us. Please see the history of it. When
the dearness allowance problem first
came after Second Pay Commission
what the Ministry said—the Labour
Ministry, the Finance Ministry, every-
body said about it. And what was the
decision? The decision was that there
was not much of increase in cost of
living and, that the one rupee ten naye
Paise increase in D.A,, if given to the
class IV employees, will neutralize the
rise in the cost of living.

But when the demands for com-
mensurate increase in D.A, were pres-
sed they had to submit. When I say
‘demands’ I mean this. It is like this.
When you make your submissions in
a memorandum you say the same
thing, you advance the same argu-
ment and the same justification; but it
does not carry any weight, But if you
g0 on a demonstration and shout the
same things, it has got some effect.
And D.A. was increased. It is just
like this. Take a glass of water, it
has no colour, it ig colourless. But
when the same water is sprinkled
against the sun it catches seven
colours. So, demonstration and ex-
pression of thingg in that way 5 no-
thing but the same argument and the
same justification but putting it In
colour, in seven colours. I am submit-
ting what I feel. '

As regards grain shops, during the
Chinese aggression in 1962 the Gov-



2543 Railway Budget—

[Shri Priya Gupta]

ernment gave a pledge. What did the
Government pledge? That for all in-
dustrial workers foodgrains will be
made available. And what did the
Railwaymen want? They wanted
foodgrains at rates at which their pay
was fixed, keeping in view, of course,
the shortfall of Rs. 45 initially—that
is, in place of Rs. 125 they were given
Rs. 70 plus Rs, 10 by the second C.P.C.
The railwaymen wanted subsidisea
grain shops. They demonstrated, to
the extent of forty-thousanq men, In
India’s capital Delhi, before Rail-
Bhavan. And I do not know, the
Railway Board officérs, and the Min-
isters, did not even come out and say,
“Yes, we are here to hear you, we are
hear to receive your submissions or to
consider about them.” None did come,
all door; were closed. Unfortunately
I was in jail and I heard about it. They
should have at least haq the courtesy
to come out and say, “Well, what have

vou got to say, come on” fgg,

#FY gz & war agY ar | They did
not come.

Anyway, when the Railway Minis-
met our representatives he very nice-
ly gave the deal: he said, his Ralil-
way Ministry is prepared to bear the
extra expenditure for obtaining the
food and delivering it to the railway-
men—] am correct, Sir, he said so—
and what wgas standing in-between?
Unofficial commitment. What is it? 1t
the Food Ministry can ensure even
flow of food. I do not understand
whether Mr. Patil is speaking on be-
half of the India Government and
Mr, Nanda, the ex-Labour Minister,
was speaking on behalf of the Gov-
ernment of USSR or USA, or whe-
ther these two Cabinet Ministers be-
long to the same Cabinet, the same
Government, or not. Because, funda-
mentally this Government has pledg-
ed to make foodgrains available to
industrial workers. That remains
certain. So, the question of availabi-
lity of foodgrain and then bearing the
difference in expenditure does not

arise. And therefore I do not find why
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subsidised grainshops cannot be made
available to them.

And then, “Frontier Allowance,”
Three Advanced Increments for the
Assam railway  workers. Assam,
North Bihar and North Bengal, eco-
nomically bad tracts of the farthest
part of India, are served by the small-
est railway, to which I belong, I mean
the North-East Frontier Railway. And
when I say and justify that the three
increments shoulq be given to the
class III and the class IV staff, the
point is not that the justification for
it is being denied; because, the Rail-
way Minister has accepted the justi-
fication and the demand, anq all class
1 gazetted officers have been given
this benefit and privilege of being al-
lowed the three increments. When,
after passing from the Baroda train-
ing school or from any other place of
posting, the officers come to be posted
in North-East Frontier Railway, to
the Railway Board they tell:

‘BT HE I, 7T GIAT F, egA
gaf § a1 AT F5) AT F—

They are told: well, you will get threc
advance increments. And regarding
class III and class IV staff, they are
not given the same. The poor-paid
staff are not getting it. You might
say that these people do not incur so
much of expenditure. But today a
Lahiri, Banerjee, Mukerjee, Prasad,
Singh or Baijal who may be a Chalr-
man, may also become a class III or
a class IV staff. So the standard of
living difference is not so much a
point gs not to justify the grant of
the allowance. That is my submission.
Regarding the frontier allowance, the
North-East Frontier Railway is serv-
ing the frontiers, NEFA and Nagaland.
The other government employees pos-
ted there, are getting the allowance.
Look at the Border Roads Organisa-
tion a civil wing under the Defence
Ministry. They are getting the same
allowance. Posts and Telegraphs are
getting it already. May I submit to
the Railway Minister, he had been to
Pandu and he promised to consider
these three items—this frontier allow-
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ance. these three advance increments
and subsidised grain shops—when our
union submitted 3 memorandum tu
him. I will be very grateful if he will
kindly consider that,

Then, causal labour. Well Sir, ex-
cuse me, 1 wil] take a little time to
describe about the hardships and diffi-
culties of two groups, the animate
part of it and the inanimate part of
it. The inanimate part is the bogies,
the engines and the coaching stock;
and the animate part is the people, the
labour working there.

The casual labour, one of the ani-
mate parts of the railway organisation,
unfortunately, is destined not to have
the advantages of other animate parts
working there For the last ten years
our All India Railwaymen’s Federa-
tion have had discussions with the
Railway Board and questions have
been put in Parliament by us all, and
today the position regarding casual
labour is crystal clear. It has come
down to three things. Firtly, if there
is a class IV vacancy in the open line,
temporary or permanent cadre, on the
first day of appointment of the man
as class IV it must be in the CPC
scales; there are no two opinions about
it. Secondly, when it is a question of
construction works in the Railways,
they will be given CPC scales, pro-
vided they continue to work for six
months. And thirdly, if the work be
in the project, then whatever be the
period of their working as casual
labour—whether it is one year, two
years, seven years, ten years—they wil'l
never be favoured with the CPC
scales.

I come to the very principle of the
determination of wages. If we go to
the “Baniya Companies” they have
got their own way of determining it.
If you approach the Government of
India they have got a fixed way of
determination of wages. This Parlia-
ment hag made Acts and laws for the
country for the determination of
wages. For the Central Government
employees the CPC has decided. For

ihe other workers, the Minimum Wages
Act is there.

1 do not understanq one thing.
When 1 say about these three classes
of class IV employees in the very first
stepping-stone, I can tell you the Rail-
way Board’s orders have have been
there. But the zonal Railways, the
district officers, the divisional officers
misinterpret the very principle of the
Railway Board’s decision. And even
in the number-one category, that is
open line temporary. and permanent
cadre, they compel the workers to re-
main for more than six months till
they get the CPC scales. And in the
second one, namely construction works
the casual labour is Taken to work
for five months and twenty-nine days,
then discharged in the afternoon and
reapponinted the next morning, so that
six months may not be completed.
Thus they try to save the money of
the administration which they are
wasting in the top cadre of the offi-
cers, just as we see in the case of the
CTC scheme which was first given to
the Assam portion of the N.F. Railway,
It was never operated. Rs. 5 crores
were wasted. It was decided to be
operated in N. E. Railway in Chapra
to Gorakhpur, sector, and again deci-
ded to transfer the CTC scheme to N.F.
Railway in the section from Bongai-
gaon to Chansari. They have wasted
money like that. Ami they want to
make savings by denyin gthe legiti-
mate claims of these proper classes.

What I wish to say is that the
Minimum Wages Act is not followed,
the CPC scale is also not followed.
For the same type of work, for the
same assignment of responsibility, for
the same allotment and apportionment
of duty why should there be a dis-
crimination and why should their
legitimate demands be denied to them?
The Railway must have its own machi-
nery for determination of the wages.

Now, about the marine staff. 1 had
written to the Chairman and also to
the Railway Bovard, but except for a
reply from a junior subordinate ac-
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knowledging receipt of that letter, no
further action had been taken. In the
meantime, what is happening? Some
have béen discharged and rome ab-
ruptly transferred to Eastern Railway.
At the time of the Chinese aggressionr.
when 5 special crossing was to be ar«
ranged for the military at Tezpur, it
is this marine staff which went there
to the border and workeqd there, when
Kaul fled away, when the Deputy
Commissioner of Tezpur fled away
and when the officers of the NF

railway packed their wives and
children in the secong and third
class compartments. ... (Interrup-

tions). I am only stating facts.
So, during that time of hardship the
marine s'aff remained there. Today
due to the construction of the Brahm-
aputra bridge, I know that the mnarine
staff will have to be wound up. Our
NFR Mazdoor union two years ago
had the foresight to anticipate this
situation and this point was brought
on th official agenda of a meeting
with the General Manager, the meet-
ing PNM (Permanent Negotiating
Machinery) whose decisions ars bind-
ing on the administration. Anticipat-
ing the events to come, the Adminis-
tration was requested to do something
and to arrange for the absorption of
the staff. But whut has been done?
One fine morning, the district mecha-
nical engineer (marine) transferred
the staff to Calcutta, to the #arrakha
barrage and the staff were told that
their pay and everything will be paid
there. I do understand that the
Serange, Navigation Masters, Engine
Drivers and some technical staff
could not conveniently be absorb-
ed in this Railway. But could
not the others the semiskilled
and the unskilled staff who could
be absorbed here in this Railway
instead of taking people from thc
open market, could not these staff at
least be absdorbed in this Railway it-

self? No, it was not done. We had
to have some turmoils and hardships
and after a week or ten days, this plea
was accepted........
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Mr, Deputy-Speaker: The
Member must conclude now.

hon.

Shri Priya Gupta: I am the only
speaker from the PSP. I think that
we coulqd get about 30 minutes.

Mr. Deputy-Speaker:
ready taken 20 mintes.

You have al-

Shri Priya Gupta:
spokesman.

I am the only

Shri Sheo Narain (Bansi): All the
Members should have equal oppor-
nities.

Shri Priya Gupta: I was speaking
about the marine staff. Now,
the files of these peoples and service
records were sent to Calcutta but
then they are told: pay will not be
be given for the period of transit and
for those who opted to remain in N.F.
Railway, it will be treated as LWP
or LAP that is due. Is this fair? The
NF Railway Administration say that
the vessels had been sent over there
and so they cannot be paid their dues.
1 put them a good question. The ves-
sels had been segt six months ago.
Were DME (marine) sitting tight till
“Sadachar Samiti” reported on these
things? I say, Sir, this. If you can
pay them for six months in the ab-
sence of the vessels, could you not pay
these people for these few days? 1
would request the hon. Minister to
kindly see that these people were
given their due share, their legitimate
salary and absorption and reinstate-
ment of discharged staff.

The S&C and BGCP workers in the
NF railway had been working in the
forests and jungles. I am very grateful
for some of their cases being consi-
dered favourably. I pray to the Rail-
way Board and the Ministry to kind-
ly see that they are absorbed in the
vacancies that may exist in the Rail-
ways, in the NF Railway and also in
the other railways. It is not only the
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nigh officials bu: these people also
who have worked for the construction
of these routes. Everybody knows
that and the Chairman himself knows
it because he was there for sometime.
1 suggest that the Railways write to
all the Genera] Managers to stop out-
side recruitment and give preference
to these people in thz filling up of
vacancies. Besides there is the border
roads organisaiion, the M.ES.  the
N.PCC. and the NBCC and the
CPWD. Kindly see that our boys are
not put as tally clerks and commercial
clerks only because you cannot obsorb
them as technical staff in one place.
They have spend the money of their
parents and got themselves qualified.
Government says that we are short
of technica] staff. Kindly consider
the cases of surplus staff of BGCP and
S&C organisation of NF Railway.

Now, Sir, about safety. Safely is a
very big word. I have been in the
Railways for 23 years. There, safety
is like this: 1 give only one illustra-
tion. Suppose an engine is unwork-
able on the line. The loco foreman
forces the driver to accept such an
engine. If the driver refuses, he is
threatened with dire consequences. He
has to and he takes the engine out.
As soon as he reaches the outer pre-
cints, the safety inspector catchesr
him: why did you take this engine
out? How can you work it safely?
If he goes this side, he is hanged and
if he goes that side, he i; hanged.
Where shall that driver go? I know
one instance and I can speak autho-
ritatively about it. I have many other
cases but for want of time I shall con-
fine myself to one example. I can
quote statistics. Every boiler has got
its time, 15 years or 30 years. The
engine itself has got its life. Most of
our engines are in a dilapidated rondi-
tion. I know that one locomotive
engine was standing in the new Gau-
hati yard anqg the driver was standing
by its side. A diezal engine pass-
ed in the next line and because
of the jerks and vibrations creat-
ed by its passing so near, the

laver of the standing egine for
‘putting it on the run, that starting
lever of the standing engine fel]l into
position and the engine began to run
tnd it ran across three blocks sectors
and the driver ran too and caught it.
Then he was chargesheeted, a very
nice chargesheet indeed: you were
not on the engine. If not ‘on’ the
cngine, he was attending it; he was
there and that is why he was able to
catch it. That engine has got a his-
tory and I shal] shortly narrate it.
That very engine, the same engine
was in the Pandu shed. One day,
similarly, it ran out of the Pandu
shed and dashed against the B.O.C.
godown which was opposite and some
lakhs of rupees had to be paid as com-
pensation. But that engine was not
overhauled or replaced. This js ‘safe-
ty’. Bunch of circulars are issued by
the Administration without the least
attempt to see how they are imple-
mented.

I want that the safety organisation
should be entirely under the Ministry
of Transport, not under the Railway,
because if they remain under tne
same management they cannot go and
tell the CME or the CE or the COPS
the things in an effective way because
they have to work under them. So,
right from the lowest cadre to the
topmost cadre, the safety staff, inspec-
tors, etc. must be entirely under the
Union Transport Ministry. Simi'arly
the vigilance organisation, you have
created, there has been an additional
member for this, the director of vigi-
lence, the vigilance inspectors, etc. and
they must not be allowe dto remain
under the General Manager. They will
not have the courage to write against
him or other executives. They must
come under the Home Ministry or
some other Ministry. The post of
additional member should be upgraded
to that of a full fledged member.

Coming to the Dhanushkoti disaster
where 150 miles of railway line had
heen washed away and so many peo-
ple died, how did it happen? Our
Vice-president of the Southern Railway
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mazdoor union was the driver there
and two firemen were the members
of the union. Unfortunately, that
wing of the AIRF, that is, the south-
ern railway mazdoor union, has not
been recognised By the Railway Board
so far. What did they say? Could
this not have been avoided? How did
it happen like this? The notice about
the cyclone had beep received on the
morning ‘of 22nd December 1964 itself.
Nagapattinamm Observatory sent the
message to all the people concerned.
Secondly, the Port{ authorities also
issued messages. Thirdly, the Marine
Superintendent, Mandapam also gave
notice of it. The earlier train coming
from the opposite direction also gave
the message. Still, in spite of all these
warnings and knowing fully well that
cyclone and high tidal waves were
coming, the divisinona] operational
department of the the Southern Rail-
way alloweq this train to proceed to
Dhanushkodi. The whole train was
swept away and 150 miles of rail-track
was also swept away. Is it not cri-
minal on the part of fthe railway ad-
ministration tp have given permission
for this train to proceed as a result
of which so many lives were lost and
which cannot be compensated merely
by your doles and compensatory al-
lowances to the relatives of those who
have been killed? Is that not a shame
on the part of safety machinery of
the railways? There should be a
judicial enquiry on it.

The coaching staff and the goods
clerks are given certain rates for book-
ing of goods and they realise money
at that rate from the merchants. All
on a sudden the rates are changed
and the new rates are communicated
to the concerned staff who are asked
to realise the difference from the mer-
chants and contractors. After a period
of six months, where are they to go
and find out the merchants and con-
tractors for realising this difference in
the rates? If they don't realise this,
then debits are raised against them.
Then again, anybody can ask for allot-
ment of wagons. After the wagons
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are alloted, if the parties don't turn
up, then demurrage charge and fines
are claimed against the parties, which
similarly cannot be collecteq by the
ASMs. Therefore, debity are raised
against the ASMs. Is it fair that
these people should be penalised for
no fault of theirs? There should be
fina] settlements for all this.

Then, there are two time-tables in
the Railways. One is meant for the
public, giving information about the
arrival and departure of trains, and
the other is a confildential time-table
giving the mark of only ‘D’ which
means departure time—the (rain will
stop and go within 2 minutes. This is
the internal instruction to the staff. It
is impossible to receive and de-psatch u
train within less than 7 to 10 minutes.
False timing is also given in one of
these time-tables which is not general-
ly known to the public. The highly-
paid transportation officers, who are
framing transportation ang  general
rules, subsidiary rules etc, say that the
train will stop and go within two
minutes. I cannot understand how
they say this. This confidential time-
table and also the other one meant
for the public are given to the running
staff the station staff etc. We know
how the confidential documents can
be quoted especially after what Shri
Kamath has placed on the Table of
the House.

Lastly, I would like to say some-
thing about my own constituency.
Katihar BG line has not been connect-
ed with the Katihar main station thus
causing great hardship and inconveni.
ence to the travelling public especially
during night. My thon. friend. Dr.
Ram Subhag Singh, the Minister of
State in the Ministry of Railways,
who is a man of integrity and very
honest, promised to re-introduce Man:-
hari Ghat and Sakrigali Ghat ferry
service for the second trip with con-
necting trains in the NF Railway and
Eastern Railway for the facility of
passengers and for upliftment of un-
developed area of Purnea district in
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North Bihar. 1 would request him to
do something in this regard.

I do not understang one thing
about the educational re-imburse-
ment. The rules say that the educa-
tional re-imbursement will be Rs. 3
per month per student, but the Rail-
way schools charge Rs. 4 per month
per student. What is the benefit de-
rived by the railway staff when the
railway schools themselves charge
Rs. 4? There is one more thing here.
Bongaigaon and Mariyani schools were
to be taken over by the Railway Ad-
ministration for the benefit of the
children of Central Government em-
ployees. After lengthy correspond-
ence and counter-correspondence and
after justification having beep obtain-
ed, now they are not taking them over.
Some decision must be taken imme-
diately on this. Ouy demanq about
Night Duty Allowance, Wage Board,
Winter gllowance etc. be acceded to
and

Mr. Deputy-Speaker: Your Party
has only 27 minutes. You have taken
more time than that. You must con-
clude now.

Shri Priya Gupta: I will conclude
now with this point. The running
staff, the ASMS, SMs ctc. are medi-
cally incapacitated because of hazar-
dous work and because of exposure to
inclement weather. They should be
covered by declaring this as an occu-
pational disease and their emoluments
should be protected. I would also like
to say something about the Isihara
system of medical examination, which
is now limited only to Class III and
Class IV staff, I wish and I would
also request that this system of vision
testing (colour blind) should be ex-
tended to all the officers including
COPs, District Operating Superinten-
dents, etc. This test should be there
for all in a uniform manner, I would
alsy say that if this test is to be im-
plemented by the Railways one the
staff right from their appointment
without waiting for periodical exami-
nation time, then 90 per cent of them
would be declared unfit and the Rail-
ways will come to a stand-still.

Mr. Deputy-Speaker: Please resume
your scat.

Shri Priya Gupta: 1
Regarding the quarters

will  finish.

Mr. Deputy-Speaker: Order, order,
Order. Shri M. R, Krishna.

15 hrs.

Shri M. R, Krishna (Peddapalli):
Mr. Deputy-Speaker, Sir, the Railway
Minister deserves congratulations for
the railway budget and for his very
eloquent speech. He deserves congra-
tulations not because he has done any-
thing spectacular to improve the work-
ing conditions of Class III and Class
IV employees in the railways or for
giving any extraordinary concessions
to the poorest third-class travellers,
but he certainly deserves congratula-
tions because of his magnetic brain to
grasp the problems and also for his
inventive zeal to find solutiong for the
problems whenever he wanted to
solve them,

The Railway Minister has taken one
important decision which was pending
before the Railway Board and the
Ministry for quite a long period. Dur-
ing his time, it has materialised, for
which most of us coming from the
south-central area will definitely be
thankful to him. The north-eastern
zone has beep created sometime back
and with the experience that the Rail-
way Board had, I think the Railway
administration should be able to pro-
vide all the necessary facilities for the
South-Central Zone to function pro-
perly. The inefficiency in the Nortin-
Eastern zone and the extra cost of
operation were there for quite a long
time and it took nearly four to five
years for the Railway Board to bring
down the cost of operation and to im-
prove the efficiency there. This was
probably because when the new zone
was created, there, the railway admin-
istration did not take proper care o
send really very efficieny officers to
that area and also to provide funds
for the North-Eastern Railway to meet
their commitments.
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The South-Central Zone which has
now been created was formerly cater-
ed by a very important railway, name-
ly, the Nizam State Railway, Amongst
the various Indian railways this was
one of the well-administereq railways
with a lot of surplus funds and assets
with it. Many of the assets were
there when it was integrated with the
Cuntral Railway. It was not one of
these railways which had integrated
with a lot of liabilities. It had a lot
of surplus funds. The Nizam State
Railway had made certain commit-
mentis and surveys to develop that
area which had been neglected for a
long time. It ig just ordinary custom
that anybody who takes any respon-
sibility should not only accept the
assets but also the liabilities, but in
this railway there was absolutely no
liability but only assets. In spite of
that. some of the very important rail
links which should have been com-
pleted long ago have been neglected.
The Nizam State Railway had fore-
thought and they knew that this was
one of the very important communica-
tion systems and they anticipated that
the thermal power which is going to
be produced at Ramagundam and
sugar which is the main industry in
Nizamabad would definitely increase
the export and with that view. they
gave a very important priority to this
rail link. But in spite of it, and in
spite of almost everyone coming from
that area agitating for it, and in spite
of the then Government of Hyderabad
and later on the Government of An-
dhrg Pradesh asking for this land, the
Railway Ministry has not done any-
thing. Probably now, since the new
zone has come up, the Railway Minis-
try will be able to provide funds not
only to construct the office buildings
but glso to meet certain commitments
like the railway link, etc.

There is also another aspect which
1 woulqd like to stress upon. The An-
dhra Government has been good
enough to give land for the expansion
of the railways in this area at Secun-
derabad. They have given the Mealali
area which is a costly area and which
is also going to be apn industrially
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very well developed area. I think the
Andhra Pradesh Government has
given it free, and even if they have
charged anything, 1 think it must be
a very meagre sum, compared to the
price which the railways usually pay
in other areas here. It should be the
railways’ duty to see that it should
not be merely a goods siding but it is
alsg developed into a very huge work-
shop. Formerly, when the Perambur
workshop was started, there were faci-
lities at Hyderabad to manufacture
coaches and various other things. But
due to various political reasons which
we are unable to understand, the fac-
tory was started at Perambur. Even
now, there is ample scope in Andhra
Pradesh to start some manufacturing
units of the railways in Hyderabad.
The tclecmommunication engineering
section which is in Hyderabad is also
doing very useful work. I think the
Estimates Committee has also made a
recommendation in one of their re-
ports that this workshop should be
developed to  manufacture more and
more equipment required by the
railways.

I think some of my hon. friends
coming from Andhra Pradesh have
made mention about the bridge over
the Godavari. This point has been
emphasiseq by almost every Member
of Parliament coming from that area.
Probably, the people of the whole of
Andhra Pradesh would be more agi-
tated about it. It is not the amount
which 1 have to stress because this
road bridge is going to cost the Gov-
ernment hardly Rs. 2-1|2 crores, out
of which the Andhra Pradesh Govern-
ment has already spent some money
and is still prepared to meet some
more expenditure. They want some
more amount to be given by the Gov-
ernment of India. The Government
of India, particularly, the Railway
Minister, whe is really g great friend
of Andhra Pradesh, will be able to
find that much money. I am sure. But
1 would like to say one thing. The
Ministerg of the Central Government
whenever they go to various States
and when they find anything happen-
ing there, such as the collapse of a
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bridge or any other thing they im-
mediately announce to the people
there they would be gable to find
the money. They do not come to
Delhi to find out whether there is
enough money in the Delhi treasury
to pay them. But they see the inten-
sity of the problem and they under-
stand the feeling of the people there
and they understand the importance
of the work, and therefore they make
the commitment. Similarly, I think
if any important Minister from the
Central Government were to go to this
area. I am sure he will have to make
such a declaration anq promise the
. people of that area that he will be
able to find that much money because
that is the way in which better feel-
ing will have to be created.

Today, if a project is going to cost
the State Government a lot of money,
if they were to take the same work
separately, and if the Central Govern-
ment thinks that because it is going to
be borne by the State Government, let
them bear it, it is not a fair way of
looking at things, whether it is the
Central Government’s money or the
State Government'’s funds.

Mr. Deputy-Speaker: The hon.
Member’s time ig up.

Shri M. R. Krishna: ¥ should have
1t least 15 minutes,

Mr. Deputy-Speaker: He has taken
10 minutes.

Shri M. R, Krishna: I was told I
will get 15 minutes.

Almost every Member has said that
the Minister has not done well in in-
creasing the third class fare. A man
of the calibre of Mr. Patil, who has
been very effective in all the minis-
tries where he hag served because of
his dynamic personality should not
come to the House and say that be-
cause coal production or steel pro-
duction was not there, therefore the
railways have to lose in their earnings.
I thought Mr. Patil would depend more
upon private industries to transport

goods by the railways instead of de-
pending solely on commodities pro-
duced by the public sector industries.

A manr who sends his goods by rail
is not sure that his goods will reach
the destination in time and in perfect
condition, agnd whether he will be able -
to get compensation in time if by
chance the things are pilfered. These
things generally prevent people from
sending their goods by rail, and they
prefer road transport. which definitely
assures all these things. When stout
and efficient ministers are manning
the railways, they should be able to
change the pattern and make the peo-
ple feel that any goods sent by rail
will reach their destination in safe
condition.

The Minister hag introduced a new
system to check ticketless travel. He
wantg to give the assistance of the
protection police to the checking staff.
This is very good. More than that, his
Ministry should create g feeling among
the railway employees that everything
connected with the railways is owned
by the nation and it is the property
of the railwaymen themselves. Many
times, even though a railway employee
is present there, he doeg not extend
any kind of help to the ticket collector
when he is confronted with ticketless
passengers, Generally the ticketless
passengers are not very polite they are
rude and they do all kinds of tricks
to cheat abuse and insult the check-
ing staff, So, whether it is a question
of ticketless travel or railway pro-
perty being stolen, every person
working in the railways from the
General Manager down to the ordi-
nary servant shoulq feel that he should
not allow anything to happen which
would damage railway property.

Many new railway lines have been
proposed. T think Mr. Patil will be
able to appreciate the rail Jink which
1 suggest, namely, Hyderabad to Bas-
tar. This is a very Important link. It
has not been surveyed so far. But it
has got so many things which are of
a very important value and which will
carn a lot of cxchang . for the Govern-
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ment of India, because a lot of goods
will have to go through this route.

Lastly, when Rajas and Maharajas
have given up the saloons and when
the Ministers atre not also allowed to
travel by saloons, I do not see any
reason why saloons are still being
used by the railway officers. They
may give some reasons, but I know
they are not very reasonable, They
generally misuse the saloons and
therefore it is time for the Railway
Boarg to prevent railway officers from
using the saloons.

o} fgemafagm (wreer) : umeae
wgrgm, oy ¥ faa 3 w7 fF sl
F1 &7 AEY ¥ Arfen | & gwwan g
f& g1 7 d97 F9 F fau faw o
% o IART AIFAA ¥ IARY ATATAFAT
e ¥ 79 7H ovEg ovxg fga & fom
IAH ATET TEA ¥ oY IAWT ) @rAr
T wifz &9 #7347 T3AT & | U AW
% w1 & fau g&dr § wafaw g9 a7
srafe A=Y &7 =TfEy |

UF qIq AR @ F AT 3@ g
¢ f& o9 93 & awav faar fesre A
FY IHEA § AT § ART IAY AN qF
@ s &1 & guwar § 5 ST
o1 & fau geaTT #1 3If9a wavg w7
OTEAVE F | WY THEH FHATE HTEM
AT ag A1 AW T H KW A @ E
gg fare s gvEQ smmafow
#EqIHl ¥ WA FT FTH g9 § gIGY
g 99 W1 § NI THA €T F &Y
& o FTE FAAT AT | WAV IH
¥ a4 A FT FHA WT ATTAT AT
T A g gafag a fRaew
2 f §7 T owwl w7 A w7 g
yawy fear s gravew @

UF A " awE § AL wrer fE
fxqr fowe =9 ™™ F ITF AR
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FAAT F AFTEAT #;T A At |
THFT FT70 g7 ATAA gAT & 5 o
A% FUA AW F g WrEAT qIr G A
¢ f& J9a w1 aHE woAT /I §
) TF AT AT HAXT F JHTA F THAS
g a7 & aWRy § 1 39wl
garn wifge arfs &vr qwd fv =&
FT AFATT ITHT HIAT FAE g A7
A ®1WAT AFAT AT AT IAHKT LT
F4 & fau 3% @ s d@w A
ZAT 7 wET AW oag wAdfa gar
Fr o At 7 faar fewe wwq A
Ffargeas I v FTAFAE | TR HIAT
Tgq IE 2

T geavy H & gg o w7 g
z f& orowe fFn w9 @l 3 &
FAFT § TAGT § W7 Al % ¥ San
z, % @A g fr & e af @
T INTE G ATEA FrAT AT | & FHHAT
g f& s Sfww Fv ggrr smom A
faar fewz I9q aT=t * g7 wI™
F9 g AT |

Z1 I TEF {7 77 97 fF qarer
g fage 1 aga a9 e @ o)
Tad feat feaR g® 3 A9s F1
BT T I ATLT FTEAWEA | T
¢ T A HIE A ATEA AL &
oWl % T WX I A4 fFar man
¥ o T2a1 oT—f" F AN 50-60
| &Y TO——aF ¥ gAar wan g fw
g o o I g fwT oy aw
Y Iy | gg A1 ¥ 4 w8 9% fo
q T H f9 WETT AT AT U
Faife EFT ShArE F1 & T e,
afFT g fadsA &7 STEar
g f& dddft & My A AW
T TR AT ATt | AT 3 e
# 3 #g7 w1 fF 9 aF agr I A%
A T A7 Aw F A7 mwreT o9y
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& aresy # 3 &Y S0 A1 g@ AglamA
Zr smoeft 1 3@ ooEr & oy oAwo®
% AT Y qF 0 g W7 K F Aqm
¥ %% qoom g8 & A dare &t s
#ifs a8 aga sRfed &1 R
FRU | TAE |vET # N F1E AT
AEY & 1 & wwwan g fw gm oA Stex
o T afEgm

uF g AT FgAT g g K A
@ fE g @ AT T AT 11w
T qgAAT § AGE T TEH AV F IR
¥ STg E §U WY AT W § TTATH
T WS | T T wfearE B &
foq mfet * ¥z gmar &, A f*
TaT FEEFT AT #, IR AT TS
fagm A8 8, 77 oew mfedt # g fawwa
A ¥ AR wET FEE v & gaw
& fau arey ST et @, o & 3 fafaer
ovwig & N o8 3@ R fE T ¥ awa
TEY TH A WAET AIT § FwET
F fegwd 1Y @ | 9 For@ww wfen
2o g A W fr iy F 2w A
4T 917 (1 Jgia g fraam fear
T & 99 @A T #1 afgu fF fow
Ry ¥ qg AT FgA e 99
Ry & VAN ®1 @47 WA
w7 fF IT* LV T KA HIEHT FT
froae 1 man § anfs dE9T 1 FE
ogfaur 7 g1 77 @ww werw 39 foore-
Fve ) frr & € o A1e @ 3w
997 F1 Nt wm 7 f& g faw
fravawm forar mar & av w@ 37 A
% wa f§ Ag 77, AWy T @ A q}A
T ¢ dfam afg aww vz A1 fom e
o FmeAy d3F AT 39 F 9
ITHFY g9 gEAT 9g¥ A anfem !

39 ATE &) rEawdT F1 AT ATEAVEE
3
A

92 W1 & & % 7% Fgr @ A7 w
fo g = o 9v aEE FY HEQT
DT ®7H FY WIT 99 HATAT FT qH
fesrar =gt § 1 3w § A€ @ A
¢ f& @Al ov gy A Tgd s
Awrs gf & AfEA w3 gu
FIA X FTH AW FIT & 0 AT
AFTE FT F FIA AT AFAT SWTET
gife & 39 & 79 { ot ot ¥ 7AW
aggam dar Ad g & fv 2wat w1 g7
AW AT YT IATY TEAT ITHT FHH
¥ | o gfamt g v & oA
fear o1 w1 & A Awd & FWAfoar
# F9 g araT & fF 3aw Gar v
7 TE | W AT qE TET R AT Y
IFTT ST W A I¥ a7 ®I, wTANESF
qOHA TR JAIEFTE | AT MY
ATET FEY & G2 T § ;T Aw &
A1 I A W7 IW & qfro-
TAET F ATAT AT W ACHETT &%
fear s silT AravOwE weTHA &7 )
g & AT g & qww awm 9@
™R FHNIf@ 1 = W oHe
F w7 mrwie fear a0 & gmar
T g f5 & 7 ot 7@ w7 0% oY
B TE TR § I way N T 39
FT WAAY I T WA &I TR
TITR W TAR KT |

Shri B. K. Das (Contai): Mr. De-

puty Speaker, Sir.

The Budget for the next year ie.,
for 1965-66 has been based on the
trends indicated in the budget of the
current year. There has been a
shortfall in the earning in goods tra-
ffic and also there has been an in-
crease in the working expenses. Al-
though there has been some increase
in passengers’ earnings, the main con.
sideration is on the extent of deve-
lopment of the freight traffic that is
expected during the next year.
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In his sp‘:ech, the hon. Minister has
indicated that it will be to the tune
of ten mil ion tons and unlike the
current ye: r when our expectation of
three milliin tons has not been fulfili-
ecd, he expnets that this will go upto
ten million. tons. There has bpeen a
fall in the output of coal, iron-ore,
iron and steel whichr might be 45 per
cent of ou: railway tonnage. There
is not much scope for the develop-
ment of coul traffic. But, it is expect-
ed that during the coming year, with
the expansion of these steel plants
and commissioning of the thermal
power stations and with the larger
agricultura! and industrial expansion,
there will be better development of
goods traffic and it may be expected
that there will be at least ten million
tons of adJditional traffic.

He has made a very strong case for
enhancement of fares ang freight be-
cause the expenses will also go up.
There will be some impact of the
proposals on the General Budget also.
There is increase in tax rates on
copper wir:, steel etc., and it can be
very well e¢xpecteq that this will have
an cffect o1 the cost of the railways.
It is, therofore, very necessary that
all this should be provided for, and
the fares und rates proposed by the
hon. Minister in his Budget Speech
can be well supported.

There has becn a proposal from an
hon. frienq in the O:oposi{ion that we
may save Rs. 20 crores from the ap-
propriation to the Depreciation Re-
serve Fund and it is unnecessary to
appropriatc Rs. 85 crores as has been
proposed in the budget for the next
year. [ cennot support this proposal
because I have glways held that the
Depreciation Reerve Fund | a very
important wing of thc finance of the
Railways and our renewals and main-
tenance devend on the strength of
this fund. The Development Fund
i also very important and always the
Railways should see to it that these
funds are well developed andq propcer
appropriations are made to these
funds every year. So the proposal
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that some amounts can be deducted
from these funds is not appropriate
and this wil] not go to the strength
of the Railways. We have seen in
the report of the Committee that was
appointed to look into the question of
accidents that they were of the opi-
nion that many of the accidents occur
due to want of proper maintenance of
our engines. It has been pointed out
that 51 per cent of the accidents occur
due to non-maintenance of engines
in the proper order. The Deprecia-
tion Reserve Fund is the only way by
which this maintenance can be done in
the proper way,

In order that the financial condition
of the Railways may be sound we
should look to other things also. I do
not want to say much about economy.
That is always a point on which stress
has been given. But I think that in
a vast organisation like the Railways
if in every part of it care is not taken
about economy overall economy can-
not be effected. I should, therefore,
think that if any specia] week or a
special month for economy is observed
as the ‘courtesy week’, the attention
of every one who is concerned with
the railways may be attracted to that
aspect and it will be possible to im-
press this matter on everybody con-
cerned,

About avoiding infructuous expendi-
ture that the Audit Report has drawn
our attention to losses, nugatory ex-
penditure and financial jrregularities.
I think it has already attracted thc
attention of the hon. Minister and the
Railway Adminigtration. In that re-
port which has been supplied to us,
for 1963-64, we have secn that in the
Eastern Railway there was heavy
shortage in stock verification of coal
at Moghulsarai Loco Shed. A Loco
Shed is a protected area and if proper
care cannot be taken in such a place
I do not see how pilferage can be
prevented. The reasons given for
such shortfall was that there was pil-
ferage, overloading of tenders and also
conversion difference. Giving allow-
ance for all these
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15:29 hrs.
[SHrr SONAVANE in the Chair]

Wt gEW Wy @A : FWTERT
e, & w F EEedr AwEar § |
T T gred A wrw T E |

Mr. Chairman: There is quorum.

ot gww & wgATT : AT 78 Sfaa
¢ fr grow ¥ Frw A g A fRe Y
qEA A FEAE AN @ 7

st vgATa fag (FTCOET) oA
AR gTer § arw w1 e o

faar & 7

Mr. Chairman: I have counted the
number of hon. Members present in
the House. There is quorum in the
House.

Shri B. K. Das: Giving allowance
for all these, the net loss amounts to
Rs. 3,90,308.

1 want to draw the attention of the
House to the report of the Estimates
Committee which concerns the North-
Eastern Railway. I will quote only
one paragraph from that which reads:

“The Committee are concerned to
note that the percentage of claims
paid on account of pilferage has in-
creased from 68 per cent in 1962-63
to 68 per cent in 1963-64.

L [ ] L]

The Committee would also like to
draw special attention to the high
percentage of claims arising out of
non-receipt 6f complete packages or
consignments ang delay in transit.
They note that the percentage of
claims paid on account of loss of
complete packages or consignments
rose from 18.48 per cent in 1961-62
to 21:03 per cent in 1963.64."

This passage tells for itself. I think
if unnecessarily claims are paid like
that this will tell on the finance of the
railways as it has already done.

2318 (Ai) LSD—T.

Another reason for decline in rail-
way goods {raffic is road competition.
This matter has already been discussed
and it has heen admitted that decline
in railway goods traffic to a certain
extent is due to the fact that some
commodities are being diverted to road
transport. In order that there may be
co-ordination between road and rail-
ways this matter should always be dis-
cussed. Also, I think the quality of
railway service shoulq also be improv-
ed and proper attention should be
given to that,

Sir, my hon. friend, Dr. C. B. Singh,
speaking about the railway doctors has
drawn the attention of the Railway
Administration to a very important
matter. They have their grievance and
they have been trying to redress their
grievances for a long time. But noth-
ing has been done in that respect. 80
per cent of them belong to Class III
subordinate service. They have 3 long-
standing grievance anq proper atten-
tion should be given to remove it.

Mention has been made about a cir-
cular railway for Calcutta. There is
only one point to be considered in this
respect. Of course, the hon. Minister
is in sympathy with this proposal, but
I think there is some amount of apathy
from the side of the experts who are
thinking of costs and who are thinking
that they are pot responsible for the
needs of the passengers of Calcutta, I
only request the Minister to consider
whether it is proper that the railways
should jettison at the outskirts of the
city 4 lakhs to 5 lakhs of persons every
day and say that their responsibility
is over. They shoulq accept some res-
ponsibility for taking this large volume
of traffic to places nearer their business
centres and they should do something
about that.

Lastly, there has been some slowing
down of the construction of the Pans-
kura-Haldia line which was taken up
some time back. I think attention
should be given to this and this should
be speedily done because Haldia is
coming up very quickly. This line is
very important from other aspects also.
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Last time 1 pointed out that there will
be an industrial belt round about
Haldia and if Haldia is connected
speedily by this railway line it will be
possible for industries to develop all
round it.

Shri Solankj (Kaira): Mr. Chairman,
I am rising to speak on the railway
budget. I welcome this budget. On
the whole, it is a satisfactory budget
from all points of view and I would
like to congratulate the hon. Railway
Minister, Shri Patil, for having done a
splendid job in such a short time, My
praise also goes to Dr. Ram Subhag
Singh, who has done a splendiq job in
the railways. Whenever we had any
difficulties or problems, he has per-
sonally attended to them and we have
at least received replies to our letters,
satisfactory replies from the Railway
Minister. This is in contrast with the
other departments of government.
There is an instance where I have sent
40 reminders to one Ministry and still
1 have not received any reply. In the
case of the Home Ministry, I have sent
8 reminders ang still there is no reply.
On the other hand, in the case of the
Railway Ministry there is a sincere
and honest attempt to understanq the
problem,

Coming to the increase in fares and
freights, the increase of Rs. 20 crores
which the budget shows is absolutely
uncalled for. When we know that our
country is at present facing an econo-
mic crisis, this increase in freight and
passenger fares, particularly on freight,
will affect the prices of lower commo-
dities and there is the danger of the
prices of Yhose commodities rising if
this additional levy is insisted upon.
Although the increase in freight rates
is on commodities which will not ‘affect
the price line, it remaing to be seen
whether in the long run they will
affect the prices or not. For instance,
items like cement, timber, pig iron,
iron and steel scrap, they have a ten-
dency to raise the prices. The hon.
Minister himself in his budget speech
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has given expression to this fear by
saying:

“Thus, the budget is only for an
estimated surplus of Rs. 29.24 crores
in 1965-86 against the surplus of
Rs. 49.24 crores actually achieved in
1963-64, even on a somewhat smaller
capital, before rising food and other
prices altered the position very sub-
stantially for the Indian Railways.”

He goes further and says:

“...if costs rise further beyond
the control of the Railways and of
their capacity to absorb them, it may
become pnecessary to make further
adjustments ”

When the hon. Minister himself feels
that there might bepossible rise in
prices, this levy or tax on freight is
certainly going to create that situation,
Although the Railway Minister might
say that it is pnot his fault, the addi-
tional tax on these items in the form
of increase in freight is bound to affect
the economic position.

Secondly, I want to point out that
although ostensibly they have reduc-
ed the freight charges of certain com-
modities, it is an attempt to take away
those commodities from the road tra-
flic. The railways want to take away
those commodities from road traffic
and handle them by the railways. That
is why they have reduced the rates for
those commodities. I feel that it is
very necessary that road transport
should also develop. We have stated
in this House times without number
that there should not be any unhealthy
competition between raij and road
transport. So, there should not be any
attempt to rob road transport of their
legitimate share of transport of goods.
Some of the items which have been
taken away from road transport are
carpets, rugs, hardware, linoleum, tea,
cutlery, milk food. stationery goods,
bicycle, hosiery, silk etc. These small
items in smal] quantities for covering
short distances are ideal commodities
for road transport. The reduction in
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their freight charges wij]] adversely

affect the road transport.

Coming to the increase in passenger
fares, although the Railway Minister
has promised to look into the matter
of providing more facilities to the pas-
sengers, it stil] remains to be seen
whether the second class and third
class passengers will get those faci-
lities in the near future. Many Mem-
bers of this House have spoken in
favour of the facilities to be provided
to the second and third class passen-
gers. The plight of those who travel
by third class is unimaginable. There
are regulations governing the loading
of wagons with goods or cattle. But,
surprisingly, there are no regulations
governing the crowding of passengers
in trains. The passengers are crowded
into coaches in a worse form than ani-
mals. Many of the hardships and diffi-
culties faced by the third class passen-
gers are such that they are not faced
even by animals when they are trans-
ported by trains. I would request the
Ministry to do something for these
passengers so that they get better facl-
lities for trave] with a little comfort
for which they are now paying and
they are going to pay a little more in
future. My hon. friend, Shri Priya
Gupta, stated that for the last few
years the fares have been going on
increasing. Therefore, these passengers
have a right to ask for more facilities
for the money they are paying.

So, my three points are the economic
factor of the rise in freight charges,
the taking away of the legitimate busi-
ness of the road transport by the rail-
ways and, thirdly the provision of
minimum facilities to the deserving
third class passengers. Now I want to
make a few more suggestions.

U will first take up the railway sta-
tion at Ahmedabad, whieh is the capi-
ta] of my State. A year ago, the rail-
ways constructed a new railway sta-
tion there which has several platforms.
Perhaps the railways thought that this
will reduce the traffic at the eld station
as the traffic will be dividled While

dividing the traffic they have created
so much of hardship for the passengers
that I find it difficult to describe them.
1 have taken some photographs to
show to the Railway Minister and I
have every intention of showing them
to him. He wil] observe that the pas-
sengers who are crossing the railway
tracks or who are crowding on the
platforms are put to a lot of difficul-
ties. Moreover, whenever these pas-
sengers have to leave the platforms to
go out to the city, the porters demand
not less than Rs. 5 or 6 for even two
pieces of luggage because the distance
they have to travel is quite a bit,
nearly a quarter of a mile and there
is no bridge which directly takes the
passengers from one end to the other.
There are several bridges which they
have to cross. They have to climb
severa] steps and sometimeg the pas-
sengers are forced to take their boxes
or luggage separately by lifts while
they have to climb the stairs. When
they reach the other end, there is a
mad rush and there is difficulty of
identifying the luggage, whether the
suit case and bistar are of this pas-
senger or some other passenger. It
takes nearly one hour to get out of the
platform. I am a regular traveller by
these trains and I have experienced
these difficulties myself. There is no-
body at the station to help us to over.
come these difficulties. I would sug-
gest that the hon. Minister should visit
the platform in Ahmedabad station and
see what chaos has been created there
in the name of facilities.

Secondly, Baroda station is a very
busy station. Trainsg for Bombay and
Delhi pass through that station. There
is only one smal] waiting room in the
platform. Several Members of Parlia-
ment stay there during midnight for
coming to Delhi because the Frontier
Mai] starts from there at 2 A M. We
have to wait all the time in the plat-
form. There is not sufficient mpace to
stay in the waiting room at the Baroda
railway station. There are waiting
rooms upstairs where you can occupy R
room or where you can sleep .
(Interruption): but if somebody has
to wait on the platform, there is no
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facility for passengers to wait there.
These are two big stations in my State,
namely, Baroda and Ahmedabad, whictr
are facing these difficulties which can
be cured if the Ministry woulq care to
see to it,

Another thing that 1 wanted to draw
the attention of the Railway Minister
to was regarding night allowance for
certain categories of railway workers.
The Railways grant night allowance to
certain booking clerks; side by side
there are other clerks in the goods and
parcel department who are also work-
ing during the night, but night allow-
ance is given only to the booking
clerks and the night allowance which
should be given to the parcel and lug-
gage clerks is denied to them although
they are working side by side the book-
ing clerks. They are putting in the
same hours of work as the booking
clerks, but the night allowance is given
only to the booking clerks and not to
the parcel and luggage clerks. This is
something which is not fair and I will
request the Ministry to look into this.
They should treat them on equal basis.
These other people who are working
during the night shoulq also get the
night allowance,

The next thing that I wanted to
point out is the punctuality of local
trains. Some ]ocal passenger trains
are regarded as wagon trains. They.
may take weeks to reach their desti-
nation, The local trains running be-
tween Baroda and Ahmedabad some-
times take hours together. Their be-
ing two hours’ late is a very normal
thing. I live in a village and if I
have to catch a local train, say, at
12 -o’clock, my villagers advise me,
“You go walking thereby taking one
hour more, you will catch the train
even though it is to start at 12 o’clock”.
It has happened so many times that 1
have caught the train after the train
hours and there has been no difficulty
because most of these local trains go
at such a slow speed which is slower
thap that of the proverbial tortoise.
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Then, there is no facility given in
these local trains. I am not worried
about the time factor but about the
hardship that passengers experience,
particularly during the summer days
when they have to sit in the coaches
waiting for yard clearance. Sometimes
the signa] is not given and they are
kept waiting. All these difficulties are
faced by the second and third class
passengers in the local trains. They
may not observe absolute punctuality
(Shri Ranga: Why pot?) but to a cer-
tain extent they should observe it.

Talking of punctuality, there was re-
cently an instance of even an express
train being delayed. Recent]y I read
a letter in the Statesman of the 7Tth
January, 1965, by Miss Singh which
stated that the GT Express was delay-
ed for 13 hours at the Delhj Station
for the Minister of Steel and Mines.
1 would like to have a clarification
*rom the hon. Minister of this. This
letter appeared in the Statesman of
the 7th January, 1965.

Lastly, the efficiency of the Railways
is growing. The railway administra-
tion is doing a good work. I know, it
is a very big task before them and
these small thing might not be attend-
ed to at once. The railway adminis-
tration is the only administration
which is running efficiently and we
have pride in it. We hope that this
progress wil] be maintained in the

coming year. It should be improved
upon.

Railway revenues are doing very
well from the economic point of view
and I will request the Railway Minis-
ter to hold on to some of these reve-
nues to be invested. They should not
be distributed to the other depart-
ments. The tendency is that because
the Rallways are making a profit,
everybody is waiting to take a share
from the Railways’ profits.

Shri Sham Lal Saraf (Jammu and
Kashmir): Part of the common pool.

Shri Solanki: If it is a part, that
may be so; but if it is the whole then
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the taxpayer has to bear the burden
and the economy has to bear the bur-
den. Therefore we request that the
Railways should invest that money in
more efficiency, more speedy trains
and better comfort for passengers.

That is all that I have to say.

Shri Jaipal Singh (Ranchi West):
Mr. Chairman, I feel, ] might say some-
thing against both the Ministers.

Shri M. R. Krishna: That is not fair.

Shri Jaipal Singh: They are both
my friends, but 1 do not want them
to be in the railway administration at
all. They should go back where they
were, both of them. Shri S. K. Patil
was doing a first-class job in the Food
and Agriculture Ministry and so was
my young friend, Dr. Ram Subhag
Singh, himself a very eminent, active
tarmer. I think, he is out of place
where he is. By this I do not mean
to say that they are not doing a good
job where they are. But I do think
that Dr. Ram Subhag Singh's weight
is too much for the railway carriages.
I do not think they can carry his
weight and both of them together
make matters worse.

1 fee] that this question of communi-
cations, whether we cal] them trans-
port, railways or anything else, should
be rationalised and they should come
under one ministry. Roads, even air
transport, water transport, railway
transport should all come under one
ministry so that there is no confusion.
Today as we find ourselves, the rail-
ways are bound to have a sort of hos-
tile attitude towards road transport be-
cause it might compete with them.
That used to be the attitude of the ola
Railway Board. I think, after inde-
pendence, there are far too many
ministries just to provide jobs for peo-
ple here and there. I feel that cors-
munications as a whole should be one.
It would lead not only to economy in
the matter of employing less politi-
cians—ministers, deputy  ministers,
state ministers, parliamentary secreta-
ries, secretaries and the like—but
there would be rational thinking on

that point. This is something that I
have felt for a long time,

I am sorry, there is only one Cabinet
Minister. 1 do not know whether
there is one or two, how many are
there. It is disgracefu] that on g Bud-
get which is perhaps, next to Defence,
thre next most important one, only the
poor Minister of Railways should be
present here and others are not here
to listen. Even the Minister of Parlia-
mentary Affairs is not there, 1t is a
disgraceful affair that he is always
absent.

I am almost a railwayman. I do not
want to hurt the Members of Parlia-
ment when ] tell them that I am
shocked by the behaviour of the Mem-
bers of Parliament as tar as the rail-
ways are concerned. Here people talk
and say, “Why have you increaseq the
fare for third class passengers”. Why
do we not travel third class? Why do
we have first class passes? I would
like to know this. I travel a lot, not
only by road but by railway, by air
and otherwise. ] have been shocked
at the way railwaymen are offended

by Members of Parliament ... (In-
terruption). Please learn logic. I did
not say, ‘“every Member of Parlia-
ment”; I said, “Members of Parlia-

ment”. They think that they are the
only people who matter in the matter
of reservation, fatilities, amenities and
the like.

I feel that enhancement in the fares
is not high enough. I know, the trains
are crowded; but what can the rail-
ways do? Have they the wagons and
the locomotives? Have they?

An hon. Member: Yes.

Shri Jaipal Singh: I am sorry. I
have been-associated with this parti-
cular matter and 1 am surprised that
Members of Parliament should not
realise the difficulties of the Railways.
Do you think that they are deliberate-
ly not running more trains? Is that
what Members of Parliament think?
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Shri Jaipa] Singh: The point js this.
It is a fact that the mere enhancing
of the fares 1s not going to reduce the
tremendous congestion that is there in
the passenger trains. You cap double
the fares but that will make no differ-
ence. You can enhance the rates but,
I think, things will be the same. After
all, what has happened? How many
people travelled by First Class before?
Who are entitleq to First Class today?
You just calculate it. Today what
happens is that not only the Ministers
there—I am not talking of the Railway
Ministers alone—but also the Class I
officers have to travel by first class,
and even their P.As. The rules are
like that. Then, the industrial deve-
lopment in the country has taken such
a tempo that more people are travel-
ling, and as far as the congestion of
traffic is concerned, I am afraid the
fares are not going to solve the prob-
lem.

There is one thing more about which
particularly I must make a mention
and that is the question of recruitment
to the Railways. Now, here again I
have to criticise pnot the present in-
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cumbents but the previous incumbents.
I will not mention names. But there
was a Minister........

Mr. Chairman: The hon. Member
will remember that the present Minis-
ter is responsible for the Railways at
present.

An hon. Member:
the past.

Shri Jaipal Singh: Sir, we cannot
ignore the heritage that we have to-
day. What is obtaining today has to
be faced by the present Minister.

Take the Railway Service Com-
missions. How are they manned? I-
my friend, Mr. S. K. Patil, satisfied
that the people who are in the Rail-
way Service Commission are the peo-
ple who should be there? I will say
“No more”. I myself would say the
whole lot ought to be sacked because
they were brought in not by him but
by somebody else before him on a
caste basis.

Don’t think of

An hon. Member: Not all.

Shri Jaipal Singh: The Railway-
men, the Railways, are the only orga-
nisation in this country that have an
all-India perspective. It does not mat-
ter where you go. I have gone to
all the 8 or 9 zones throughout the
country. It is not a question whether
I am a Punjabi, or I am a Madrasi or
I am a Bengali, or anything else,
I am a Railwayman. You find them
all over the place. This is the only
one unfied and united force in this
country. But what has happened?
One of his predecessors brought a very
peculiar directive. Sir, you and I be-
long to the same oppressed, suppress-
ed exploited group in this Indian com-
munity. So, I hope you will forgive
me if I expect you to support me in
my argumnet. The point is this. This
particular Minister, some years ago,
issued a directive that a particular
section of the Indian community,
a particular caste, should be automati-
cally promoted.

Shri Dinem Bhattacharya (Seram-
pore): Why don’t you name it?
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Shri Jaipal Singh: Use your imagi-
nation if you can.

Sir, my friend over there, you and
I and even this fellow here, had some-
thing politicaly to gain by supporting
a view like that. But it is not good
for the country. When it comes to
the intake part of it, the recruitment
part of it, I think, the Constitution is
there and the ratio, whatever it is,
whether it is 5 per cent or 10 per cent,
must be fulfilled. The Railway Ser-
vice Comimissiong have failed in doing
this.

Shri Radhelal Vyas (Ujjain): Sir, is
it fair on the part of the Member to
raise this point now? He has been
here in the Parliament and the pre-
decessor of the Railway Minister was
also there. This point was never raised
by him when he was the Minister.
Now because he is not there, he 18
saying all this.

16 hrs.

Shri Sham La) Saraf: The things
may have come to light now.

Shri Radhelal Vyas: He did not
know it then?

Shri Jaipal Singh: I am sorry that
my hon, friend does not realise it. He
has woken up a bit late in life to point
out this.

About recruitment, may I just talk
of my people of the Indian com-
munity—I know them better; I am
one of them—the Adivasis? There is
reservation for them. 1 would like
my friends here to tell us why they
have not been able to fulfil the quoty
that has been allotted for them. Why?
As T said, only the other day, is 1
because there is a dearth of candi-
dates? There cannot be a dearth of
candidates when for nearly two de-
cades we have scholarships. No. They
say, no candidates are coming forward.
Reccmly in the South Eastern Rail-
Way one of their senior officers came
to me saying, “Can you provide some
candidates? Nobody is coming for-
ward.” 1 provided the boys, but then
all the jobs had been filled up. There

is not much time at my disposal and
I need not talk too much about it.

Shri Ranga (Chittoor): You were
guing to talk about promotions.

Shri Jaipal Singh: About promo-
tions it is a disastrous thing for the
scheduled tribes and scheduled
castes. Let them be recruited but after
that they must show their merit.

Shri M. R. Krishna;: There was the
decigion of the Supreme Court.

Shri Jaipal Singh: ‘lhe Supreme
Court be hanged.

Mr. Chairman: The hon. Member
wili please withdraw this because that
1s not proper.

Shri U. M. Trivedi: He must with-
draw it. It is in bad taste,

Shri Jaipal Singh: It is already
withdrawn., 1 have no case better
than that of Mr. Trivedi.

Then, there is the question of deve.
ioping the railway community. The
railway community, I feel, deserves the
support of this Par.dament for a spe-
cial treatment. By ‘special treatment’,
I mean that when it comes to recruit-
ment to the Railway Services, they
should have the advantage. In cther
words, what I feel is that the railway
population—! do not mean merc.y the
working people but also their families
and others—should be enabied to
qualify for the Railway Services. For
example, there could be polytechnics
all over the place because the Rai.way
community are born in a certain at-
mosphere, they grow up in a
certain atmosphere and that at
mosphere is something natural to
them. I do not know whether the
recommendations of the Kunzru Com-
mittee have in any way been imple-
mented and to what extent.

Lastly, I feel that the Railway ad-
ministration could ease the hotel ac-
commodation situation. At the present
moment, as far as I know, in the
South-Eastern gector, they have only
two hotels ang I do not know whether
Aurangabad comes under the Rail-
ways. ...

Shri Ranga: Yes; their charges are
too high.
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Shri Jaipal Singh: So, there are only
three hotels administered and run very
wel] by the Railways. I feel that there
could be many, many more hotels at
the metropolitan terminus.

Shri Ranga:
Shri Jaipal Singh:

Finally, I feel that the Railways
should be brought into the picture in
the matter of coal. I know it does not
come directly under the Railways.
But I feel that the grievance the in-
dustrialist; have about the supply and
distribution of coal in time is some-
thing which should taken up by the
Railways. That is to say, why should
we not have stockpiling at wvarious
places throughout the country? After
all, coal is a commodity which does not
deteriorate with storage. So, why
should we not have such stockpiling?
Why should Delhi, the capital city,
run short of coal? This is where I
would like the other Ministries con-
cerned to requisition the services of
the railways.

More retiring rooms.

Well, yes.

I have much more to say but since
my time is up, I would conclude by
saying that 1 am very glad that you
have given me a few minutes to speak
on the railway budget.

Shri Rama Chandra Mallick (Jai-
pur): Sir, I thank you very much for
giving me this opportunity to make
some important observations on the
railways. At the same time, I must
also congratulate the hon. Railway
Minister Shri S. K. Patil, the Minister
of State Dr. Ram Subhag Singh, the
Deputy Minister Shri Sham Nath and
their able officer;, and engineers and
other employees for having presented
this budget in a nice manner.

I must say that the Railway Minister
has proved in action his helping atti-
tude and sympathetic nature towards
the poor people.

I am very glad that the hon. Miris-
ter has said in his speech that,—

“Similarly, the survey of a pos-
sible new line to link the rich ircn
ore deposits of the Nayagarh arca
with the Paradip port is in pro-
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gress. These are amongst the new
projects to be considered for the
Fourth Plan, depending on the re-
sources available and the relevant
factors that determine priority.”.

In this connection, I want to bring
to the notice of the Ministry that
though Orissa is one of the richest
States in India in the matter of land,
forests, rich minerals, waters and
marine resources, it has remained in-
dustrially backward because of the
lack of cheap electrical power and ade-
quate transport and communiciation
facilities. Inadequate transport and
communication facilities have been a
major barrier to the economic and in-
dustrial development of Orissa.

The Paradip port when completed
will be able to take 60-thousand-ton
iron ore carrier, and wil] have a
very efficient mechanical ore loading
plant with a rated capacity of about
5,000 tons per hour. The plans for the
development of the Paradip port also
include ultimately the giuvision of
facilities for taking 1 lakh-ton capa-
city oil tankers. It will thus occupy
a place of pride amongst tie gute-way
of the east coast of the country. Its
establishment will also give # tremen-
dous impetus to the econvtuic deve-
lopment o. the State and besides being
a source of great internal profits, it
will also earn hugc foreign c¢xchange
for the country. Therefore, it is high
time for us, for the Central Govern-
ment a3 well as for the Railway Minis-
try to do the needful in the matter.
How can the economic condition of the
State be developed without a railway
line? I would, therefore, request that
the hon. Minister should give first
preference to the new line fro:n Naya-
garh-Daitari-Sukinda to Paradip port,
for the development of the State of
Orissa as well as our country.

Another important maiter that I
woulq like to mention for the ccnside-
ration of the Ministry is this. The
railway line from Cuttack to Talcher
is already there. I would request that
this line may please be extended up
to the Rourkela plant. It will e the
shortest route from Cuitack or
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Bhubaneshwar to go to Rourkela, Now,
if somebody wants to go from Cutteck
to Rourkela, he has to go frum Cut-
tack to Kharagpur and then gu trom
Kharagpur to Rourkela. If anyone
wants to go from Bhubanesauwar to
Rourkela, he has to go first to Viziana.
garam, ard then to Titlagarh and then
to Sampalpur and then to Jharsaguda
ang then to Rourkela. It is very
recessary that there should be provid-
ed the shortest route from the capital
of the State to Rourkela. So, I would
urge that the line may please be ex-
tended from the Talcher coal-fleld to
Rourkela steel plant. This is very
important,

Now, I would like to make one point
about my own constituency, namely
Jaipur. The Jaipur town is glorious
ag the ancient capital of Orissa. It has
occupied a distinct place in the giffer-
ent chapters of the religious history
of Orissa, The ancient Hindu
shastras and puranas extol in high
terms the merits of this ancient site of
religion. This town is one of the im-
portant places of pilgrimage in India
and the people from different parts of
India flock every year to this town to
offer “pinda” to their departed fore-
fathers. Although thousands of pil-
grims are visiting this place and the
Shree Biraja Temple during all the
seasons of the year, still this town
being situated about twenty mileg from
the railway station, they have to come
here at the cost of heavy expenses and
hard labour, the only means of com-
munication and travel being the motor
vehicle or bus, which hardly fulfils the
needs of the pilgrims who are desirous
of paying their homage to the holy
shrine of Biraja and Barahanath Sand.
It is a place of pilgrimage to be visited
by people from all parts of India.
It is one of the earliest centres of
the old Orissa culture and civilisation
and as such it opens out a rich studio
for the students of history. If connect-
ed by railway, it is sure to develop
soon into a gateway of prosperous
trade and culture for the vast coastal
tract of our State.

Here, 1 want to refer to one impor-
tant point that the initiative was taken
for having a loop line by ne former
BNR Company (Now, it is the South-
Eastern Railway), and the iand was
measured, and a sketch plan was pre-
pared ‘and submitted to the railway
authorities for approval. But, unfor-
tunately, the high flood in the river
Baltarani in the year 1927 was an im-
pediment to the working out of the
plan, and since then the proposal re-
mains dropped. There is necessity
for constructing the railway iine in
this section from the religious, econo-
mic and commercial points of view.
I have got with me a railway map
corrected up to 1st July, 1948. I have
seen from that map that there was a
proposal to construct a new railway
line from Baitarani Road to the Biraja
temple and the Jajpur town.

There is a proposal here 10 cunstruct
a new railway line from Cuttack to
Kendrapara. I have already spoken
about the need for the railway line
connecting Paradip port. That line
will go through Kendrapara and the
Kendrapara problem will the solved.
1 would request the hon. Minister to
consider this matter very sympatheti-
cally and see that the Biraja temple
and the Jaipur town are connected by
a railway line.

Now, I come to the problem of over-
crowding in the railways. This is an
important problem, and the passengers
are indeed put to untold difliculties.
Actually, I have seen that the number
of tickets sold is more than the
number of seats in the compartment.
The traffic has been increasing day by
day. In my State of Orissa two or
three mai] trains are there, namely the
Madras-Howrah Mail, the  Madras-
Howrah Express, and the Howrah-
Puri Express. As regards the Madras-
Howrah Mail, I would like to cite cer-
tain instances here about the passen-
gers' difficulties. Since I have no time
to quote details, I would merely make
a reference to page 575 of the Railway
Guide. Nobody can travel by the
Madras-Howrah mail from Howrah to
Khurda Road in third class. Similarly,
nobody can travel from Puri to Khurda
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Road in third class or from Khurda
Road to Waltair or from Talcher 10
Khurda Road. Nobody can travel by
the Madras mail except by frst and
second class. Does it meap that the
people from Orissa should travel ¢nly
by passenger trains? If somebody
wants to go from Delhi to Howrah
which is a distance of more than 1500
k.m. he will travel in 24 hours but it
somebody wants to travel from Cut-
tack to Howrah which is a distance of
about 300 k.m. by passenger train it
will take 24 hours for him. Is this
quite proper?

Sir, about the Puri Express, I wish
to say something. Nobody can travel
by the Puri Express from Howrah to
Balasore in the Thurd Class. I want
to draw the attention of the hon.
Railway Minister to this point. It is
the policy of the Government to intro-
duce more janata express trains and
give more facilities to the third class
pa:sengers and wayside passengers.
May I know from the hon. Railway
Minister as to how many Janata trains
are there? May I know how many
Janata trains are there on the South-
eastern railway especially in my State
of Orissa? Not a single janata tra:n is
there. There was one janata train
running frem Howrah to Hyderabad,
which was a best train. I suggest that
there should be more of janata express
trains and other passenger  trains.
That may be from Howrah to Hydera-
bad or Puri or Madras; I have no ob-
jection to that.

Then, Sir, the Railway Minister said
in his speech that 54 new trains and
61 new suburban trains were intro-
duced on the broad gauge and 69 new
traing including 2 suburban trains also
were introduceg on the metre gauge a
few months back. They have been
given so many trains, but we have not
got any new train. The hon. Railway
Minister said in hig speech that these
proposals have been approved or are
under the consideration of Govern-
ment for a further large increaze in
passenger trains in the time-table. I
do not know whether we are going to
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get more trains or not. I therefore re-
quest that this matter shou.d be consi-
dered very sympathetically.

Then, Sir, coming to another point,
namely, about the new shuttle train
service, ] must say that there should
be a shuttle-train service between
Cuttack and Bhubaneswar, between
the old capital and the new capital of
Orissa. This is very necessary. This
is a distance of about 30 kilometres.
Suppose somebody wants to go from
Baitharani Road to Cuttack, there is
no train in the morning. So, such
shuttle train may be arranged, It
should start at 5 A.M. from Bhadrak.
It should reach Cuttack or Bhubanes-
war at 9 A.M. or 10 A.M. For the con-
venience of the local people, such
shuttle service may be arranged from
the next time-table. It should be of
great help to the people. This should
be from Bhadrak to Bhubaneswar.

Here, I wish to say something about
Korai passenger halt which is about
five miles from my own house. I have
been repeatedly requesting that this
passenger halt should be converted into
a flag station. In this connection,
there was one question which was
asked by me in the Parliament. That
was Question No, 76, I asked this
question on the 9th November, 1962.
My question was this:

“Will the Minister of Railways
be pleased to state (a) whether
there is any proposal to increase
the line, siding and station capa-
city of the following stations of
Orissa under South Eastern Rail-
way during the Third Five Year
Plan periods (i) Baitarani Road;
(ii) Korai-passenger-Halt; (iii)
Jajpur-Keonjhar Road; (iv) Jak-
hapura; (v) Haridaspur; (vi)
Bhadrak; and (vii) Garhmadhu-
pur; and (b) if so, the details
thereof?”.

The Deputy Minister in the Ministry
of Railways, Shri S. V. Ramaswamy
answered as follows:

“The loops at Baitarani Road,
Jajpur-Keonjhar Road, Jakhapura,
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Haridaspur, Bhadrak and Garh-
madhupur stations are proposed to
be cxtended to the standary length
of 2250/. A crossing staliva is pro-
posed to be constructed between
Baitarani Road and Jajpur-Keon-
jhar Road, which is at a distance
of about 4 mile from Korai Pas-
senger Halt. It is also proposed
to construct an additional platform
at each of these stations for cross-
ing of passenger trains.”

I therefore very strongly suggest
that Koraj Passenger Halt should be
converted into a flag station. I would
like to say that there is a Block Head-
quarter, Police Station, Primary Health
Centre, and number of middle schools
in that area. The area is also thickly
populated. As a representative of the
people, I suggest that this passenger
halt should be converted into a flag
station.

Here I would like to say that seve-
ral Members of Parliament including
myself had written a letter to the then
Railway Minister, Shri Dasappa, but
unfortunately he is no more in this
mortal world, We requested him for
the stoppage of 37-Up and 38-Down
Howrah-Madras Express at Baitarani
Road and Soro. This should be done.
This is a small thing. But it is very
important for the public,

The last point is in connection with
the extension of the footbridge at
Jajpur-Keonjhar Road. This foot-
bridge should be extended upto Mal-
godam, Thig is very important from
the point of view of convenience of
the passengers, railway staff as well
as to the local people.

I hope the Railway Minister will
consider all the suggestiongs I have
made and take appropriate action.
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TR AT arq 99 qua farm s 4 3 &
¥ Afeqww awgw v fam
dwe gfew 1 fear @ ag W e
dto Yo @ I § WX Ao Touw-
Ao Ao | I@ HEHA T TE
I IF qqAL qZAT H W FgAT
FW F q7 IR TH ATECH THE
faa® aeg [Wa "Afasa Wy mfas §
o) | w1 IF @R A
g Afedl F aem & & fod
famr | 99 A=frdl & am & a@
AT Jgar | F T grew A Ew @
FEgra A faer SN Ty a9
e T @ I Fg fFogw
g frar & 39 aow F four s
T fearddtes wawma foar oy wife
WA F1f oW A & | A W A
FW & 1z foare aoi € 5 ag 3
qEW AhE § WX I qG A
qFe a9 Wl T4 aE A G AT & |
g & fodr & soer § f5 @@
AT ¥ 7@ 7Y WfEer v faot
&1 I faegw 7 Fsww & fieliw
feqr T a1 W) FEr oW v fE
ag I & | AT agi o AW s
wife AT IA& qEt M IT FT AT W
ohfme sm g aeida faasr
o FH I 99T ged
F qor & f § fd w1 ag -
TR, AT AT e &, foraw a4
I @AY ¥ A A F T afad
firar qr, SeeT aERT & T | oW
&g 9w @1 & 1 Afww fom wrafeal &
fawraa A 9 I faw fam owgl
9T giewt fear mar 1 ag e S
T W SR A W T
F qre ¥ #gy § W N q¥ q¥ HHA<
§ 3 Sgn T § 1 foew fedi R
wiafall ¥ W@ g™ WA A
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Afeq & a1 oF TdwER AT qRA
¥ o qemn A Fy R W AR
F a9 THAL 2q9 2 @ &, T| F -
W wgy & fooae W@ 3 @ §
f& gT fedy Y T@mT s WY
e f fog ag & safes =41 &
TG TA FT T G W | Tg
wafad faay s @ f feardies oo
F FH AN WA T A § W FA
g & @ T FQ, I T@E
T HCH qeErt & 91 @ g A Rfaw
# oo @y e femiNe ¥ frr
IE ¥ GG I I TG A AT
Y | o faew fet & 7 @ fafaeet
aga # foran Y ag FgQ & fF AL T
W A W G & 1§ gEw wm
WE | oA AT AL ARH
Tz X § | gt O A o fo qAA
T § awtaTed | 7 T 7 wea § 6
TR Wt few at & T, e
T AT F T a4l H @A Qv
FX | 1 fro fro THTEN FT W E
I 9 3R Feade & AT qaTa T @
% 5% 97 % fy ¥ R A @
§) % w5 g B g
aTeel ®Y wEe ¥ 9 afww qifE
T WA AHAT WY T aY ST
¥ qTAAT G A1 FE AT @ B
N T G @ W FgaH F A
o darc & 1 Afwe 9 aETT o @
I W aw gwm A Y A A & A
N Iga & ] FqA@T |

& W9 ¥ OF  ITEIW [T AT
1 B A ) AE wen ¥
femqe fag A AT OF W R SN
AT F a6 ¥ WHE HATE g &
afew 99 & weede & faw o @@
qq AT 91 A 99 A FE F A fa@n o
I W w quaw w3 far
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213 A ¥ Ay AEaw g1 g
TaeT qgd fafree & 1 3% @ ax
forar mar & 1 @ wE § Fravg @
W DA T A e T
R | W AT I F AT A AT
FIATEMTE | THF AHAX R AEIq &
FgaT § e feelY g & wow & gog-
amr wT A | & 7 fafrec qgg #
faar @ f St 7o o fear maT @
at #4199 AEHY & 7 fom S
A qE WTET FY BRY FAY oAt ) K F
I¥ feqr & | PR FT9T A 9T W q® W
WA QIE S TR AR
¥ W ag & pwaw frar g §
WA F W AR g § q B
FHAIfEl F1 FH A w2 &
T FeaT fr it e X X E
¥S% NHE WY 43 gu § 1 Afew dfe
W] Fzam gt § o foaw & o q
g1 o § WX IW q<E ¥ @) w9ay w77
T AT € 1 QST S HY Y ey
21 & o A & gfg o war g )
agr o7 forwrag w & ¥ 7 Y D 70hA
9T I9 FY FTAAT | Iq KT ATH W qH
a1z , AfEa & I¥ FaeTT A S”AT )
THAT ARG KT ATH F AT & FTH0 )
7z fre foag } T g & @
A TAT [ IJFHT 200 ¥o HTZATT #Y
TTHEAT § | 3HIT FT QIET AT Fgew
TRIT TEAT § | 99 UFHE A@T g A
FgaT § & 3T F71 F1gey 91, I9 w7
TR A EaAaads
aqart |

Tt s & qmean g fe fedy WY
FHATY Y WA gy § A faar fowma
Fagi et | wwaR | 1007 50
wzfagy # woet foaa & gy &
W OTFTC A §OAW ¥ qaOTaqu #13-
T AN § ) WE F =
qgFuT @ Wi afedw gAY A X AT & )

oy J foar agr fear &1 & feoran
i W frdw A wn §oated
gfer® F Toq FT N gEEANT AT § A7
AT Aifgr | @ J® A wEE
F 9G9I FQ §, T TR T 9w TG
A1 wR A ™ T W A @
AEAT & A HHEU HY FIATR WA J7EATE
& Y f2 I § 1 Y A o dEen
| At " o s 1 e wwe
¥ gt 30 ey & W wHI ¥ ha
AT Y g fear Smar & ofew-
¥ & fag o fordme wwaT €
B2 et AfY & | B "iEgH @ vE
w9 #Y fvaa o § Afeww a8 wwa
H g ATE Tt FT Ew g g )
4fe |F ¥ owedy sgva g € €|
faw g 71 @aTe ALY frar a1 SfEA
¥ wgar g 5 foraer oo W@ § &
gY @1 & W gEwT agwwm  fEar 9o
a qgT AT § awar g |

wq & gowr o IEgTwr qfEa
wifeg &1 27 wgar § | & Xmar g
foaar wrar w gfew ax gw WA
¥ gd v & I & A9 EY AT |
gfers are oo Fae e a & w7
TR FITNI@AE | g @A § fw
¥ O T T e ¢ Afew gfew
aren A€ a1 gfew arer g7 AN
FoamET ¢ A foredard o 97 T
T ) A g wiwE § w4
fer feat s gt o fem g A
CICH S O

avrafe wgEg . A AN, 7 g
aw ww fafaeer & o w7 "t A
w73 7

Wt TR STEAT . dH WRHT
a5z qu, @ A e gAET
¢ o\ o gafdee & 3w it qut T
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# g wg fF N gk & A A
Tg a1 AR FT EIA § | T FENT g9
# agy & fF A gf & A g
HET JAT T |

fafose ar BT WA ¥ g
WO W R gEAT 3 A § | IFET
BuAT & §© AT Fu7 gAT & | el
¥ agt fawar agt oo " T Aue
ZLE 1 W |

oY ¥ & fremer & e § FamET
f% saar 3q wreHY #Y aAEEe ¥ ¥ faar
gare fear afew @ & gwad 7
TATET AT § | TE-TFI AT A 9
dxsifawFmd &1 & &y 1952 ¥
qiferatiie &1 a3ea § | § g7 A0 71
FTH wwE fwar &

ol AR % W wgA W fE
frewr fafaee & o frar o =g fram
W F AeHr 7 fe e foes
T @t Fo @ & a1 ag faeaw §
fe qar & w71 Fifegw 97 | Sw ww
3 for@wm fFar & @ 37 Fr @
fawt =fgr 9 | afew w3 s oW
I F1 gue fwar o wr g 0 &
am 7@ g afew A7 @ A € fE
grgar fagen mr @ &5 efomt &
Ay # feors #v 9w 1 A wwTed
Tt Sy & 1 g A ¥ agy
ferar amay | ATg SETStE TW & wwa
# gfoomt & fau g frar o a1 afe=
7q 397 f@aers g aT w7 F
fafreel #t agam fear s @ §
FifF 37 & a9 § qrgac Qo /g
Lol

o T gwn fag @ famrd &
€ T Jd g
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ot TmTAR Rt o fafreed &
am FFT agal fwe w § e
gfoamt @t g #1 &1 | TET &7
F fafreed # agam fear s @
g ) T 99 It FY a6 wWW AT

=1fgw |

TF a0 HIT FAT ARATE | W
Ffar g Wit oo & 1 o &
Tgw fawm # F T &0 A1 3
¥ gear ¢ WA 1 feeEmr ar
afew wg & 9@ w@7F Jran § 1 q@l
qT 47 HF 97 TG 2|0 | gH frwraa
FX A1 FTE GAGT ALY | TF T A AR
¢ fr gm =1 @ aag faear § W)
&1 38 famar 7Y, wfvw 3 axamg T
& | ag fremaa g aga & LwAl
Wt g & FEas w1 ar I
fear & 1

TF 9| SR FgAr aear g %
FETAYT ¥ TF TS @I AW § o
agl 9 AT A1 9 I TGEAT § | TEH
qHAT HAT @ar ¢ | @ frwaa
N 9 = T fram @ ogw T
sqrg fear s =nfge |

awmafa "EA ; w@ATHT A, w9 FT
qug g W |

Y WA qreAy : wq X K ag
FgAT wrgan g & o aq & ¥ w5 §
I T AR @ TG WK AT W weeT-
ST &Y, AR AT LT AHAC & Wi A
&Y, 99 #1 %7 gue fagr ST STfRw
TN TS F F@T A0 |

@ R & gg ¥ @ Ao W
T @ g |
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st gETw (Frer ) o awrafa
agiEm, & wro &1 wrard § g
qR e w1 W far g =R
TR AN THIT A I U
trr R I FFgETAEF aw A
gT g v & qwr g fF o W
wEET AT AT DT WA R OF
7t fa=ll T ¥¥ 1 wfoe o=
M@ REEA T ac wmwfFm g v &
fog 97 =t qarg € W 3 ) qF wn
¢ 5w qEen | o frprad & S
T FA & I $T TE@E T HIAT
W wan SR g fowad 31X
JTEAT |

Asrer @ § savar dfaerc mfgr
oY Y ¥ W qew w1 faa arfgw
9 3§ § TR FW e WE #
g § 1 W S W # oy 7 g fen
i T9E & 39 ¥ aFe § w1
W SART A & & | ¥ a4 NF
gu ¥t 7 fafeex arga &1 9w 0% @w
i A a3 fewmr Aw@ar §, W
amgan g fF 9@ A § WY ag QuAy
g AT 39 F1 gL |

MARCH 4, 1965

General Discussion 2594

AW AT FTRANT S FHF T A &
fer fom el =Y @A @ R fee
fe #1 v ) Afe W A
IS % T FT DAAT G HT G |
To® FAE F O A ¥ qaT woar
T oA s1is N A § ) oA
aNE F dger foar fe oo o ¥ o
|TEAT ®Y 7@ AT AT A w) A
@d | Afie ot 5 9T wwe wEY fen
T W 39 i AT #1 W seer
T W far 1 IR oE W
dgar fear gur o &1 q@r gw N
Y a1 e gore it wTfee T
g

“Consequently, the Railway
Board appear to have adopted an
attitude of inactivity in the matter.
After disallowing any expenditure
on these lines during the Second
Five Year Plan, they decided,
early in 1961, to rotain the follow-
ing five narrow gouse lines.”

IRN I arw ATeA ¥ A fxo §
fm Y o ae f@a s "
i FmoawT §

Darjeeling-Himalayan Railway, Simla-
Kalka, Kangra Valley section, Mathe-
ran-Neral and Narrow Gauge system

TR T AM N S of South-Eastern Railway in Satpura

A, e 9 9 AQ AW ) d@'i
T qET A ATEAT FT JEAT & ITH
T ¥ 4t u @ Rad ¥ wifa g
¢ & w1 o ara Y i E W A
3% femr m & | AfeT @ AW AQ
A %7 FA, 9 & A F 719 H e
T & ATy & 1 T A0 Ao AT A
M TEAEAR AR E I
W grow g @ & | W09 A A o
Tz w3 fagm & 91 fom #1 g
A A #7323, Iq A TH ATEAT 9
oF doz7 forar 2 | SR frar  fw
FaE g Aed §1 W ¥ qanfeas A
o aga foel & w9 @ @ fF =

Range.

Afr g A TR T 1A AT
T faeT 7E £ a0 5 3T w1 T a0
w1 7T § | afew FE wEw A AT
fd for v aa fer & 5 o=
T ¥ ©F & g W @ @) aa
2| S fomr § ¢

“We consider it wasteful to per-
mit those narrow gauge lines to
operate where alternative road
services can give better, quicker
and more economical performance.
It may be recalled that the run-
ning of these lines during the last
seven years resulted in a loss of
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Rs, 22'68 crores, which is more
than the capital-at-charge of the
Chittaranjan Locomotive Works.”

R T8 w71 § f 199w v
W qvay § A 0F gAfedoe iy arfersy
FAT A€ § A@ W™ ®0 9w WK
I & g@ER ® o oA wy
AT § 99 F W AR S g
FgE AW | Tar 7 ) 6 7y wvenEt
F AT ATEA AT THY A€ TR
I AR AT g8 fawa R g ¥ ¥
fo®Y g oo AT I gy §
IAET WY gEw qgEAL A a1 q9,
ITH T gUR A AT &% | TW AR H
feefrorm oY & forar ¢ &fes 97 0@
N ge A FT T | W oA
7 A A oE o A 6 #
T At wfgd 1 owmew daen
T fora fr @ 9X &= 7 w7 & foawr
fF Fefrom o at € fF ag wmed W=
gEa # W AR ag Y e e
ghET IEY QY g § WS o
gore grga A ffaewmm oYs Aoew
qAEE F TR F U 25 9T 7g fAmn
-

“After having decided the sec-
tions that are to be retained, the
Railway Board should plan and
provide more expeditiously than
at present, renovation of the
track, replacement of rolling stock,
and their proper maintenance so
that their present record of large
number of accidents, however

innocuous, can be radically im-
proved.”

% ara & R & fafae aam
¥ WS T A1gAT g wiw & qg AT
g fe gt & frelt o A H el
favag w794 aiw § agi fee SEE
wwer & % A wfeh e ge
W ad W 9 A § W) e &
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aoHaT § 6 a8 @ a@ A a% T onwd
o ¥ Wi e faa A0 arew ®)
f@q &t § ST FEw # A<
TR Y Ffew FI

T AT FT ST I FTET €A FY
wE R ¥ frad ey o
¥q WG IF W F feoi # @mw
oA K ag Al wag A A
FT 9 f& fFad agr 7 s
& wiife s 73 § e
TF AW § qE A9 T AEAT
fo framat & aricH T@ dvwae § anferer
& T & Y ag AR qeATATAw 0
TR WTH QYAEEHE T P NNATES
fear & SEH N a9F B T
g3z o qf ww gt | o Foaraar
g1 % ag 7@ www aman fE oag 10
gz w TR o R e e &
qaTfed & are &y vt A ad 9
Forg & arfagl & foo a4y #y % g 7
o F9rE & el § wdered @ A4
Fr o gHar ff w@ifs & W A
qET & a9 w0 § AR
F ATOH ¥ 6T F I Q0T
9T THeT AT W ¥ T T w4,
I9 9T Ha™g g Afaw | oI
o7 gwar av AfF qar 7 oo w7
qq I AT AT ag 9 FE Y 0T
I & W TR g Y FEhwE AN
AT FEE ¥ § oA AreAr ST AAw
R, 4 9T TF §1 qg wfatem feoy
NN FTawea fearmr § 1 &
ag guwar g fF 1 0 axdT e wv
gwar a1 St A

Jgi a% qdww  fafade w1
graq § oz 3% & f& A& avw
Fareg &t af €1 swaR ¥ &9 1965



2597 Railway Budget— PHALGUNA 13, 1886 (SAKA) General Discussion 2498

% wmfee foile o @F ¥ wgw Qe
g fF v w0% WA N WA T
& a9 feoe Afefrde X o v
& ey WEEE #Y g O Afew gw
gy & 5 v wrE wmR W #@
1 ¥ 67 Wt #r = @, &fwe
YT X W A 38 WA FT FHY
W A 61, 62 WX 63, 64 # faew
FT 3 FAT 57 q/@ Y & GO
tfafrdra ¥ < | & swar § & ¥
saTe faan s/ 9 T A # qrEur
aet o f oY WY Gy & afafade
¥ I o g & fag @ s ag
I g H @« g o7 |

qW IEH qg 9w qoer gl
fF AT § M 91 & qEAT FT FH
W GEww ofafde & T fan
R e ¥ gy AW @
qMET AT & F@ & &9 AT &«
toow ofafade & =< & @ frw
ST AMfge | A S "AOEr OqEw
fE § S I 66 X wAECmA
% AN (AT AT WY e
ag W qEww dfafrdrg & W g
TET FTAT HE IF T&A 4 T wAr ot
&1 2gaT =UfEq |

¥ ag awwar g & wmag feo
T FI IO WY A TIAT | 9T A9
& g fafawr gfem o, =9 gfew
oY 97 0 1T F 9 I T A1
w1 &1 0F 7€ Ifam @y 7 | Ty
AT g T [ A1 F4T9 W 4 AL
IR g Igarar w4t a1 6 = 9w g7
g fegmara ¥ @y =i a7 2 Am@
72 g7 & 3§ fashaw g9 & 1 WA
g Wi fzg a9 fag @ & ey
AR AT 7 frFEaa 09 53,138
¥ wfq gg & gAT & we aw
wafarsT ot fadfaae fefem o1 qmma
ET 1 owfA W A 271,127 7

T AqFE Zar g & awan § fw e
T ATTHY AT WEFWH B W W/AAA
FT1 WY Ja% 99 & g9 &), qg W S
TAAIEE §Y qHY § waiod g Aot
e Al wgeE 1 fauy € ¥ e
T AT IEE@ &

wE o R T W A
w7 R 5 ¥ go qwe A W
AT AT 9T qFETE W FA
FY A O AT X @AY, o
THT X T E IEE A H oy grew A
e T man qr W waTe ¥ g
FAATAT 74T a7 fF ITHT A ST @
1966 a% s | & wrgar g f ag 0w
& T @ AEwe g % fag
FAW TE @A AT I1fg WX 9w qg
faar @ew g1 91X 3F W FA w1
q79 qW g AT TW AT FT S @
I A AT FY TH AT FY A
T ZEL A1 W qga & qeqm § I
fedt Wt S dear w1 @ SW
TFEEER F1 AT JIfgw

w7 & wOreT &0 Yo & arv A
TS WA FIAT AEAT § | v K e
oo fFar @E A% 9t aw gg fAvew
@ T aaT ¢ fE F F)9 § A
AgE 34 fzq w7t § a1 Iaw A
ag go & v foaet WY ag aTRs
ATER & I F faedr 77 o) qeeET @
g ) gwrh St g wOET IO TR
2 3u% fo it q% ag a7 71 81 9
¢ fx fea swmifess @ sW@
o e w1 fry snd ) sEET AT
U FT TYRER § AF HIZIAA 7 qgA
SATET & | 38—50 F Fa AT T7ASH
g fmar fmafromr ag grvar 2 fx
AW #1 WES F A7 qIA
qawe Hfgaze § | T A F omAr
AR AT H TIOTAY FT OATHAT ®IAT
TRAT & | FTET "EvwefIm awt .
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g & 1 F@T 97 T 447 H Frigew
W1 = W@ &, R gris Wieee
I & AT T FATATLET FT WY S1wE
o9 W@ | 5Eh waTay ST o
gW & &T7w wrafaar oY v @ & |
TGN T TH TG FT AgA g T
A T FTO7 qg ATEAWEF g AT §
f& agl 9T W3 N saew ¥ g
fear sma, saw1 wax fean ww )
ufes R § WF Ofawr «&w =@
* fag Az fFar o arfs Ew
adr gt frafal #1 59 @@ &
gATE ¥ ¥ QU KT qF | A 97
q¥wz mfeqt N qEE qFEY AT |

wF gare & fear g1 9 Sy
% g o1 9 feT T =@ g
W AT F1 v #¥ fraew fear o
Fr§ fedfrora Y 7 qrel v Iy F
g AR F 25 fI9w Ammifew
AR €1 10 99 IAT W99 F1f5y
T F | 5T IW T I A F HTET A
7§ frad dom | & T daen
ot a% 7 g § | W A v
Fefla® & 3O N qmr @ A
afiefrdd X TEET wERT wET Ag
qzq aren g | Tafag & o fafaex
aga & Fgw fF 7 W AR ¥ o
Fr dEAT *I )

oA AR oA HTg | gER SN
o de7 § ag TowEw Y wrw
T g EtE & g N € wifn @
faegwr B o mwafa & & | A
AW ¥ 9 @ wiedr Wt @3
qrt | gafay dH dew Y T fea
i il

AT WE €U TF a7
e ¢ st 9 fr amal gl a g
g WIAd N W g ¥ w1
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agi & fou F16Y avAR 9 @ safag
agr F1 w1 G de g g fady w0
o w7 g3 LI F G891 a0
fear s

Ta% AT & a7y sarAme Yo
e T fefieT arew & we &7 Saew
o g Sfew

T & a0 I ¢ wwfon & o
#T wfus 7 F2d gT w97 T RO
FW@ E | gEER |

Shri S. M. Banerjee (Kanpur): Mr.
Chairman, at the outset, I must say
that I have every praise for our rail-
waymen who are doing their best to
improve the efficiency of the Indian
Railways. It is only because of their
strenuous efforts that the country had
been given a surplus budget. But,
Sir, I must expresg rather my sorrow
that the third-class fare has been in-
creased in this year's budget. We
were expecting that at least in this
budget our new Minister who is
famous for his dynamism will not
increase the third-class fare and will
not trouble the third-class passenger
any more. From Kanpur to Howrah
a third-class passenger will have to
pay Rs. 1'70 paise more, That may
not mean anything to those who are
earning a lot; but if a person, who is
earning hardly Rs, 100 a month and
also with the ever mounting cost of
living, is to travel with his family, he
has to pay Rs. 5 more to go to Howrah
from Kanpur. The whole difficulty in
this country is, the taxes are to be
squeezed out from the bones of those
where not a drop of blood exists. I
would request Mr. Patil and my hon.
friend, Dr. Ram Subhag Singh, who
represents the poor people, to kind-
ly reconsider the decision and see
whether they could possibly exempt
the third-class passengers.

Coming to the various aspects of
our Railways, I must say that the
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work regarding electrification of rail-
way has been done very effectively
and efficiently. But there is mount-
ing discontent among the employees
who are doing this work., They have
already submitted a memorandum to
the Railway Administration, to the
Members of the Railway Board and
to the Minister of Railways, I would
request that something should be done
in their case to redress their genuine
grievances before it is too late, I
don’t want that the workers who are
engaged in this electrification work
should resort to any action which may
not be in the larger interests of this
country. So, I would request Dr. Ram
Subhag Singh to hold a meeting with
the representatives of All India Rail-
way-men’'s Federation and also with
the representatives of Railway elec-
trification workers to decide this issue
by ta'king across the table.

The next point is about appoint-
ment of a Wage Board. This demand
has been supported by the National
Federation of Railway-men also. 1
happen to be the President of South-
eastern Railway-men’s Union which
is affiliated to All India Railway-
men’s Federation of which my hon.
friend, Shri Peter Alvares, is the
General Secretary. We have demand-
ed the appointment of a Wage Board
with full powergs and with a person
who has got g judicious mind ag the
Chairman because all the grievances
of the Railway-men cannot be thrash-
ed out by sitting across the table or
sitting around the table in the form
of a permanent negotiating machinery.
The time has come when the recom-
mendations of the Second Pay Com-
mission have no relation with the ris-
ing cost of living today because it was
thought by the Second Pay Commis-
sion, by the members of the Second
Pay Commission, that prices would
stabilise somewhere. Urfortunately,
when this Government has miserably
failed to hold the price-line, the pay
scales of those getting Rs. 70 to Rs, 100
have no relation to the rising cost of
living. 1 know the Railway Ministry
will say that they appointed a Com-
mittee called Shankar Saran Commit-

tee, and the recommendations of that
Committec have also been implement-
ed. Though in certain cases, this
Commilttee's report wag accepted in
t¢to by the Railway Board with slight
modifications, it has not been imple-
mented, for instance, in the Kharag-
pur Workshop and also in certain
places in Southeastern Railway thesc
recommendations have not been im-
plemented. Job evaluation has been
done, but not implemented. I wouid
request the hon., Minister to see that
the recommendations of the Shankar
Saran Committee are implemented
properly and objectively,

The appointment of a Wage Board
has become g question of life and
death for the Railway employees
throughout the country . 12 to 13
lakhs of Railway employees have agi-
tated throughout the country; they
led a big demonstration in Delhi also,
for which they came all the way from
every corner of the country; they
demonstrated before Rail Bhavan
also. I am sure the Railway Minister
will kindly take note of this and see
that a Wage Board is appointed. They
do not want an immediate increase
but they want an objective, job ana-
lysis of their jobs; whether the cor-
rect man is doing the correct job and
whether the C grade man is doing the
C grade job or the fitter is doing the
fitter’'s job and so on. So, I request
that 3 Wage Board should be appoin:-
ed and the Government should not
have any hesitation in appointing a
Wage Board.

Another point is that the railway
employees are not enamoured of Rs. 7
or Rs. 8 or Rs, 11 as dearnesg allow-
ance, They know that wunless the
prices are pegged somewhere and are
brought down, unless the prices of all
essential commodities are brought
down to a reasonable level, this in-
crease in the dearness allowance does
not mean anything. Their feeling is
that the Government have miserably
failed to hold the priceline. The other
alternative is to increase their capa-
city to pay by artificially raising the
dearness allowance; they all know that
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it is a vicious circle and that it will
never end; this will result in more
inflation. So, their request is that
cheap grainships should be establish-
cd as were started during the second
world war, I do not know why the
Railway Board is opposed to this.

I had a talk with various General
Managers. I had a talk with the rail-
way officials. Some General Mana-
gers have openly said: “Mr. Banerjee,
I for one cannot take any risk to give
you a cheap grain shop when food-
grains are not available. I can give
you a cheap grainshop but not grain.”
If thig is the attitude, I do not know
what is going to happen I know that
all these items may not be available,
but at least those items which are
used by the workers and the em-
ployees in their daily life should he
made available in the cheap grain-
shops. The cheap grainshop is the
only substitute where the employees
will not demand higher dearness al-
lowance, Everytime we are told that
the people in the country are affected
because 22 lakhs of Central (Govern-
ment employees want more dearness
allowance. An attempt is made by the
Central Government to bring the rail-
way employees or the Central Gov-
ernment employees into conflict with
the general people and they have a
genuine feeling that the Central Gov-
crnment employees want more dear-
ness allowance at the cost of their
convenience, and the net resulf is
that they are  taxed for the
convenience of the Central Govern-
ment employees. That must be true
to some ¢xtent. That is why I demand
that cheap grainshops should be start-
ed with all those itemg which were
given during second war, If that
could be managed during the British
days by a handful of officers, I do not
know what stands in the way of the
Government and why the Railway
Ministry is not agreeing to this most
reasonable demand to pay dearness
allowance in kind, that is, in the form
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of cheap grainshops. This was the
idea of the late-lamented Pandit
Jawaharlal Nehru; he never preferred
to pay dearness allowance in cash; he
always wanted something to be paid
in kind and I am sure Dr. Ram Subhag
Singh and his able Minister, Shri S.
K. Patil, also think in the same direc-
tion and that they will concede this
demand.

My next point is about the night
duty allowance. The payment of
night duty allowance is restricted to
certain categories, I do not know
what is the logic behind it and how 1t
is being done. I have gone through
the question carefully and I feel that
this has been sanctioned in g very
illogical manner. If they feel that 1t
has been done in a logical manner,
then all the categories who are doing
the night shift duty should be given
this allowance, I am sure this demand
will also receive the sympathetic con-
sideration of the Railway Minister and
that they wiil sanction it,

Coming to the point about victimi-
sation: T am sorry to use this expres-
sion ‘victimisation.’” Whenever we use
this expression, the Government re-
presentatives come forward and say,
“Do not call it victimisation; it may
be harassment.” I might call it har-
assment. But what happened in the
strike of 1960? In the posts and tele-
graphs department, with the excep-
tion of one or two representatives, all
have been taken back, but in the rail-
ways, I am sorry to say—

Mr. Chairman: The time is up.

Shri S. M. Banerjee: Sir,
be given some more time.

Mr. Chairman: He
tomorrow.
17 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, March
5, 1965/Phalguna 14, 1886 (Saka).

I must

may continue

“Ai) LSD . 3-4-65—1020.
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